Union Budget, 2026-2027 General Discussion

DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Thank you very much, Mr.
Chairman. May I have your permission to speak seated? I am afraid I have a
fracture in my foot.

HON. CHAIRPERSON: You are permitted, Sir.

DR. SHASHI THAROOR: Thank you, Sir, for granting me the honour of voicing, on
behalf of the Indian National Congress, my perspective on the Union Budget
presented by the hon. Finance Minister, whom I am glad to see in the Chamber.

Last year, when I was standing in this very place, I had remarked that the 2025
Finance Bill reminded me of the garage mechanic who said, I could not fix your
brakes, so I made the horn louder. Looking at the Budget this year, I am saddened
to observe that though the horn has been muted, there has not been enough
movement, for this Budget too appears to be a squandered opportunity, equivalent
to rearranging the airbags on a crashing car, while assuring the passengers that
the chassis is sturdy and they will feel better afterwards.

This Budget is praised for prudence, but prudence without vision or fairness is
hollow. It ignores unemployment, it ignores rising living costs, and it ignores
inequality, offering little to address the real struggles and aspirations of the Aam
Aadmi. The Government speaks endlessly of welfare, but its spending tells a very
different story, behind flashy announcements like chronic underutilisation and
administrative failure. Media reports show that of the over Rs.5 lakh crore
budgeted for 53 major welfare and infrastructure schemes last year, barely 41 per
cent was spent in the first nine months of the fiscal year.

Take the Jal Jeevan Mission, allotted Rs.67,000 crore, it managed to spend an
astonishingly low Rs.31 crore in nine months. The much-touted PM Schools for
Rising India Scheme spent only Rs.473 crore out of Rs.7,500 crore. More shocking
of all, the Pradhan Mantri Anusuchit Jaati Abhyudaya Yojana, meant for the socio-
economic upliftment of the Scheduled Castes, utilised merely Rs.40 crore out of
Rs.2,140 crore.



This is not governance, Mr Chairman, this is headline management. Where
promises are loud, like that horn, budgets are grand, but delivery is conspicuously
absent. The Budget this year has landed with a thud, not because of what it
contains, but because of what it omits. Behind claims of fiscal prudence lie a more
uncomfortable reality. The Indian State is shrinking, not by design, but by
compulsion. Government expenditure as a share of GDP has declined over the past
decade, briefly rising during the pandemic before reverting to close to the 2016
levels, driven by stagnant revenue mobilisation.

Tax receipts have remained flat relative to GDP, disinvestment has
underperformed, and non-tax revenues increasingly rely on extraordinary transfers
such as Reserve Bank of India dividends, an unsustainable substitute for a stable
revenue base. More troubling is the shift in the tax burden towards individuals,
bearing a greater share of the tax burden than corporations, despite sharp post-
pandemic profit growth.

To elaborate further, in fiscal year 2017, corporate taxes were 3.2 per cent of GDP,
and personal income tax was 2.3 per cent. In fiscal year 2017, that is 10 years later,
they are projected to be 3.1 per cent for corporations and 3.7 per cent for personal
income tax of individuals. So, your revenue is coming disproportionately from the
individual taxpayers.

Fiscal consolidation since COVID has been achieved largely through expenditure
compression, presenting necessity as virtue and compulsion as choice. Within
these constraints, the Government has relied on low-cost measures such as tax
simplification and targeted incentives, but the Budget offers no credible medium-
term framework linking spending to employment and productivity. Capital
expenditure is emphasised, yet weak demand, stagnant wages, high youth
unemployment, compressed welfare spending, and inadequate devolution to
States, all persist, leaving India fiscally disciplined but developmentally constrained,
without the revenue capacity or strategic clarity to deliver real economic security
for the aam aadmi. This is why, Mr. Chairman, this is what I call an underwhelming
Budget.

Let me look at specific sectors. M.S. Swaminathan had famously said, "If agriculture
goes wrong, nothing else will have a chance to go right." This, I believe, is as good a
starting point as any.



Mr. Chairman, it is high time we stop treating agriculture as some issue that will
sort itself out, because 46.1 per cent of India's workforce and 60 per cent of our
population depend on agriculture and allied activities. Despite agriculture
contributing 16 per cent to 17 per cent of GDP, it receives only three per cent of this
Union Budget, 1.62 lakh crore, which is a 5.1 per cent cut from last year's 1.71 lakh
crore. This underinvestment is all the more alarming, Mr. Chairman, given the
existential threats facing Indian agriculture today. This sector, vital as it is, is
increasingly threatened by climate change and misaligned farming practices.
Nearly two-thirds of the country are prone to drought and the toll of weather-
related disasters has been severe, yet the Fasal Bima Yojana, meant to protect
farmers, has failed. Flawed assessments and opaque settlements have reduced
compensation to token amounts 1 rupee, 3 rupees, 21 rupees as your Minister
himself has acknowledged, turning protection into systemic injustice. Matters are
worsened by cuts that leave the scheme at its lowest budget allocation in eight
years, fuelling fears that new initiatives will repeat a familiar cycle of
announcement without commitment, as seen last year when grandly announced
missions on cotton technology, pulses, vegetables, fruits, and hybrid seeds, all
quietly faded, with zero funding in the revised estimates. These announcements
are like modern courtships promises without commitment. That is what this
Government does to us.

At a time when farm distress is deepening, the Budget's silence on revising the PM-
Kisan Nidhi disbursement speaks louder than any promise made elsewhere. AR
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While there is an imperative need for breakthroughs in research and development
and Al-driven agricultural technologies, paradoxically, funding allocations for
agricultural research and education have dipped by 4.8 per cent from the previous
year's 10,466 crore. That is down to 9,967 crore, decreasing precisely when the
Finance Minister is announcing new Al schemes. Frankly, Madam, touting a new Al
app when the majority of our farmers cannot afford fertilisers, harvesters or
tractors seems rather detached from reality, except of the virtual kind.

This Budget speaks at length about crops from cashews to coconuts, yet ignores
one of agriculture's most persistent concerns pepper. Once hailed as black gold,
the sector is now in distress in my State. In Kerala, which is one of the country's
leading producers of pepper, output has fallen from 40,000 plus tonnes to 30,000



tonnes, and is projected to decline by a further 28.7 per cent in the foreseeable
future. The uncomfortable truth, Mr. Chairman, is that our spice market faces such
deep challenges today that if history repeated itself, the British might not even
bother looting us for it.

Next, I turn to unemployment. This House has had this conversation far too many
times. We recite the same statistics, express the same concerns, and then move on,
while unemployment quietly worsens. The data at the end of 2025 makes one thing
unmistakably clear. Rural unemployment has stagnated at 3.9 per cent, while
urban unemployment continues to rise, ending at 6.7 per cent in December.
However, the crisis is now starting to concentrate in our cities, where aspirations
and frustrations are colliding. And yet, even the Centres flagship responses have
failed to rise to the moment.

Under the Pradhan Mantri Kaushal Vikas Yojana, barely 41 per cent of certified
candidates secured placements. More than half of these jobs were concentrated in
just five sectors. And of Rs. 1,380 crore released, Rs. 278 crore remained unutilised.
The Prime Minister Internship Scheme tells a similar story. The allocation is Rs.
10,831 crore. The Ministry has spent only Rs. 526 crore in the first nine months.
This pattern is recurrent. In the fiscal year 2025, allocations were cut after large
unspent balances, with actual spending at just Rs. 680 crore. So much for creating
employment, when we cannot even spend the money allocated for the purpose of
creating employment. And what of gig workers, the backbone of our new
economy? There is no mention of them in this Budget. Their welfare has been
deprioritised at a time when unrest is growing over the absence of clearly defined
benefits, time-bound claims and appeals mechanisms, and mandatory disclosure of
work hours, earnings, and deductions. This silence further weakens gig workers
access to social security in practice.

Any discourse on the workers of our country stands incomplete without a
discussion on MGNREGA, now replaced by the ambitious VB-G RAM G Act. It
increases guaranteed workdays from 100 to 125 and introduces weekly wage
payments, but at the same time hollows out the legal employment guarantee.
While MGNREGA was demand-driven, fully Centrally funded for unskilled wages,
and rooted in decentralised planning, the new Act caps Central funding through
State-wise normative allocations, shifts 40 per cent of wage costs to most States,
and allows the scheme to be paused for up to 60 days during peak agricultural
seasons, thereby shrinking the real window of guaranteed work. Once a States



allocation is exhausted, workers statutory right to employment effectively ends.
This converts an open-ended, rights-based programme into a budget-restricted,
Centrally rationed scheme where fiscal ceilings override legal entitlements.

The VB-G RAM G scheme has received a massive allocation of Rs. 95,000 crore in
this Budget, yet it has a major, overlooked flaw that needs to be addressed as soon
as possible, Madam Minister. It attempts inclusion but perhaps unintentionally
drives technological exclusion. MGNREGA trusted panchayats and gram sabhas to
plan work based on local needs and community strengths, but the VB-G RAM G Act
mandates dashboards with GIS tools, PM Gati Shakti layers, and central digital
stacks. Local priorities are filtered through a Viksit Bharat National Rural
Infrastructure stack, making biometrics, geotagging, dashboards, and Al audits
statutory requirements. Thus, for millions of rural workers, a single technological
failure can mean exclusion without appeal, and work without consideration of
skills.

When millions are struggling to find work, the least the Government can do is to
ensure that they move freely across the country to seek opportunities. But here
too, Mr. Chairman, we see a pattern of neglect that is as consistent as it is
shameful. Nowhere is this neglect of connectivity clearer than in Kerala. Despite
repeated demands for new railway lines to decongest existing routes, the State
finds no mention in the Finance Ministers much-touted seven high-speed railway
corridor initiative. One is compelled to ask: does strategic connectivity end where
political inconvenience begins? The consequences of this neglect are borne daily by
passengers and railway staff alike in my State. Chronic overcrowding has pushed
passenger capacity to dangerous limits. Sanitation has visibly deteriorated. Even
basic facilities remain inadequate.

It is telling, Mr. Chairman, that locomotive pilots, entrusted with the safety of
thousands, are forced to work without assured access to toilets. For passengers,
the experience is no better overcrowded coaches, unsanitary conditions, and a
steady erosion of dignity that no glossy brochure can conceal.

These failures are structural, they are not incidental. The railways sanctioned
strength across categories stands at over two lakh, yet only about 1.59 lakh
employees are in service. This staffing deficit compromises safety, delays
operations, and stretches frontline workers beyond reasonable limits. A railway
system cannot run on announcements alone; continued under-investment in
capacity, personnel, and basic human conditions risk turning the nations lifeline



into a symbol of administrative exhaustion. It is not just railways. We hear of
national corridors and maritime ambitions, but Vizhinjam Port Indias gateway to
global trade and the only port that can host the worlds largest container ships
remains treated as a local afterthought, with no central support announced for the
road and rail connectivity that is hampering its potential as a world-class
transshipment port.

Similarly, while 20 new National Waterways are to be operationalised, it remains
unclear how many, if any, will benefit Kerala. Ship repair ecosystems are promised
in Patna and Varanasi, but not in a State with 44 rivers and a rich inland waterway
network. Our coastal communities face the deadly peril of sea erosion that has
already leached so much of our territory into the sea, but there is no money for the
sea-walls and groynes so essential for coastal protection. I have been raising this
repeatedly in the House over the last 15 years. The Centre tells me it is the States
problem and the State says it has no money. So, we continue losing our territory,
our seafront, to the marauding ocean. The lives and livelihoods of our fisherfolk,
mostly living below the poverty line, are apparently of no concern to our budget-
makers either. If maritime connectivity disappoints, hon. Chairman, should we rely
on the air? The Regional Connectivity Scheme promised to give wings to the aam
nagrik, to lift aspirations off the ground and make the skies accessible to all. Yet,
today, many of those promises lie grounded. Nearly a decade on, at least eleven
airports launched under the UDAN scheme have seen flights taper off or disappear
altogether leaving runways without aircraft, terminals without passengers and
skies conspicuously empty.

Last year, we were promised a modified UDAN with 120 new destinations and four
crore passengers. But in this Budget, hon. Chairman, UDAN does not even earn a
mention. Not just that, but for fiscal year 2024-2025, a total of 81 airports owned
and operated by the Airports Authority of India have incurred financial losses.
Duopolies have led to declining service quality, with the IndiGo fiasco exposing the
vulnerabilities of our airline industry. When aviation policies cannot stay airborne
beyond announcements, one must ask whether this Government is still committed
to democratising the skies as it claims, or rather as the Minister claimed last year.

Hon. Chairman, if connectivity cannot move people physically, one would hope
education might lift them socially and economically. But here too, we see a betrayal
of promises. India speaks of global excellence while presiding over domestic
neglect. The National Education Policy promised six per cent of GDP for education;



years later, spending remains at barely four per cent, with the Union Government
contributing only 0.4 per cent, leaving the States to shoulder an unsustainable
burden. The consequences are visible and damaging. Over one and a half lakh
schools lack electricity, thousands lack toilets, ramps, or basic facilities for children
with disabilities, and the foundations of learning continue to crumble, even as we
advertise world class universities. This neglect hits the most vulnerable the hardest.
For the Scheduled Castes, enrolment falls from 99 per cent at the preparatory stage
to 70 per cent at the secondary level; for the Scheduled Tribes, from 99 per cent to
just 67 per cent. These numbers reveal a system where poverty pushes students
out of classrooms and into premature work.

We are told artificial intelligence will shape our future, yet only 52 per cent of
Government schools have functional computers and just 58 per cent have internet
access. When is artificial intelligence going to come to these schools? Madam
Minister, technology without access is not transformation. It is exclusion by design.
Continued underfunding paired with grand promises will not uplift our children. It
will mortgage Indias future at a discount.

Hon. Chairman, if education is one pillar of development the Government should
care about, health is surely the other.

Budgets may speak in numbers, but nations are built in flesh and blood, and any
Budget serious about India's economic potential must invest in human capital. It is
because healthcare is not charity, it is foresight. Yet, public health spending
remains below two per cent of GDP, missing even the Government's own promise
of 2.5 per cent after COVID.

An allocation of over Rs. 1 lakh crore to the Health Ministry may sound impressive,
but ambition must be measured in proportion not in numbers. The consequences
are now visible beyond government hospitals. Since 2019, over 600 private
hospitals have exited the Ayushman Bharat Jan Arogya Yojana, revealing the
fragility of coverage without delivery.

Insurance that arrives late is merely distress deferred. Meanwhile, the fundamental
determinants of health -- clean air, safe water, nutritious food, and mental well-
being -- continue to deteriorate even as disputes rise and mental health indicators
worsen. A nation that seeks economic greatness cannot afford to economize on the
health of its people.



Madam, while you propose exempting seven additional rare disease drugs from
import duties, your Centres of Excellence for rare diseases are few, unevenly
distributed, and unable to utilize even the insufficient funds allocated, leaving
thousands of patients to die every year for lack of treatment. And nowhere is this
pattern of neglect more glaring than in the case of the long-promised AIIMS in
Kerala. The promise was announced in the first year of the NDA Government, but
the promise still remains unrealized.

A State with one of the strongest public health records in the country continues to
wait, while this Budget, like its predecessors, offers neither clarity, nor timelines,
nor urgency. 22 AIIMS have been sanctioned across India, Mr. Chairperson. But
when it comes to Kerala, the silence is deafening. An AIIMS, that is not even a dot
on the map, is not institution-building, it is institutional disregard. Kerala does not
lack need, capacity or credibility. What it lacks, it seems, is visibility in this
Government's priorities. Why, Mr. Chairperson, is Kerala invisible to this
Government? I would like to know.

Equally telling is the silence on air pollution. After months of public outrage and
choking headlines, the Finance Minister's speech found space for everything except
the air we breathe. The National Clean Air Program still runs on 2009 standards,
weaker than the WHO's PM 2.5 norms, even as pollution control funding has been
cut from Rs. 1,300 crore to Rs. 1,091 crore this year. A Budget that saves on rupees,
but ignores the air that its citizens breathe reduces development to bad arithmetic,
not good progress.

Mr. Chairperson, the announcement of three new National Institutes of
Pharmaceutical Education and Research or NIPERs raises a troubling question of
balance and intent once again. I am sorry to return to my State, but Kerala, despite
being one of the country's strongest public health ecosystems and having a proven
record in healthcare delivery, once again went unaddressed even as NIPERs are
concentrated and clustered in Northern and Eastern India and a single institute in
Hyderabad is expected to serve the entire South. This imbalance is not new. I
flagged it two years ago when I was the Chairperson of the Standing Committee on
Chemicals and Fertilizers.

At a time when over 60 per cent of India's 8,500 MSME drug units lack support to
adopt even Good Manufacturing Practices, such skewed institutional allocation
risks shrinking, rather than strengthening, our manufacturing base. It also does
little to reduce our dependence on China for nearly two-thirds of key active



pharmaceutical ingredients or to correct India's anaemic R&D investment of just
0.64 per cent of GDP with even large pharma firms spending under one per cent of
net sales on their research. The result is predictable -- limited innovation, continued
reliance on low-cost biosimilars, and life-saving biologics priced far beyond the
reach of most Indians when public health spending remains so much below the
GDP target of 2.5 per cent.

Without correcting regional imbalance and backing institutions with serious R&D
support, this NIPER initiative risks sounding visionary while delivering exclusion.

Now, all of these shortcomings in the sectors I have surveyed - in infrastructure,
education, and healthcare - might have been bearable if at least the economic
burden was distributed equitably. But, as per the UNDP Inequality Adjusted Human
Development Index, India ranks the lowest of all BRICS countries at 130!

The silent shock absorbers of this economy are the middle-class. They are now
cracking under the strain. The symbols of success we see today - smartphones,
cars, lifestyle assets - are often sustained by EMIs, leaving the aam aadmi little
room for health insurance, savings, or medical emergencies. Credit cards, once a
luxury or a convenience, have now become a lifeline. Defaults rose 28 per cent last
year to Rs. 6,742 crore, not because Indian households are reckless, but because
they are running out of room to breathe.

With Rs. 2.9 lakh crore in outstanding dues and 10.5 crore cards in circulation,
borrowing has become the price of staying afloat. Even as households struggle, the
tax burden has quietly shifted onto them. Personal income tax now contributes
over half of all direct taxes, while the corporate share declines, as I mentioned
earlier. While last year's Budget at least acknowledged middle-class housing stress
through the SWAMIH Fund, this Budget offers only silence.

Inflation may look subdued on paper, but for citizens the cost of living has merely
been shifted. When the State fails to provide clean air, safe water and
uncontaminated food, households are forced to buy privately what should be
public goods, air purifiers, water filters, basic safeguards. This burden is unequal.
The privileged can protect themselves, while the poor remain exposed. A nation
cannot grow by exhausting the very people who sustain it.

The aam aadmi, who are financing this Government, are being sent deeply
troubling signals on taxation. A one-time concession allowing Special Economic
Zone manufacturing units to sell domestically at reduced duties is little more than



tokenism when the SEZ ecosystem itself is collapsing, with hundreds of zones shut
and employment in freefall.

More disturbing still is the withdrawal of income-tax exemption on disability
pensions for Defence personnel. This move weakens social protection for disabled
veterans who have risked their lives for our country and draws an indefensible line
between service-related disabilities, an abdication of the State's moral duty to those
who have made such sacrifices for the nation.

I would like to acknowledge that, amid this disaster and disorder, there has been
some measure of fiscal discipline. The fiscal deficit has edged down from 4.5 per
cent to 4.4 per cent. The Minister speaks of a further reduction to 4.3 per cent. That
may sound reassuring on paper. But I have been in this House long enough to
remember when her predecessor, the late Arun Jaitley as Finance Minister, set a
target of 3.5 per cent. We are nowhere near that benchmark today, yet we seem
eager to applaud ourselves for settling at a much higher number. Perspective
matters, and without it, these figures lose their meaning, especially when they fail
the only test that truly counts - whether the aam aadmi has more money in his
pocket, whether he has wages that keep pace with prices, whether she or he has a
life that is becoming easier. Fiscal prudence cannot be celebrated in isolation when
household budgets remain under strain and economic security is elusive for
millions.

In this Budget, the Union Government has once again doubled down on an
infrastructure-led growth strategy, raising capital expenditure to Rs. 12.2 lakh crore
on the assumption that public capex will crowd in private investment and generate
jobs. But this promise has yet to materialise. In fact, it has not materialized at all
during this Governments tenure. Private investment throughout remains sluggish,
labour-intensive sectors are crowded out by capital-heavy projects, and welfare
spending has been compressed with key subsidies and social sector allocations
falling short of stated goals.

The burden has increasingly been pushed onto States without adequate devolution
of tax revenue. Meanwhile, unemployment, particularly among educated youth,
remains distressingly high and capacity utilisation continues to remain below levels
that would trigger a genuine private investment cycle.



In this context, the capex-centric approach appears less like a strategy for inclusive
growth and more like a gamble that ignores weak demand, joblessness and the
lived economic distress of the ordinary citizens.

Mr. Chairman, no country can build its future on slogans and headlines alone.
Indias expenditure on research and development remains frozen at around 0.6 per
cent of GDP well below not just advanced economies, but even several emerging
ones. China spends roughly 2.4 per cent, Brazil over one per cent, the United States
3.5 per cent, and South Korea nearly five per cent of GDP. Any nation that seeks to
become a hub of manufacturing and knowledge cannot afford to treat research
and development as an afterthought. I would strongly urge the hon. Minister to
treat R&D as a core national priority.

Turning to our urban centres, the same reluctance to innovate is evident in the
Smart Cities Mission, which today stands as a symbol of unfulfilled promises.
Nearly a decade after its launch, deadlines have been repeatedly pushed back from
June, 2023 to December, 2025 without meaningful transformation on the ground.
Assertions of 96 per cent completion ring hollow for citizens of
Thiruvananthapuram or Warangal or Silvassa or Port Blair, where projects remain
unfinished. Large parts of the Northeast continue to fall behind, leaving even the
Parliamentary Standing Committee unconvinced. Rather than reshaping urban
living, the Mission has largely refurbished select elite enclaves, while essential
services for millions remain neglected.

I cannot mention the newly announced interim trade arrangement with the United
States, which has emerged just after the Ministers speech. It appears far less like a
free trade agreement and far more like a pre-committed purchase that overturns
the very idea of reciprocity. How can one justify a so-called reciprocal tariff
structure where tariffs of 18 per cent apply on one side and zero on the other?

At a moment when Indias total bilateral trade with the U.S. is approximately 130
billion U.S. dollars and our trade surplus is only about 45 billion U.S. dollars, how
have we undertaken to purchase 500 billion U.S. dollars worth of American goods
over five years? This converts a surplus into a prolonged deficit not through market
forces, but through executive assurances. No major economy has ever voluntarily
undermined its own trade leverage in this fashion.

While the United States continues to levy import duties of up to 18 per cent, we
appear based on the joint US-India statement now circulating to have agreed to



slash our tariffs to near-zero levels, open up agriculture, weaken data localisation
norms, dilute intellectual property protections, and even redirect strategic energy
imports, particularly away from Russia, in order to meet purchase commitments.
This cannot be described as strategic balancing. It amounts to economic pre-
emption.

Parliament has not been informed how farmers, MSMEs, and domestic industry will
be safeguarded, nor why India has willingly relinquished its negotiating strength
without securing proportionate market access or policy flexibility in return. I am
aware the Government will ask us to wait for the final agreement expected in mid-
March, but these concerns exist today and must be acknowledged now. The
Governments claim that India has obtained a better deal than China, Vietnam, or
other Asian economies does not bear scrutiny.

While India may have received tariff reductions of one or two percentage points, no
East Asian economy has agreed to deliberately erode its trade surplus with the U.S.
through guaranteed purchase obligations. In fact, China, Vietnam, and several
ASEAN nations have expanded their trade surpluses with the U.S. even amid
escalating trade tensions. This ambiguity directly affects the credibility of the
Budget itself.

When both the Minister of Commerce and Industry and the Minister of External
Affairs were questioned about these commitments, no clear answers were
provided regarding their scale, timeline, or fiscal impact. I raise this in the context
of the Budget because its key budgetary assumptions on trade balances, external
financing requirements, and overall macroeconomic stability rest on information
that Parliament neither possesses nor has been given.

A Budget prepared under such opacity is not merely incomplete; it asks this House
to endorse figures without understanding the liabilities that may soon arise from
this trade arrangement. I do want to say that when two Ministers pass
responsibility back and forth, each claiming it falls outside their remit,
accountability disappears and Parliament is then left examining a Budget that
conceals obligations the Government seems to lack the courage to admit openly.

In short, Mr. Chairman, the real weakness of this Government's Budget lies in its
implementation, where rhetoric is not matched by reality. Let me quote that
famous verse once again by Mirza Ghalib which I think perfectly captures our
reality today as reflected in this Budget and its aspirations:
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That seems to be what we have had inflicted upon us. We know the reality behind
these claims, these tall promises, these narratives of model governance, but they
are not policies grounded in outcomes. They are carefully curated illusions, glossy
schemes, utopian projections. They might soothe the imagination, & df sIgarar g,
but everyday life for the ordinary citizen of India has remained unchanged. Hope is
repeatedly sold, but delivery remains perpetually deferred. Viksit Bharat by 2047 is
an admirable ambition, safely more than two decades away.

This Budget offers no credible pathway to reach it. Instead of narrowing the gap, it
widens it. Unemployment continues to rise, poverty hardens, jobs remain scarce,
wages remain stagnant. Small businesses already gasping for relief are smothered
under layers of compliance, while informal workers, gig workers who sustain our
economy with their labour are pushed further into invisibility and insecurity.
Government promises railways, yet stations crumble. They speak of flight, yet
UDAN has flown away. Our pepper, once celebrated as black gold, withers under
neglect. Our long coastline stretches endlessly, but is ignored when it comes to
protecting it. Education is curtailed precisely when it should be expanded, while the
rhetoric of world-class technology and AI grows louder. One and a half lakh schools
still function without electricity, yet Viksit Bharat is spoken of as if the lights are
already on.

When vision is severed from reality, it ceases to be an aspiration and becomes
merely an illusion. A truly Viksit Bharat will not be built on slogans, Mr. Chairman,
not built on speeches or symbolism, but on delivery that reaches the last citizen of
India. Turning promises into outcomes is not a favour; it is not a choice; it is our
kartavya; it is your kartavya, may I say to the Government. Thank you, Mr.
Chairman. Jai Hind.

SHRIMATI APARAJITA SARANGI (BHUBANESWAR): Hon. Chairman, Sir, it is my
pleasure and privilege to speak on the Union Budget for the financial year 2026-27.
Thank you, Chairman Sir, for giving me this opportunity. At the outset, I commend
hon. Finance Minister, Madam Nirmala Sitharaman, for giving to this country of 1.4
billion people her ninth consecutive Budget, a Budget which reflects her
commitment, the commitment of the Government, the conviction of the
Government, and the consistency of the Government.



As I stand here to speak, I am reminded of a few words from Rig Veda, the oldest of
our Vedas:

TTeotd daced ¥ af AAIfY SHar | §H A1y diel, 6 1Y I, gARI WIaAT SR gAR) 99 Uk
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My dear colleagues, we are all moving towards one and only one goal in the
country, and the goal is to make India Viksit Bharat by 2047. I can say with all
conviction at my command that this particular Budget of the financial year 2026-27
is definitely a very strong step in our common journey. For the sake of clarity, I
must say, my dear friends, that our Finance Minister, Madam Nirmala Sitharaman,
framed the blueprint around three kartavyas. One, to accelerate and sustain
economic growth; two, to fulfil the aspirations of the people and build their
capacities; and three, to align with our core objective of TdehT TTY, Helchl faera |

SeToT, g et ssie fath Twnstt o1 dahe 6l ¢, dfceh a8 A vRd &t a=n F gq
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My dear colleagues, this particular Budget of the Union Government comes at a
time when India is actually moving fast in its growth trajectory. We must accept
and acknowledge this. This is the first Budget of the second quarter of the 21*
Century and that is why it is very important for all of us and for 1.4 billion Indians.

Friends, we are aware of the fact that in 2014, we were the 10" largest economy,
and at this juncture, our microfinance fundamentals are very strong. We are the
fourth largest economy, bypassing Japan and we are going to be the third largest
economy, bypassing Germany very soon. Our forest reserves are very high. Our
exports have gone beyond 800 billion dollars. I must say here that we have all been
listening about the inflation rate. However, at this juncture, in December 2025,
inflation is at 1.7 per cent. While I say this, I must say that between 2011 and 2014,
the average inflation of this country was 9.8 per cent. I must say this and I think, all
of us sitting in this House must appreciate this.

Friends, all of us have been talking about the employment rate. It has been
declining, and at this juncture, it stands at 4.8 per cent. We must realise this.

AT 227 faeeft Raerenl (BRA gawed) & AT Tah wRiGHE Tidey &l ok SWRa= AT & | 89
gaeh! Ig U R o 30 arg i St enfdfer fRAfT 8, o1& fay & got usiar g Wt 8, 89
AT STHIA R @3 g, dt I8 his TGN =181 & | Ig AR AR =i Ueie, TRa-1He gurt




SR Tow ifa @1 ymmor & | F snexofiy verEst St i @4, qrafiar ofik Anfas @t A9 wedt §
|

The analysis of the Budget of the financial year 2026-27 makes it abundantly clear
that the Indian Government has chosen the path of long-term growth. This is not
impulsive growth or a short-term stimulus. This has been possible by sustained and
continuous investment in infrastructure, in institutions, in industrial capacity, and
upskilling. We must realise this. These four things which I talked of are extremely
important when a country aspires to become a developed nation.

As was told by hon. Madam Sitharaman in her speech, the expenditure, today
stands at Rs. 53.5 lakh crore. We must remember this. The fiscal deficit stands at
4.3 per cent of the GDP.

My dear friends, we are in a very difficult global settings. I think, all my esteemed
colleagues who are present in this House are aware of this. It is an age of global
uncertainty. In this age of fractured global order, the Government of India has
decided to keep building Tafd-aafd | We must remember this.

There is a massive scale-up in public capital expenditure. I remember, in 2014, it
was just rupees two lakh crore. We must appreciate that from rupees two lakh
crore in 2014-15, it has gone up to Rs.11.2 lakh crore in 2025-26. Now, with all pride
and as a citizen of this country, I can say that the public capital expenditure has
gone up to Rs. 12.2 lakh crore, which is 4.4 per cent of the GDP, registering an
increase of 10 per cent over the last year.

Friends, we are aware of the fact that if the capital expenditure grows, then, it
definitely has a large multiplier effect on the economy.

Now, I would like to mention about urban transformation. Urban transformation is
a very significant pillar of the Budget. Madam Sitharaman talked about engines of
growth. The cities, the big towns are today the engines of growth. A wonderful
concept was brought about and placed before all of us, and that is the city
economic regions focusing on tier II and tier III cities. This has been thought about
by the Government. Every city economic region will be given Rs. 5,000 crore over a
period of five years to build infrastructure, and we know what will happen. There
will be less/reduced pressure on the mega cities and also it will foster balanced
development in the process. All of us know that no country ever can actually
become a developed nation without having a manufacturing competitiveness, and
our Government has tried to give a substantial push to manufacturing



competitiveness idea. This will not only create jobs but also help promote our
exporting community in the long run.

The allocation of Rs. 10,000 crore to bio-pharma sector will not only help our
people take care of their health care needs but it will also lead to huge exports.
Similarly, there was a mention of many important areas which I think we must be
talking about wherever we are. India has really advanced forward. There is focus
on Semiconductor Mission 2.0, nuclear sector, rare earth corridors, data centres
and electronics components mission, with a whopping Rs. 40,000 crore as the
allocation. I am sure these investments will lead to less import dependency and
make India future ready. I think, these are the things that we are thinking about
our country and I underscore the fact that we are intending to become Viksit Bharat
by 2047 and that is why we have to be future ready. The provision of 4,000 e-buses
is definitely going to enhance regional connectivity.

My dear friends, 20 new national waterways, expanded road networks, freight
corridors, seven high-speed rail corridors and multi-modal logistics system are
giant and are towards a more competitive resilient, confident and self-reliant Viksit
Bharat by 2047. We may like it, we may not like it, but we need to accept this.

My dear friends, I take this opportunity to convey our immense gratefulness to our
hon. Prime Minister for going for almost nine free trade agreements and trade
deals with a couple of countries in the last couple of years. Again, there would be
critics, there would be nay-sayers but I know, to every action of Prime Minister
Modi there is an equal and opposite negative reaction from my right side. Free
trade agreements and trade deals have been signed with New Zealand, UK, Oman,
Australia, European Union, consisting of 27 nations, and very recently with the US.
This is an indication of a particular thing which, I think, we need to appreciate. This
is an indication of the fact that the Government of India, under the leadership of
our Prime Minister, knows how to navigate in a difficult world order. I talked about
difficult global settings. We are aware of that and in this difficult world order, the
Government of India for the past couple of years, about 10-12 years, has acquired
the ability, the capability, the talent to navigate successfully. In this Budget, a
number of customs duties and Import Duties have been withdrawn and this is for
good. This is to help the exporting community.

Friends, I would like to give certain examples which, I think, all of us need to
appreciate. We have allowed duty-free import of ingredients by seafood exporters,
allowing three per cent of the Free on Board value of exports to be imported duty



free by textile and leather goods, and allowing SEZ units to sell in Domestic Tariff
Area at concessional duty. These are extremely progressive and pragmatic ways of
strengthening our exporting community.

My dear friends, our Prime Minister and our Finance Minister have been talking all

the while about the Micro, Small, and Medium Enterprises. I would say that they
are the backbone of Indian economy, which are extremely important, and they
contribute 35.4 per cent of the manufacturing output; about 49 per cent of Indias
total exports; and around 31 per cent of the national GDP.

Now, with 7.47 crore MSMEs in the country employing around 33 crore people,
MSMEs have emerged as the second-largest employer after agriculture. Our
Government, under the visionary leadership of our hon. Prime Minister, recognizes
this, and, that is why, Rs. 10,000 crore have been allocated as SME Growth Fund.
There is a great concept and the concept is Nurturing the Champion MSMEs. I think
this is something very interesting and very innovative, and we all need to stand
together and appreciate.

Friends, a healthy India is a prosperous India. And here, I must like to inform all of
you, or, rather help you recall, that Madam Nirmala Sitharaman allocated Rs. 1.06
lakh crore for the Ministry of Health and Family Welfare in this Budget, and, this is a
staggering 194 per cent increase over the 2014-15 levels. In order to make our
healthcare affordable and even accessible to many people, the customs duties and
import duties have been withdrawn from 17 cancer drugs and drugs of many
diseases which are rare by nature. I think this is something for which our
Government, Prime Minister Modis Government, needs to be commended and
complimented.

My dear friends, could anybody think about Animation, Visual Effects, Gaming and
Comics (AVGC)? This Government is planning to raise about two million
professionals by 2030 in AVGC sector. It is absolutely out-of-the-box idea. You may
like it or not but this is highly innovative and an out-of-the-box idea of our
Government. Now, here, the Government will be supporting the Institute of
Creative Technologies, Mumbai to raise these professionals and to actually
establish Content Creator Labs in about 15,000 secondary schools and 500
colleges. It is very easy for me to read out as my dear friend just did. When you are
convinced about what your Government is doing, you know you need not read out
from the papers. I know what our Government is doing and how my Government is
making and ensuring that India moves forward. I do not have to look into the



papers for data and statistics. We are convinced that the Government is moving
forward and this confidence is coming out when we speak about the Governments
good works.

Friends, there is a very interesting thing.
HON. CHAIRPERSON: Madam, kindly address the Chair.

SHRIMATI APARAJITA SARANGI: Yes sir. Thank you. It is an interesting
phenomenon and it is a challenge to ensure a sustained economic growth, and,
also, at the same time, to keep fiscal deficit in check. And I am extremely happy to
inform the House that we recognize and we appreciate that this Government has
been doing that. Our growth momentum has been sustained and, at the same
time, fiscal deficit is low at 4.3 per cent. As I have mentioned earlier, this is a
challenge which has been taken on by the Government. The Union Budget for the
financial year 2026-27 is definitely pragmatic, pro-people and balanced in nature.
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SHRI ABHISHEK BANERJEE (DIAMOND HARBOUR): Thank you, Sir, for giving me
the opportunity to speak on the Union Budget. Sir, I rise here today, not merely as
a Member of the Opposition, but as a voice of a billion Indians, who were promised
achhe din, and who today struggle to survive under the weight of soaring costs.
This Union Budget was presented on Maghi Purnima, a day which is ideally meant



for clarity, renewal of purpose and moral responsibility. Yet, this Budget offers
none of these. This Budget does not heal the economy, rather it curates headlines.
It speaks loudly in slogans but softly in solutions. Sir, this is a Budget that rewards
those who can avoid taxes through privilege and punishes those who pay them
honestly through compulsion.

With all due respect to the hon. Finance Minister, I think the hon. Finance Minister
is appearing to practise the Robin Hood model in reverse. She drains the poor
through taxation and inflation while rewarding the rich with concessions and
privileges. Sir, even a cup of tea today comes with GST. But relief for the common
man comes with conditions, clauses, terms and regulations. This is not a simple tax
regime; it is a maze where only the powerful knows the exit and the honest
taxpayer keeps paying the entry fee. Sir, Akhilesh ji was speaking before me. He

was saying, 3.4l & g oar e 8, # 39 seie J &&= 918 @1 7 |
W, wEAg AR & wWia 85 fAacy &t ot | Bengal was not even mentioned once.

Even the Freight Corridor from Dankuni referred in this very Budget was originally
announced in 2009 by the then Railway Minister Ms. Mamata Banerjee, who is now
the Chief Minister of West Bengal. The Constitution promises equality among the
States, but this Government practices preference. Allies are funded, while the
opponents are starved. Sir, this is a not a model of cooperative federalism. This is a
model of subscription-based federalism. The Budget and the manner in which the
Government chooses to function, forces us to confront a truth that we as citizens
have been avoiding for too long.

Sir, in November 2021, on a stage, thousands of miles away, at the Kennedy Centre,
Vir Das a young stand-up comedian from India spoke of two Indias. Many laughed
and some were offended. Few paused to listen but what he offered was not
comedy. It was a warning, a prophecy, a mirror held up to a nation standing at the
edge of its own contradictions because I, too, come from two India. I come from an
India which proclaims Ek Bharat Shreshtha Bharat. 1 also come from an India where
mother tongue becomes a marker of suspicion, where speaking Bengali makes you
a Bangladeshi and eating fish makes you a Mughal. Sir, I come from a part of India
that gave birth to revolutionaries and wrote courage in blood. I also represent an
India where saying joy Bangla or singing amar sonar Bangla is enough to strip you
and brand you a labelled ghuspaithiya.



Sir, I come from an India that thunders Sabka Saath, Sabka Vikas from every podium
and I also come from an India where West Bengals rightful dues to the tune of Rs.
1,96,000 crore remain frozen in cold bureaucratic silence.

Sir, what is withheld is not just money. What is withheld is dignity. What is withheld
is constitutional promise that every Indian, every State stands equal before the
Union. This is not governance or federalism. This is a message that you stand in
line or you will be made to pay the price. And that is the tragedy of our time.

India has two faces, but that one India is being asked to kneel before the other is
the truth that we are all facing today. I come from an India where the Finance
Minister proudly declares, with absolute confidence, that India is the fastest
growing economy in the world, and I come from another India where Bengal, after
contributing Rs. 6.5 lakh crore in taxes in just last seven years, is systematically
denied its rightful share.

Sir, despite repeated requests and appeals, we have been denied employment
under MGNREGA, housing under PM Awas Yojana, road connectivity under Gram
Sadak Yojana, and even basic drinking water under the Jal Jeevan Mission is being
stopped.

I come from an India that boasts of maximum governance, minimum Government,
and I also come from an India where governance means abandonment, where the
poorest are forced to fight for roti, kapda aur makan; where wages are held
hostage; where houses are sanctioned on paper but erased in practice; and where
even drinking water becomes a bargaining chip in a political vendetta. I come from
an India where farmers are stopped at the national capital with nail embedded in
the roads, with concrete barricades, and I also come from an India where terrorists
can enter the national capital and carry out blast killing 50 innocent people.

I come from an India where we are told, and I quote, India's borders are safe and
they cannot be violated. A promise that is made from the highest office. And I also
come from an India where that promise lies in ruins. Terrorists cross our border,
infiltrate heavily-guarded militarized zones like Pahalgam, and gun down 26
innocent civilians under broad daylight.

Hon. Sir, all of these -- the abandonment, the broken promises, the selective cruelty
-- are not random. They are not accidental. They flow from a single unmistakable
principle of this Budget. This Budget is built on a single unmistakable principle, that
is triple. A writer once said, there are three kinds of lies: lies, damned lies, and



statistics. Modern India lives with three certainties: pressure that mounts, taxes
that multiply, and trust that is betrayed.

Today, India lives under triple pressure, triple taxation and triple betrayal. Triple!
So, let me place before this august House my 10 principles of triple. TR, gal feua &=
G U g | Uk IATH §HTF hl 71T & foh & Ueh IR g4aH ¢ & @1 § | But I will explain to the
Chair and share with this august House that how a common man is being taxed
three times over -- not ones, twice, but thrice. The first blow is the income tax. The
salaried citizen pays tax even before the salary reaches his bank account. There is
no escape, no negotiation, and no adjustment made for inflation. In today's India,
honesty does not pay, it costs.

Number two is GST. From the first biscuit with the morning tea to a school
notebook, from sugar and spices in the kitchen to the electricity bills, from hospital
expenses to medical expenses, from soap in the bathroom to the software at work,
indirect taxes follows everywhere. STgl ¥R&R el dethdR &hiF Tgi Ugdd! o, dgl I
SigEdl ug™ St 8 | The Government celebrates record GST revenue. But this
number does not reflect growth or prosperity. It reflects a system squeezing
revenue from consumption, often from necessity not choice.

The third tax is inflation -- the most silent tax of all. The tax that rises without
permission and collects without responsibility. It is a slow leak in the common
man's wallet. For the middle-class, inflation feels like the salary comes on time, but
it does not last the month. The same grocery list costs more, the same school fees
feel heavier and the same electricity bill shocks more than even before. Nothing
extra is being bought, yet money disappears faster. It quietly eats into savings
meant for children's education, family travel, medical emergency or old age.

Sir, I come from an India that proudly calls itself a Vishwaguru. I also come from an
India that is teaching the world how to extract triple tax out of a single citizen.

Now, I come to my triple number two, triple pain of proving your existence. Let us
be honest. Voting today is no longer considered enough. Having one's name on the
electoral rolls for decades is no longer enough. Even service to the nation is no
longer enough. You may be a decorated soldier, a Nobel laureate, a sitting High
Court Justice, or even a Member of this august House, and still you have been
asked to prove that you belong to this country. This strikes the heart of Article 326
of the Constitution, which guarantees adult citizens the Right to Vote.



In Bengal alone, 150 lives have been lost in the last couple of months, and nearly
one crore people are today being treated as suspects. If electoral rolls are so
unreliable that every citizen must continually reprove their legitimacy, then by that
same logic, the legitimacy of this very House, formed on the basis of this very
electoral rolls, is itself questionable.

Now, I come to my triple number three, and I will talk of three betrayals. The first
betrayal is this. Where the global crude oil prices crash, Indian citizen sees no
benefit. Instead, the common man is generally offered ethanol mixed petrol at a
premium, paying extra for a policy experiment he neither demanded nor benefits
from.

The second betrayal is, the Government boasts of bullet trains, which Akhilesh ji
has also mentioned. While fancy trains make the headlines, only four per cent of
the network is safeguarded with Kavach, leaving ordinary travellers exposed to risk.

The third betrayal is this. The ordinary Indian does not ask for any miracle, they ask
for clean air to breathe, clean water to drink, safe roads to return home, and
affordable healthcare while life falters. Even these simple hopes remain uncertain.
An ordinary citizen pays income tax to buy a vehicle, or for example, an ordinary
citizen pays income tax to earn, a road tax to buy a vehicle, and toll tax to drive it
on the road, often broken, unsafe, and unfinished. There are three payments on
one journey. 3R Teh SO 3-chH a9 ¢ 8T g, di Teh TSl i TSP R I & folg I8 i
IR T AT uSdl ¢, FOad ek 3R o, -1 A8 o 3R ieRT &l ¢ @ | That is why, 1

say three betrayals.

Now, I will come to triple four, triple bonanzas for the rich. This Budget reveals a
clear pattern, first, a triple bonanza for the elites, and a triple lock on the poor. The
top 10 per cent of this country now acquire 57 per cent of nation's income, and 65
per cent of its wealth, while the bottom half survives on just 6.4 per cent. In this
economy, money earns money, but survival earns nothing. Second, if you look at
taxation and support, foreign cloud giants are handed tax holidays, while Indian
MSMEs, the very backbone of employment, are left empty handed. Relief exists on
paper, but in actual distress exists on the ground.

Third, corporate India gets red carpet, easier property rules, wider equity access
for NRIs and massive infrastructure promises, but the result of these Government
policies is not competition, it is concentration. Oligopolies flourish, entry barriers



rise, and ordinary entrepreneurs are kept outside the gate, watching cronies grow
richer with the Union's support.

Sir, I come from an India where wealth is applauded as a virtue and I also come
from an India where survival itself is treated as ambition. I come from an India
where policy quietly opens gates for the powerful, and I also come from an India
that stands outside those gates with folded hands, bent backs, heavy hearts, and
raised eyes, hoping that one day these gates will open for them too.

Now I come to farmers. This Budget completes a cycle of betrayal. Every day, nearly
30 farmers die by suicide not because they failed, but because policy failed them.
Five years after the historic farmers movement, in which 700 lives were lost, the
Union government has still refused to legalise MSP. Promises were made at protest
sites; assurances were echoed in Parliament, but delivery never followed.

Now, adding salt to injury, the Government has announced a trade deal with the
United States that will open Indian markets to heavily subsidised American farm
produce. This deal may benefit American farmers, but it will depress prices, destroy
competitiveness, and further marginalise Indian farmers who already struggle
without MSP protection. This is not a trade policy. This is an abandonment of our
Annadata.

Sir, I have a tweet right in front of me which I wish to place before you. Brooke
Rollins, the Agricultural Secretary of the United States, stated this just five days ago,
on the very day this trade deal was announced. She has cleared said: New USIndia
deal will export more American farm products to Indias massive market. In 2024,
Americas agricultural trade deficit with India stood at 1.3 billion U.S. dollars. Indias
growing population is an important market for American agricultural products, and
todays deal will go a long way in reducing that deficit.

Sir, this is not my tweet. She clearly states: Thank you to the President of the United
States for once again delivering for our American farmers. If the Government
disagrees with this claim, where is the letter of disapproval? Where is the
communication sent in protest against a tweet issued five days ago? SRl &
Tittheer Aehdt g R & O 39 St @ miehT & fhaTil ol il § | 39foig g9 SiehT & IS
Zufd @1 g=garg a3d g | The Indian Government has not written a single line in
protest.

Sir, now I come to the youth. The much-publicised PM Internship Scheme was
allocated over Rs.10,800 crore, yet less than five per cent of the amount has been



utilised. Similarly, the PM Young Achievers Scholarship, meant to uplift talented
students from marginalized backgrounds, saw 31 per cent of its funds go unused in
the financial year 2026.

Sir, if I speak of women, more than 86 women are raped every day in this country a
figure that reflects systemic collapse, not isolated crime. The West Bengal
Government exercised its constitutional authority and passed the Aparajita Woman
and Child Bill (West Bengal Criminal Laws and Amendment) Bill, a stringent anti-
rape law providing the strongest deterrence against crimes against women. The
Bill was duly sent to the Union through the Governor 18 to 19 months ago. For one
and a half years, it has remained pending without any decision.

When a democratically passed law meant to strengthen protection is left in limbo, it
reflects a lack of intent. This reminds me that I come from an India that promises to
double farmers income, and I also come from an India where 1,11,174 farmers and
agricultural labourers our brothers and sisters have been forced to commit
suicide.

16.00 hrs

I come from an India which launched Beti Bachao, Beti Padhao and I come from
another India where every 16 minutes a rape or a crime against women is
reported.

Sir, now I come to three cracks in the Constitutions. First, hatred has now been
normalized. It has moved from margin to the mainstream. If I talk about cases
registered for promoting enmity between religious and social groups, the number
of cases has doubled between 2021 and 2023 and this rise did not happen in
silence. It happened alongside political speeches, public rallies and calculated dog
whistles. When hate goes unpunished, it spreads. When it spreads, minorities pay
the price.

Second, hate is no longer whispered. It has become a broadcast. So, our country
has documented more than 1,300 hate speeches in a single year. When such
volume of hate fills public space and the Government refuses to act decisively and
swiftly, then the message is clear; intimidation is tolerated, and silence is the
Union's policy.



Third, the education empowerment scheme under the Ministry of Minority Affairs
has just used eight per cent of its total funds while the 35 per cent of the Ministry's
allocation, 27 per cent under Tribal Affairs and 28 per cent under Scheduled Tribes,
remain unutilized. Even scholarship schemes like Maulana Azad National
Fellowship, the Pre-matric Scholarship and Padho Pradesh have been hollowed out.

16.02 hrs (Shri N. K. Premachandran in the Chair)

Now I come to triple seven, which is the triple power grab. Over the last decade,
the Government has treated institutions as the Government's own personal
property. So, the Parliament is silenced, debates are curtailed, scrutiny is
abandoned and even the Deputy Speaker's post is kept vacant because dissent is
inconvenient. Sir, investigating agencies no longer investigate; they intimidate,
chasing the Opposition with raids and arrests while convictions become negligible.
As independent institutions weaken, public institutions are put on the auction
block. Air India, BPCL, the Shipping Corporation of India, built by generations with
public money, are being sold like distressed assets hastily without any sort of
accountability. Sir, this is described as a reform, but it is actually a managed
handover. When institutions are bent to serve power and national assets are
reduced to headlines and handovers, the Constitution is not broken in protest, it is
torn apart.

Sir, I come from an India where the hon. Prime Minister says, Na Khaunga, Na
Khaane Doonga. I also come from an India where questioning the washing machine
that gave reprieve to 23 of the 25 leaders who joined the BJP makes you the most
corrupt one.

Sir, now I come to triple jumla on finances, on agriculture. So, the Budget waxes
eloquent about coconut, cocoa, cashew, sandalwood, fisheries and Al advisories
but remain silent on MSP assurances, procurement expansion. There is no price
stabilization fund, no diesel support, no fertilizer relief and no electrical subsidy.
This is diversification without security and it leaves the majority of Indian farmers
trapped in distress. Sir, even the PM Kisan Scheme has been stuck at Rs.6,000 since
December 2018 despite soaring input costs and record diesel prices.

Sir, in actual, if we see in real terms, the farmers are earning less each year. A
rupee in 2018 is not a rupee in 2026 in value. Sir, if I speak of health care, the
Government spends less than 0.26 per cent of the GDP and they might have



guestions on my source of information. If the need be, I will place all the sources on
the Table by 8 p.m. tonight. The Government spends 0.26 per cent of GDP on public
health even today. The national health policy promised a spend of 2.5 per cent of
GDP. What we get instead is postponement, excuses and under-allocation. In a
country where illness is still the fastest road to poverty, this Budget chooses flyover
over first aid, optics over oxygen and announcement over actual care.

Sir, if I speak of infrastructure, the Smart City Mission promised transformation in
one hundred cities with over Rs.2 lakh crore. Yet, a decade later, what we have is
half-dug roads and half-built homes. Instead of finishing the job, this Budget
announces new economic reasons.

Sir, under the Jal Jeevan Mission, funds were cut by 74 per cent, forcing the States
to pick up the Bill. In higher education, an amount of Rs. 55000 crore is spent on
management, but an amount of Rs. 2.68 crore on infrastructure is not enough even
to build a world-class lab.

Sir, now I come to my triple nine, the triple truth trap. What I mean by the truth is

that the accountability of the Governments primarily rests on three pillars. One is
the RTI Act, but when I speak of transparency, it diluted the RTI Act by expanding
personal information as a ground for refusal.

Sir, if you speak of PM Cares, the PMO claims that it lies outside the purview of RTI
because it is a private fund. A fund that is created by a public authority in a public
office with the money of the people is being claimed as a private fund. There is no
accountability.

Sir, the data of NFHS and NCRB has been frozen. It is because welfare still runs on
Census 2011. If I am to summarise the Budget from the perspective of three
stalwarts, what is the moral verdict of the Budget? If we have to look at the it from
the perspective of Dr. Ambedkar, Gandhi ji and Swami Vivekananda, Dr. Ambedkar
warned us that democracy is not just institution, it is a constitutional morality;
Gandhi ji taught us that economics divorced from ethics is violence; and Swami
Vivekananda reminded us that a nation cannot rise by crushing the weakest. This
Budget violates all three.

Sir, in todays India, tax does not follow income; it follows life. 3T & YRd & ¢
FHAE & NS o, it o die =erdt 8 | I will give you a small example. A baby is born,
his milk and diapers are taxed. He grows, his education is taxed. He studies, his
books, pencil and mobile data are taxed. He starts earning, his income is taxed. He



saves for future, his savings are taxed. He spends to survive, his survival is taxed.
He goes to work, his fuel is taxed. He falls sick, his illness is taxed. He grows old, his
pension and healthcare are also taxed. And, hon. Chairperson, even after his death,
the family still pays the tax.

FeaT el BT 8, af g¥ ofR SAWR W ¢ | UgTs [T sl g, af e R ¢ | fhdTd, Aiege,
U, Ufe, AieTSe 321,89 $© R ST | SId HATS Y2 BidT 8, df S7RH R T | 3R FTd hdl
g, dl I W a7 | SR & [ @ ohxar g, af 39 ©@F IR ¢ | i W ST g, df Ugid-giord
WR ¢ | SR USdT 8, df 3eTTel 3R a8 UR ¢ | J@IUT ATdT &, df UH 3R STl IR ¢ 3R
g & §1¢ Mep U1 B 3R] ST o g off gRar &t @9 31 ugar g | This

summarises the Budget.

Sir, I am addressing the Chair. I am sure, the hon. Finance Minister will have a
reply ready. When she will be given the opportunity to speak, she can quote me
and If I am misleading the House, she can take my name and then place her
arguments.

Sir, from a babys first milk to a citizens final farewell, this Government taxes life at
every step. SV & Ao SifdH TR doh, & heH WR o ol ST1dT & | IR, I8 RwiH 81 g,
g AZHh TEH CaT ¢U & |

Sir, now I come to my triple ten. #3 9 f¢ueT <t ara <t o1& # 10 @f fguet e ST | 1
will end with three dates. These are three moments of history-2016, 2021, and 2024
- three elections, three verdicts, and three decisive defeats for the BJP in West
Bengal. After this triple defeat, the fourth one is no longer a warning; it is
approaching.

W, § ST gATS 8!, let me come straight to the point. The Government wants to
punish Bengal. Let them proceed. We would not bow. You want to freeze our funds;
we will persist. # A% w1 &g @1 g il digq e @ A, Fgeh, HAAT, STeT & TR
09 fUod Ui aul § 39 AR A Ach A @1 & | YISt 4 SR YRd Y a1 &l 8
| WiR Sd a7 gidT 8,98 891 | deah fe@mn g | If you want to punish Bengal,
you can proceed; we would not bow. If you want to freeze our funds, we will
persist. If you want to profile and persecute our youth, we will protect them. If you
want to starve our schemes, we will sustain our people. Bengal s spine was never
bent by surrender, nor was it softened by sermons of hate. It is forced in struggle,
tempered in sacrifice, and is not for sale. Go ahead and send your audits, we will
answer them. If you unleash your agencies, we will confront them. If you delay our
clearances, we will chronicle every stolen day. But remember, files can be frozen,



funds can be stalled, voices can be suppressed but memories cannot be erased.
When the people rise and the ballot breaks the silence, we will settle the final
account. You will wear the mask of the Union, we will raise the mirror of the people.
When truth looks back, power will bend and let us see who will blink first.

This reminds me again that I come from an India that celebrates labour as the
backbone of the economy, the hands that build our highways, factories, ports,
cities, and this Parliament. But I also represent an India where that very labour,
when it travels from Bengal, is no longer seen as a labour, but he is seen as a
suspect, punished for the language he speaks. I come from an India where the
North-East is proudly called ashtalakshmi and I also come from an India where
Manipur bled for 864 days and the Prime Minister found no time to visit Manipur. I
come from an India that derives its vocabulary from Ishwar Chandra Vidyasagar
and I also come from an India where Vidyasagar s bust was vandalised by the
ruling party at the Centre. I come from an India where we worship Maa Durga, the
supreme shakti and I also come from an India where Maa Durga s ancestry is
questioned by BJP leaders. Sir, I really come from two Indias . Honestly, I am tired
of explaining this to this House to which India I belong to because the truth is that
they both exist and until and unless we acknowledge that the second one exists, we
will never be able to claim the first one.

Sir, Budgets can divide, politics can polarise, power can pretend, but there is
something deeper than Budgets, older than Governments and stronger than fear,
and that is the moral imagination of the people. When institutions weaken and
language loses its faith, it is our literature, our culture, our shared memory which
rises to remind the nation of who it is and who it must never cease to be.

I finally return to the Constitution. When it opens or when we open the
Constitution, it opens with the words We the People of India . It is not a
ceremonial phrase but it is a declaration of sovereignty. It is a reminder that power
flows upwards from the people, not the other way down; that the Governments
may rule but the people remain the supreme. That sentence is not meant to be
recited, it is meant to be lived. As long as people remember it, no fear can last, no
injustice can endure and no republic can ever truly be taken away. Thus, today, I do
not end with slogans; I end with conscience and I end with the voice of Bengal:

* This valley of death is not my country,

This hangmans cheering stage is not my country,



This widespread crematorium is not my country,
This blood-drenched slaughterhouse is not my country,
I will revive my country.

Jai Hind! Jai Bangla! *

SHRI T. R. BAALU (SRIPERUMBUDUR): Hon. Chairperson, Sir, thank you for giving
me this opportunity to discuss on the subject matter of Budget Estimates 2026-27.

First of all, I would like to congratulate Madam Nirmala Sitharaman ji for having
brought the Budget Estimates for the consecutive ninth time, next to Shri P.
Chidambaram who had also done the same thing in the same Parliament.

Sir, the Finance Minister claims that she aims at Developed India by 2047. India has
programmes on Artificial Intelligence, biopharma, semiconductors and critical
minerals, and they are given a lot of priority and importance. But the question is:
how efficiently is Madam Nirmala ji going to implement them with a sustained
push?

The strategy of the Government is said to be reducing revenue expenditure and
increasing capital expenditure. It is also claimed that the revenue expenditure has
fallen by 11 per cent in the last 10 years, that is, from 88 per cent in 2014-15 to 77
per cent in 2026-27. It is also stated that reduction of the revenue expenditure
included seven per cent of subsidies. But what is the reality? Your usual practice is
reduction of subsidies in the Budget Estimates, and, in the next six months, you
come up with additional demands for subsidies through the Supplementary
Demands. That is what I had also mentioned during my speech on the last
Supplementary Demands in 2025-26. Within six months, things became haywire.
Now, at the end of the current fiscal year, you are saying that the revenue receipts
shortfall is around Rs. 78,086 crore. The decrease in revenue expenditure is Rs.
1,00,503 crore. The fall in capital expenditure is Rs. 1,44,376 crore, a very huge fall.
It gives no hope of credibility.

Now, I come to Budget 2026-27. The expenditure estimated is Rs. 53.43 lakh crore
and expenditure proposed in 2025-26 was Rs. 50.65 lakh crore. Now, the FM is
asking Rs. 3 lakh crore more in the upcoming fiscal year. Usually, the Government
used to announce big schemes in the Budget. But even after several months, no
progress is the result. Last year, on 15" of August, Employment-Linked Incentive
(ELI) Scheme was announced as an incentive to labour and industry to provide



additional 3.5 crore jobs, with an outlay of Rs. 99,446 crore. But the Scheme has not
taken off.

Another non-starter is Research, Development and Innovation (RDI) Scheme,
announced with effect from 01.07.2025 and was said to be implemented with a
corpus of Rs 1 lakh crore and a provision of Rs. 20,000 crore was made in 2025-26
Budget. But no progress has been achieved in this effort also. This was also
properly responded to by the hon. Minister during the reply in the Lok Sabha.

Now, I come to the coconut production in Tamil Nadu. Tamil Nadu is the second
largest coconut production State. Twelve lakh acres are under coconut cultivation,
next to paddy. Besides Pollachi, Pattukkottai, Trichy, and Dindigul, other Southern
districts are major coconut producing districts. It has got high export potential to
an extent of Rs. 3,500 crore per year. The production has fallen because of the root
diseases, but the Government of India has not taken care and root diseases still
remain. The Economic Survey pointed out that the agricultural growth has slowed
down to 3.5 per cent in 2025-26 from 4.4 per cent, nearly 1.1 per cent fall.

The Tariff and Trade Agreement unilaterally announced by the USA is bound to
open the floodgates of imports of agricultural products into India. This will be
disastrous for our farmers and the farm sector. The Finance Minister has said in her
speech that rich value crops like coconut, cocoon, sandalwood, cashews, etc., will
be given special support. But the allocation was Rs.350 crores only. The farmers
organisations are condemning this announcement of the Government as nothing,
but a naive rhetoric.

Banana is another crop that requires special attention and support from the
Government of India. Tamil Nadu is number one in banana cultivation and exports
around Rs.4,000 crores worth of banana every year. The Government of India
should come forward to give special attention to banana cultivation to boost
exports. The Union Government has been giving step-motherly treatment to Tamil
Nadu, and there has been no special scheme or financial allocation so far. Even
prestigious projects like Sethusamudram Shipping Canal Project , which were
implemented by the UPA, have been shelved on political grounds.

The UPA Government gifted 16 large and very important projects in all sectors
during 2004 and 2014. The list of schemes include giving the Tamil classical
language status, Chennai Port to Maduravoyal elevated bridge of 21 kilometers,
abolition of CENVAT to protect the textile industry, a new railway line inauguration



at Salem, Thiruvarur Central University, IIM at Trichy, Indian Maritime University at
Chennai, etc.

On the contrary, for the past 12 years, only one project has come, that is AIIMS
Madurai, which has not yet been taken up. AIIMS Madurai is still under the ground.
It has not yet been taken up. The Tamil Nadu Chief Minister had also stated that
during the UPA period, Tamil Nadu was allotted 11 per cent of Plan expenditure,
and now Tamil Nadu is given zero allocation.

The Government of India is not funding Metro Rail Project. Under the Samagra
Shiksha Abhiyan (SSA), Tamil Nadu was allocated funds to the tune of Rs.3,548
crores, which have not yet been released. Madurai and Coimbatore Metro projects,
for which Rs.21,000 crores have been proposed, and whose project reports have
been submitted to the Union Government, have not yet been given approval. At the
same time, small towns like Agra, Bhubaneswar, Navi Mumbai, and Indore have
been permitted.

Under the Jal Jeevan Mission (JJM), Rs.3,112 crores have not been released. For the
railway  schemes, an  amount of Rs.289.73 «crores for the
ThiruvananthapuramKanyakumari section has not been released so far for land
acquisition. Further, to purchase 931 hectares of land, funds have not been
provided. The Chief Minister of Tamil Nadu has also urged that the devolution from
the divisible pool of taxes should be increased to 50 per cent, but it has fallen on
deaf ears of the Union Government. At present, only 41 per cent is allotted.

I also urge the Government of India that cess and other taxes which are not being
shared with the states should be abolished immediately, or they should be brought
under the divisible pool. Such an anti-federal attitude and exploitation must be
ended.

What happened to the promises made by the hon. Prime Minister of India - two
crore jobs per year and rupees fifteen lakh per family? Nobody knows. It is all
dumfounded. For this question, for the past 10 years, the people representing the
Government of India have been keeping a lukewarm approach.

The much talked about MSP has not been implemented. Doubling of agricultural
income has not been implemented. Dr. Swaminathan s recommendations have
become only slogans in every election. People from industry, business, the middle
class, and even ordinary citizens of the State have expressed dissatisfaction and
said that this Budget is nothing but a rhetoric from a sloganeering government,



with little use to the common masses. Before I conclude, I would like to ask one
thing. How are you going to arrest the jet speed depreciation of rupee against US
Dollar? It is already Rs. 92 per Dollar. The Prime Minister has lauded this Budget as
a historic one. There is a proverb in Tamil Kaakkaikkum than kunju pon kunju. It
means even for a crow, its offspring is golden. Thank you very much.

SHRI BASTIPATI NAGARAJU (KURNOOL): Respected Chairperson Sir, while
extending my appreciation for the leadership and vision of our honorable Prime
Minister Sri Narendra Modi, I commend the visionary budget presented by our
Finance Minister SHRIMATI. Nirmala Sitharaman for the year 2025-26. This budget
has been prepared with three responsibilities while keeping in mind, Viksit Bharat
as our goal. First responsibility is to expedite financial growth, Second
responsibility is to increase capacity building 3™ responsibility is to ensure
comprehensive development. On the basis of these three points this budget is
undoubtedly a macro budget.

There is an estimate of Rs 36.5 lakh crores for non-debit receipts and Rs 53 .5 lakh
crores for total expenditure. Capital expenditure has been increased to Rs 12.2 lakh
crores, which is unprecedented. This reflects the commitment of government
towards infrastructure and its development. Fiscal deficit has been decreased to 4.3
percent of our GDP. Debt to GDP ratio has been pegged to 55.6%. These figures
reflect a balance between development and fiscal discipline. It is not fair on the
part of opposition parties which are only criticizing the government and its budget.
Our country has given priority to make in India especially in strategic sectors. As
part of that strategy, the Government has allocated Rs 10,000 crore for biopharma
sector, Rs 40,000 crores for electronics manufacturing, Rs 10,000 crores for
technology, Rs 10,000 crores for champion SMSEs.

In order to compete with Western countries and to provide high end technology to
the people of this country, this budget has provided for seven high speed corridors
in our country. Also, there are proposals to develop 20 National Waterways. This is
not an ordinary budget I consider this to be a constructive and reforming budget.
This budget is improving supply chains, promoting exports, encouraging small and
medium enterprises and providing minimum support price for farmers. This
budget is prepared to take our country ahead in the global race for development.

Sir, I would like to mention two points on how this budget has benefited Andhra
Pradesh. As per the recommendations of Finance Commission Andhra Pradesh was
allocated with Rupees 64,320 crores. Andhra Pradesh share in divided Andhra



Pradesh has increased to 4.21%, which shows that the development needs of our
state has been recognized and for this I would like to thank hon.Finance Minister
SHRIMATI. Nirmala Sitharaman. For this dedicated rare earth and permanent
magnet corridor has been announced which will be an historic opportunity for our
state Andhra Pradesh. As a mineral rich state we would like to move forward from
mineral exploring state to the state of value centric industries by promoting
processing, research and modern technology. In AP we have lengthy coastline, this
budget has provided provisions for fisheries and export clusters which will benefit
our coastline immensely. By increasing limit of duty free imports from 1% to 3%,
there will be less financial burden. Financial support that is being provided to EEZ
will improve the income opportunities of fishermen in our state. In tribal areas
especially in Araku valley by providing special mountain trails and also by
promoting migratory bird sanctuary s like Pulicat, our state will evolve as a state of
eco-tourism. This will also provide employment opportunities to the youth in this
tribal areas, which will contribute in the development of these tribal areas. We are
happy that Andhra Pradesh has been selected for the pilot project in which Rs 600
crores are being allocated for skill development and transformation program. This
will not only improve employment opportunities for our youth but also empower
our youth to provide employment opportunities to others.

Chairman Sir, I would like to mention that the bullet trains from Hyderabad to
Chennai and Chennai to Bangalore will help in development of our States. High
speed corridor from Hyderabad to Chennai will touch Amravati which is our capital
city. Similarly bullet train from Hyderabad to Bengaluru will touch Kurnool which is
my parliamentary constituency. I am happy at these proposals. Sir polavaram
project is lifeline of our state Andhra Pradesh, and our government is committed to
complete it by 2027. By providing more funds to the Ministry of water resources
you are helping in timely completion of this project. Construction of a capital city
Amravati is very important for our state and I would like to thank finance minister
SHRIMATI. Nirmala Sitharaman for providing adequate fund to the Ministry of
urban development. Desperate also identified Andhra Pradesh as a strategic
partner in the development journey of our country. Under the vision and
leadership of our chief minister Shri Nara Chandrababu Naidu Garu these
allocations will only help in realising development goals of our state at the earliest.
I believe that these investments will contribute in changing the future of our state.

I would like to mention a few points about my parliamentary constituency Kurnool.
By providing high speed corridor between Hyderabad and Bengaluru, Kurnool will



get better connectivity with two metropolitan cities. As Ministry of highways and
roads received a good allocation of funds, I request that Kurnool-Bellary Highway
may be completed in this financial year. In last year s budget Orvakallu in my
constituency was provided industrial node and this credit goes to NDA
government. In this contact I request the government to provide integrated Steel
hub in this industrial node as this area is a backward area. As part of this initiative, I
request rail connectivity to Mantralayam as well. As our area is drought prone, I
request additional funds under Atal Bhu Jal Yojana to recharge groundwater
levels in this district. Sir under the able leadership of our chief minister Shri Nara
Chandrababu Naidu, our state is surging ahead in efficient administration, reforms
and technology. Under the leadership of our hon.prime Minister Narendra Modi ji
when we have coordination between state and Central Governments we can show
what a double engine Sarkar can deliver to the people. With these words, I
conclude my speech and I thank hon. Speaker for giving me this opportunity and
also I would like to express gratitude on behalf of people of my constituency.

SHRI ANIL YESHWANT DESAI (MUMBAI SOUTH-CENTRAL): Thank you,
Chairperson, Sir. Hon. Finance Minister Shrimati Nirmala Sitharaman presented the
Union Budget 2026-2027 in this House on the auspicious day of Magha Purnima. A
lot of expectations were there from the Indian population, common people and all
alike. The total expenditure estimates of Rs. 53.47 lakh crore, that is 7.7 per cent
higher than the revised estimates of 2025-2026, were presented. In this, interest
payments account for 26 per cent of the total expenditure, which is 40 per cent of
the revenue receipts. Whereas the total receipts other than borrowings are
estimated to be Rs. 36.51 lakh crore, which is 7.2 per cent higher than the revised
estimates of 2025-2026. Revenue deficit in 2026-2027 is targeted at 1.5 per cent of
the GDP which is the same like the revised estimate of 2025-2026. It is unchanged.
Fiscal deficit of 2026-2027 is targeted at 4.3 per cent of the GDP, which is lower
than the revised estimates of 4.4 per cent of the GDP of 2025-2026.

As far as debt is concerned, the Government aims to reduce its outstanding
liabilities to around 50 per cent of the GDP by 2031, that is in five years. In 2026-
2027, outstanding liabilities are estimated to be around 55.6 per cent of the GDP.

This Budget of 2026-2027 emphasises the need for fiscal consolidation targeting a
reduction of debt-to-GDP ratio to 50 per cent, plus or minus one per cent by 2030,
that is in five years, which is now 55.6 per cent of the GDP. Fiscal consolidation is



being pursued by cutting total expenditure by five per cent but no significant
growth momentum is expected with only 10.9 per cent of growth in capital
expenditure in terms of GDP. There is no corresponding increase in capital
expenditure.

Sir, there is a marginal increase in Union Government revenue expenditure, that is
Rs. 39.44 lakh crore from 2025-2026 revised estimate to Rs. 41.25 lakh crore in
2026-2027, that is a growth of around 4.5 per cent. There is only a marginal
increase in transfer towards centrally sponsored schemes, rising from Rs. 5.42 lakh
crore in 2025-2026 to Rs. 5.49 lakh crore in 2026-2027, that is just an increase of
1.28 per cent.

Sir, it is to be noted that the Finance Commission grants have declined from Rs.
1.32 lakh crore in 2025-2026 budget estimates to 1.29 lakh crore in 2026-2027
budget estimates. As far as revenue receipts are concerned, only marginal increase
is there in revenue receipts from Rs. 34.30 lakh crore in 2025-2026 to Rs. 35.33 lakh
crore in 2026-2027, that is a rise of around 2.90 per cent.

There is no estimate of GST compensation cess collection and the Budget is silent
about the future of GST compensation sales. I would request the hon. Finance
Minister to shed some light on this aspect because we would like to know how the
compensation cess stands and what is the future course of it.

The share of States has fallen from Rs. 14.22 lakh crore in 2025-2026 to Rs. 13.93
lakh crore in 2025-2026 RE, which is a decline of 2.07 per cent for the year 2026-
2027. The estimated tax share to States is Rs. 15.26 lakh crore, which is only 7.3 per
cent higher than the previous year. Even after considering the 16" Finance
Commission tax devolution, the Centre s tax share to States amounts to Rs. 34.65
lakh crore instead of which is mandated at 41 per cent. The 16" Finance
Commission recommended State share in divisible pool at its present level of 41
per cent. For horizontal devolution, there is a change in the criteria and weightage
from the 15™ Finance Commission. The major change is the criteria of inclusion of
contributions to GDP, that is, 10 per cent weightage is given, and demographic
performance by each State.

With regard to revenue deficit grants, the 16" Finance Commission has not
recommended that these be granted to the States. When States fall short of
revenue deficit, they try to obtain revenue deficit support from the Central
Government to carry on with their projects, such as development or wherever it is



needed. However, this time around, the Finance Commission has regrettably
negated the recommendation, which will put stress on the States because they are
unable to generate any significant revenue, as GST has already subsumed all taxes,
and there are hardly any avenues left for the Central Government to generate
revenue of its kind.

My State of Maharashtra contributes the maximum amount to the Central
exchequer. In recent years, we have seen that we have contributed more than Rs.
5.5 lakh crore to the Central exchequer, but what we receive in return is hardly
around Rs. 3 lakh crore. The Maharashtra's Chief Minister, Shri Fadnavis, has
praised the entire Budget, substantiating that around Rs. 1 lakh crore will come to
the State of Maharashtra, of which Rs. 98,000 crore will be in the form of devolution
or tax returns, and Rs. 12,000 crore allocated for various projects in Maharashtra.
In the financial year 2026-27, allocations have been made for different projects.

Maharashtra is expected to receive close to Rs. 1 lakh crore, but if we go by the
Budget, whatever has been praised by the Chief Minister, the reality is far from
what exists on the ground. The projects in the pipeline that have been funded or
allocated significant amounts for infrastructure or urban development are facing
exorbitant cost escalations. Overvaluation is being conducted, which favours
contractors and raises suspicions and doubts regarding corruption in Maharashtra.
So, whatever projects are there, such as the Mumbai-Aurangabad high-speed rail,
Rs. 6,103 crore has been allocated; for the Mumbai Metro projects, Rs. 1,702 crore
has been provided; and for the Mumbai Urban Transport Project (MUTP-3), Rs. 462
crore has been allocated. Additionally, green mobility projects in the Mumbai
Metropolitan Region (MMR) have received Rs. 155 crore, and the Intelligent
Transport System (ITS) on the Samriddhi Mahamarga has received Rs. 680 crore.
Furthermore, the Pune Metro Rail Project has been allocated Rs. 517 crore. These
projects should have been completed by now, but their non-completion is not only
proving inconvenient to the people; it is also a hindrance to the progress of
Maharashtra.

Who benefits from this situation? Only the contractors are benefiting, which brings
inconvenience to the Government officials and politicians who are sitting in the
Treasure Benches of Maharashtra Assembly. These observations do not aim to
level charges; rather, they reflect what the people witness and feel. People wonder
why a progressive State like Maharashtra is taking a back seat.



When it comes to finance and economy, concerning this budget, a High-Level
Committee on banking for Viksit Bharat has been proposed. The banking sector,
which is the backbone of the Indian economy, especially the public sector, is
essential. Recently, it was reported that the State Bank of India registered a profit
of Rs. 31,000 crore in the last quarter. This is the strength and potential of our
public sector banks and other public sector units. Instead of strengthening these
institutions, the Government appears to be taking steps to weaken them. Why are
we going for disinvestment? Why does every budget presentation include a
disinvestment plan? Last year, Rs. 75,000 to Rs. 80,000 crore was anticipated to be
generated via disinvestment, yet not even Rs. 40,000 crore came out.

Today, banks like IDBI have employees who are worried as to why it is being on the
panel for privatisation. Private banks do not cater to the employment needs of the
public. Instead of utilising the banking sector's substantial potential, profits are
good, yet these banks, which should be responsible for addressing the
unemployment issue in the country, are hindered because the Government has
tied their hands. Whenever we talk to the management, they say that they are not
receiving clearance from the Finance Ministry. If this situation persists, where will
the youth go? We hear about brain drain occurring from India. For those with
qualifications, lack of employment opportunities in banks or the public sector
leaves them with no alternative but to leave the country.

This is a sad situation when we talk of creating employment opportunities. Even
where capacity exists, opportunities are not being provided. This trend is also
observed in insurance companies. There were concerns about the merger of the
three general insurance companies, but after the solvency ratio has come out with
the hard work of the employees, the Government has fortunately changed its
stance regarding disinvestment. But these are the things which we need to do.

What has happened to the Labour Code? The Labour Code may provide
opportunities, but a lopsided Labour Code is being formulated which is benefiting
the employers and there is absolutely no say for the employee or labour. Today, we
must ask why the gig economy has arisen. Within this gig economy, people who
are working there 24x7 are often those with qualifications, such as engineers,
Chartered Accountants, and lawyers. However, they are not finding suitable
employment. It is easy to say that self-employment creates job opportunities, but
when it comes to sustenance, jobs are there for people with some level of



qualification. Where is the policy going wrong? The Government must reflect on
this and genuinely think of the future of youth.

Moreover, while skill training initiatives are coming up, it is important to consider
their effectiveness.

HON. CHAIRPERSON: Please conclude.

SHRI ANIL YESHWANT DESAI: Yes, Sir. Regarding education, the Government's
new National Education Policy has numerous flaws. What about the situation of
teachers? What about the students? There is a significant gap between urban and
rural education, and rural institutions. You do not get teachers. The problem is also
not yet addressed with regard to TET. Those who began teaching long before this
law came into existence are made to reappear for TET. These flaws should be
rectified. We look up to teachers to educate the society.

As for health, despite the allocations and provisions, they fall short of the 2.5 per
cent of GDP declared by the Government. In Maharashtra, the state of Government
hospitals is such that no one would dare go there. There is lack of doctors and
medicine. Patients often lie on the corridors. There are no beds for them. This kind
of situation is there not only in rural areas but also in cities like Mumbai.

HON. CHAIRPERSON: Please conclude now.

SHRI ANIL YESHWANT DESAI: Regarding agriculture, the allocation is Rs. 10,000
crore, with everything meticulously detailed on paper. What is the reality? Suicide
has become a pattern. Why suicides are increasing in the State in Maharashtra?
What is happening? Is the Pradhan Mantri Fasal Bima Yojana really working or it is
merely on paper? When a farmer is paid a claim of Rs. 3 or Rs. 6, you can imagine
how that formula works. Who has formulated that? What are the agencies doing;
what are the people doing? The dreams of poor farmers are finished. He has
nothing to look up to. They are finishing their lives because there is no tomorrow
for them.

Last but not least, the main concern relates to MGNREGA. It has now been re-
coined and re-named as VB- G RAM G, but the basic character of the scheme itself
has been fundamentally altered. Earlier, whenever the need arose, the Central
Government funded 90 per cent, and in certain cases even 100 per cent of the
programme. Today, however, if a State requires employment under this scheme,
the State Government has to formally request the guarantee of employment days.



On paper, the guarantee remains 100 days and has even been extended from 100
to 125 days. But what is the use of it? You have changed the character of the
scheme, killing MGNREGA and killing the poor labourers of the country.

To conclude, I would say that when we think that robots and AI will be the future of
tomorrow s Viksit Bharat, the Government should ensure that the people who are
living human beings in India, are taken care of before Al rules over us. Thank you.

ot lesR Fia (FUien) : G9TUfa Hgled, 3mu- g3t a9 2026-27 & 31 Foic WR 9 gt 99f #
N o ol SaeR fadr, 38eh faiy & aMueh! agd-agd MR Uehe &heal § | (Fau™) & A+
gyFEA off Reg A1 St gd fagR & it gt off idisr AR st @t gifiées gurs g
ggare <dr § foh bl orparg # gy 4 fgR fAumawn g91e, 2025 # g fasa o
IR TS IgHd 9 GRHR I I h1H fohar |

T, gamEasft e @1 gg S\ aoie ates | AEfed ofk SHfgd & fay smgd ud dsftat &
&Y H G R | YR S I gUEH oy st Reg /il St i qrasff gd umfasfier
anfder Hifaai vad atemd gurt & sifdw afay & a1y gt o ot iR td aides w0 @
Arfd axdl g | # s9ah fow sneroiig uumws Sft ug ae fog w350 Sft @ gifdes smwrR
e el g |

HgIey, g el WRd o foharl, ganstl, Afgerstt gd aoft ol o Ieur= qur e & forg 8, foneg
AR Uil Y g8 9« RR@rs =gl usar @ | 9 IR I8 3= i A8l RR@Ts usar 82 3 9m @
39 g @ I T8l R@TE ug @T 82 AR, hizrel UfALI0T iR 1= SrawRi Y gaemd Iuetey
A F g AR TemHEE S AeHe [Awfd vRa S9H A Uah Agayuf wed g | (SaUH)

Heteg, yaEst Sft 4 fha Wit & g FfY & Iaredar ok siggariaar & mafdedar
gV uRadarRt WEta dgaiar Hifa St atemmet ot erffa fvar & | vt St 3 wra &
garant & Hfasy sl Issad IR & fy AR 3R ufAgror st orafAesdT 3d gu SR U aret
fafmfor & & AR gorm vd Pttt H ggraar Sf asETg anfae &t € |

Hgied, YR SdegaT 6l fh™ g ot f[Asf@a R &1 |8 Ui a1 & fow gamafrar
hI ARTERT RO & Se9 & ¥4 # gAR JURT P ITINT X HiY, gHEHEHs, Far ok Fafa s
IR AR Eo T UG = @ 8 | I8 doic piy &3 gaaf, dgfod, STd dgfg ok
ITEehdT hl 3R STUER & | Farsii T FeMferiaor SR gARY T garstl &l uafd &0 ¥ |qre-
U7 e SR Iad §91 R AR &=t 8 | Tt Y WReeR 7 fToeg & ufa amaia ek
gaTaLht gfeentor sromman g | Sigi fUsa 11 auf # 24 fderg srfehat 4 Rald ag 7 9+ft & forg
A, - oie, 9ot & oy faorelt, aoft & fog <Oig i, 9oft & fog 9o @d ok fa<ilg
Qaraft & Aregd I gk URAR R afert & fAig Jard gerwy s 8 ¢, ael gl il ot god
I YT ehrTehy TRIeT ehl T FHT & & 778 & SR ASTIR 1 Foid g § | |1 gl IhR
Gafifor, eeaeff ofik Taaamasft fawre & i & Rl o= <@t & | 358 oeft Sifaat ofk |t
R & T i € |




gUIfd A8y, g9 a9 2047 dh YR ot [dehfAd YRd 9 & flU R R W & | 39 AT
&l U o & g g/ ol Y emar 7 gfg et ghft ok 32 agred s==m ghm 1 TR
Afgad , Fgar R SHGAT |, IAKI IATAKhATY, Ik SAThI&NT 3R IRl hedTul gART
qateg UTAMAehdT § | <27 Y Wifd 99 &t gidl §, 519 9 WIfd i 8 |

Teied, # 3us Hud &F Ul dfed fer & o+t e wisal & fRa @ w&fda g sifa-
TG AT & fIg Mg aear g | a¥ 2008 dl TIgehRt d1¢ chl JaTg! & aTe chidt &5
foram wrgal 3 9gd & ST Fgd aR HE@HT & 1Y HaehT Ud ¢l Wl wAT g b oft | F
AT g St &t SMTYR eherd &hdl § foh I7ch GRT AT 1S ehl RATYAT &l 718 3 |

Ul Agley, R TG &5 guie & a1y fIgR & dmmad st gd fAfder & 7 3 & a-
I 8 HEMT e Y HefehT Y SIC ! WGGRI g SATUTRAT &1 AHT-STHT A7 8T 8 | §Heh
T 928 TR WR AUR g 3ifd-3mage vd mufdid & | 32t & Iy DSl I8, I0a &l ek
feot, 221 o Oft wEmRE & g1y YA-ehaefadl, Wt arga uifchi, I &THdT @l WSRUI, dhics
RS, TEIpd o, HioHeE, Maed & 1y AfAfS 78 a1 e g, Sed fhast ga
Tiat & forg gerod gfaemd urd gt ¥ |

Helfdenera i U1 SHfgd | oidd & siTaas ud srifea 8, s i ud forame s
Gafda goft fAwdl &1 us-ureT g T | W7 o g fh R dudy &7 gula ’ g iy
ST HTAencrd hl RITT 6l J1Y |

g9TUfa Agled, 37d fogR & A & ¢ & 1 af 2019-2024 # d soie i ad 1,132 &S
U T AT | Sdfh, a9 2026-27 H Id oI dga? 10,370 S IUY §HT 8 | g g3 Soic
de-dte aRatsraret, ISR ok dgdr Garsi # d<dia giar i @1 8 | 39t dter o1y fagr
AT TE |

U Agley, STU- TOEIT & guiaT | o0a defdd Sifd-aasass T & qare & fog §
AR gum=Es St Qe AHHT 3o 9501 it @ g @ear g foh qd-Aen e & Siaia damdl-
SR T et aur afrdum-aRqR 95 3 s aRAteHT @ e s ganeity At
I T YURN 8 IUT I URTATAT e I HUT Hi AT |

gHTafd Hgled, TSt Tw&T -15949 3R 15950 fEsie-MAdR 3d YR TeRau¥d T URemed
TeATferaT-3RRAT I-WE Blehk hRISHTST-ERIATG SR &h I&d e &l T Y S1g |

gumufa #gley, fespme @ 78 Reell aram wfegR-sR Td arm sfegR-greitgR gle i Irstermt
YU ¢l @1 uRared fhar Smar 8 1 39 Jif ° 4 fohdt g st ot @t qafafda
TRTerT-3RRAT -T2 gid §U BRISHIS-TEYR qUT XU & & J GREAT e &Y T i
ST | 9T & &7, fagR aur SR uer & diradt &1 &Y STaT ol g9t o et 9o
JT 999 G gt oft hA gt |




gumufd Agied, B, garsdl, fharl, saraRal qur e Weg-aeiR-ald-wagd & gfaar &
foIq gd-Aezr e1d & A @ ueAr arn TR -aR 9 gid §U Yok Hel/QaRIud ¢ el UR=mer
I & aFf R @ fohar SI1Q | 39k A1y € guld 9 RdTeiag art dledar & g g A8 ¢
TS ST, fSIod 39 &7 & camuiRal, Sar aur ddredt &5 6 Sar @) off g9t oy e gk
|

guufd Agley, R Isg & guiar fSien siaefa gaga-327 8 gular & aRar w9 gid gu amn
TRAT G A9YR gid §Q & deh USh U4 9 G8eh & A i A4 H g a1 AT ahwA
T I 1T |

g9t Agiey, faafd Y Ra & fafor & fog 3 & e, gar, T Afey ok fram gerea g,
TRAR 34h Ul Ta-Telg ¢ | Sa! YHRHAIST & 1y H auf 2026-27 & 31H oI hl GHYT hid

gU fIER & IA SaT Td ST &l (FATES) hl IR ¥ 4d1E Ue SHR Ueh &hdl § | o
e |

17.00 hrs

off TSR HAER W0 (sfts) @ gl Agley, | auehl g=gare a1 g fh Smus g3 die
Hiept far 8 | # G (3Re garR) urél & § | 3rervfid RS UaR H1gd Gl U § # 39 N8
H g | 4 39 9I¢ W I1d I 9 dgd WesiHeh d1d dieiHl g foh AgRISE & fareq #3ft, Sit f3dh
i g, AR Ao 14 A ugad gl M1 @ 1 3 59 Iurg & oft ac@ @ o | 7 uga IFAd!
WTeaguf sgieifer siftd e g |

*Sir, I express my gratitude for giving me the opportunity to speak on the budget
for 2025-2026. This time, there is no clear policy from the government in the

budget or any positive things for the countrymen. This resolution has been made in
a hurry and without understanding the reality. As usual, this should not be called a
financial resolution but a jumla budget of this government.

I want to raise some important issues in the House; the issues raised in the
previous financial resolution have only been raised in a colorful manner. The
Honorable Finance Minister made a big announcement about the concept of
Sudhar Express. And she said that the government has made more than 350
reforms, but the details of those reforms have not been given. Except for GST, no
reforms have been made. GST is a matter of looting the poor; the changes made in
GST are wrong. Talking about GST, this tax has been imposed in a hurry.

The opposition suggested that this tax should be implemented after discussion, but
the government did not accept the suggestion. Today, the government is trying to
remove the problems in the name of Sudhar Express to rectify the wrong decision.
My question to the government is, will the government compensate the traders,



entrepreneurs, and common citizens who have suffered losses due to your wrong
GST tax?

Sir, Promises are made every year for the MSME sector, but in reality, some small
and medium enterprises of the government are getting into trouble day by day.
Many small enterprises are on the verge of closure, and the government has no
policy to save them.

Sir, The entrepreneurs of our country are capable, but due to the wrong policy of
the government, they are getting into trouble. Despite having production capacity,
there is no concrete policy for the market system; as a result, India is becoming
only a consumer, and other countries are benefiting from this. In the past, the
government had expressed its desire for an ethanol project for the sugar industry,
and under the name of Interest Submission, sugar millers set up projects worth
crores of rupees, and the result of this was that on December 7, 2023, a letter was
issued at night and said to stop ethanol production. Through you, I would like to
tell the Finance Minister that we should consider how much loss is caused due to
such a decision. The money that was supposed to be received by the middle class
of the country has stopped being received, and there has been a great loss.*

AT Ui Agied, | e d1eqd 8 3 #3i St @ ehge =mgar g foh g e | Sen
feheT wTer gam, ag oft uTE SR erenfeat el ST A1feq | gHent URUTH Ug g3 § foh 3 &
foram @t STt O e aten o, ag A e, wife 98 Idi-3a §g R far w1 I8 9gd 99
CIGEE

*Sir, Due to the closure of ethanol production projects worth 200,300,500 crores,
the government has not yet received the interest submission money that it had
promised to distribute. At the same time, sugarcane farmers should get a proper
MSP. Just as the FRP is increased every year, the MSP should also be increased.
Today, in this agricultural country, whether it is sugarcane farming, potato farming,
or wheat farming, all farmers should get MSP. The government says that it will
double the income of farmers, but it is unfortunately being halved instead. The
government seems to think that farmers should be permanently in debt.

Sir, It was announced to set up a ship repair yard on the waterway in Banaras-
Patna, but it is not right to make such announcements when this project is failing
due to low water quality in the rivers. While talking about the health sector, many
announcements were made, but even today there is no medical facility in the



hospitals of the country, no staff, and no necessary equipment. The government is
not paying attention to health infrastructure.

Sir, In my Lok Sabha constituency, there is Swami Ramanand Tirth Rural Medical
Hospital in Ambajogai taluka of Beed district. It provides a medical support for five
to six surrounding districts. Every day 2500-3000 patients come here for medical
tests, but there are no doctors, staff, or medical facilities available there. Therefore,
I demand the Finance Minister through you that the government should pay
attention to the infrastructure facilities that it has instead of making new
announcements. There is also a shortage of medicines in this hospital I am
demanding that it should be fulfilled.

Sir, The ridiculous thing about this budget is that after 11 years, the government
has been late in realizing that urban area number 47 can pay attention to the
progress of tier 2 and tier 3 cities. This means that for the last 11 years, the
government has been giving secondary treatment to the citizens. The district from
which I come is rural; my identity is as the son of a farmer. My demand is that
justice should be done to the farmers of this an agriculture dominated country.

Sir, Cashew and sandalwood were mentioned in the budget. Cashews are not
affordable for the common man, and the farmers of the southern region who
produce sandalwood are struggling to sell their goods. Our district is rural; from
2014 to 2019, our Chief Minister announced that he would bring the watergrid
scheme for my Beed district, but my district has not yet received the benefits of
this. I request the Finance Minister to kindly provide irrigation facilities to my
district; the water from the Ujani dam should be brought to the Manjara dam, and
from there the villages should get irrigation facilities and infrastructure.

Sir, Lakhpati Didi Yojana has become just a central election campaign slogan. There
is still no concrete work from the government regarding women's safety. Women
are being subjected to atrocities, but there is no proper security system. Through
you, I would like to ask the minister that the government's PMJSY scheme is still
lacking for rural development. Not a single work in this scheme has been approved.
Finally, I will say, this budget is very disappointing for the people of the country. It
has been made in a hurry by mixing old slogans only*. (Interruptions)

g9eg & hgdT § o 38 Sieg & Sieg 3T T13Y | IR I Gop SR OV § R R A & 5 |
3 TISHT & 3R fiod goie § & 50 g 3ud ft @d 981 gy ok R St & g gen duan o
Tl faar | e i Al RRam? PR 50 §9IR &l IUd A gid 8 SR R &7 & v ues suan



t gl fAeTar 8 a1 I8 WasHdh a1d § | AR TR ¥ Tg Hard g foh & srifois o1 gt g, &
3MI 3TfIU O ol feu? Ot Redwe € | (ae™) WR, B Urdl ol fSia=m 999 g, 319 39T 999
2 ST | 3y farfAd R & IR & ot @ € | st aar-aar AT 87 WRA Y Uk HeR R AT
g, P T FR WR M1 87 orlarstt & &3 & A7 371 oy § | (sTayT)

HON. CHAIRPERSON: Please try to conclude now.
(Interruptions)

BAJRANG MANOHAR SONWANE: Sir, please give me two more minutes to speak.
(Interruptions) B agi 400 g g | 31+t +ft agi diuauAue o1 eraR 8l 8, fohelt gut ot @t
TR g | # TThR G Redee e foh MR foled o 3fex I8 &1 =18 | 3T e aR # wgd foish foha
| 3O oI ¢ & oIy 1 g axis T0d & Foie i 2 A i ¥0d o e | oo ag o’
forar? TR Tgt an foham &7 gHR AR & 3feR Well 31 & fAly TR Teldt &, TRl & g &
Tt 781 87 (Hay™) | it & folg Ta gt vislae &t 77 off | SRR SR faed 73t St @ 78 Rade
2 8 6 yrifa-fis-GrehiR & 3 7nf & o @ 7 $ aeie &1 @iyl (=raem)

A GUTafa : sft gt st S
2 TSR HATER a0l : W, H A H Yeh o1 1l BTG |

*Finally, I will say, this budget is very disappointing for the people of the country. It
has been made in a hurry by mixing old slogans only.* Thank you.

off g e (TF) : TWEld Agied, SR g3 deic W dieq & forg wenr e, 39 fog &
Teh! Y=are <l § | # qeat & I1 @eT g g, Giaat & |1 781 | TRehR & (U 3HifST @,
ol gadedl SfR UL Icall & 1Y STd 5 Ueh 1Y UGT SIAT @ df Ueh Uel 91t fegar g foh
TIyong 1 Eiedt €, AdiSt Ui 38 Sird € a1 Starecer 99 gy real i siie # e gt St g |

Heled, gfHE eic a¥ 2025-26 & TATE gld-81d TXhR A TR0 WhiRT ot J81-931 §3ered
& IR IR-IR ST T RIAA ST | 37T TS ToI ol Ik B dl &R IR Folc A O 1 TS
AT ST 8, A IR dhiRfeq aré unferarde F epaft o g g urar @ R i whnw dra g2
3R Hies & I o1 3Hae 38T 87

# dgw Givor @hie & 7O I1d [E HAT TG | YR TRGR HT Ig WU <0 g | g7 g
! Y AT I8d & | IR Y Ta-He 3Tk Sf3a1 o1 @S der w3t af af 2021-22 & 3R
39 ThiF & forg St orofe OfeAe o, a8 11,500 ohig ¥Ud T, Seifch Yargared YaRmdfsar 10,000
IS IUT o STH-UN g goTm | a¥ 2023-24 7 & 11600 HIg T0d o far mar ok garger™
TerqUfSeR 8400 aRig ¥UT 3N | @y 2024-25 H# 38 12500 &ig 30 & faam mar 3R g
g3rel Reftst 9900 i 3ud garm | a9 2025-26 H Foic YREAT 12500 dRig 3ud o7 3R U
31l Refist 6170 ets 3ud gar |



W, # Tg g1 ATedl § foh TRAR WhiHT & 1Y Sid goie SARSTHC el § 3R 1ol o &g |
Rargss iy gid g, af ggf smen H ¢ SIrar ¢ | fhr 5ia g8 sraferaa # g gidl €, dt g-ch!
gred 3R oft <o=iig g1 St € 1| g 8T 8 foh g fordht Uk whiv o a1 8 | 39 S WhiF &
U H g | 317l IR F I §H TAUhEEQH e 821 <& &, df gARY fehat &1 sfeat et g|
el h 3R IMRA, fSich Fi Tactcy & 51 @Y € | 3 afeaai ghfae € ofik digw divor srisea
FI arafdehd g @ foh YRT TAR @ U1 Q-G Ioie Ht @ &l gt ur g1 @ | 0 &l 3y
T foh o WhT § |

372} g Tt e & SR F 919 d € | Yok gAY e i g | 39k iR av 2021-22
# 31,000 ¥ 0 Har fhg 7y | ITF @ 30,000 ¥ v oft @ 7E g7 1 9 2023-24 F
37,400 &g 3ud da=M gu 3R g 09T 31T deh @ g1 g3 | §Teid Tg & foh Iored= d 818
HIE & FIR AU TRPR A AT Toh gaded a1 g foh IoUH TRPR & 3iex 56 Hfasrd
Thell & STt T 8, & STok gleld | 8, 3 goiad 8 3R AR Rogd Afrd 8 | Ieeu™ | Yeh Tqed
& iR ffed iR @ ara o=l &l G g8 | IS TAR 7 - H ISR & TR
Thell AT 3T Shelde AT | 3¢ Thelde A o J1G Ig Al UST foh Whell & 3iaR 2,83,780
& a U8 ¢, ST SToik gleid d 8 3R & R el & do+ o el 8 | 2,19,000 BF &R &,
fSiFent AR RUETR Ft SR & | 818 e 3 -1y gg off avgr, st Rulé am= ong s I
& el # afai iy & gt didt €, sriifer e | afdeT diaeicd aes w8l € | a9y fAen
Sifm Y grerd ag € o ITah foig aoie A8 @ | IR el Iad &5 7 1,600 9 3ifdes sl
F RFarRde §, IR TXHR & U Pal chis 04T ol & | R Feolae IR I Teolae & HUR d1d
YA Ig STl & | T g e 8 |

# I olich 9T &5 F 3771 § | ggi W 50 feUft deh aros =elr Sirar g | ggf 3ret ot S ameR
0% & 3 Uga ot AR & | WHR & U fAad YRd & A & sicR =i & fog &1 faeH
ToR gl 37T foh hd I=8 UgH, hd I=dl Pl Tl & YR & A | I8 giad g9u e
JfHAT T g | 37 TR 7 Yk Igd =T 79T FRTHC fhaT 8 1 48 df 8 AR SFRSHHC gl
2 1 39 IR & Joic # Yot chewe fohuer ofsd @left Seht | gfamem, fasjerer sthae, AifdT
UE hiHed &Y a8 @it Sat | 15,000 dsg @iefl STe, a8 9t st Iufie €, W &1 g
B9 oY hgl § Wk TR, 3Teh! 8 feehfeltT hat &1, hd Sch SRIUHCH HTYT, ST TG-IE@G
I HAT? 3ec [ERRAT Fed Wefl, TTST FAR U dhal Ht I SATHE 8l & | SFRSTHE & g
Fgl ot g8 THET # 81 omar foh het pett 18T & 8iaR IRt ¢ |

TR, ST & 3R gerd at I8 & fob ol Y akie # R IOy &5 7 83 ufasd whel § gn
I ot TEH UGT I & | d 17 Ufaerd TRep) Thatl H A189 3R idd & | 39 17 ufdra el
# ¥ 53 ufdrd Whdll & U # g afht daiked) gl 8 | g7 fSfoiea ¢ & a1a R W@ 8, 89
T3NS TSt il 919 &R 3@ 8, ITh [T =8 8 JuR gin? e & ufd 39 WeR 6 g+
SeREE IHdT & foh 39k R & fSid-T SieiT ST, Id4T &l & | ST AT 48 Sif 7 39 8T
& iR ¥ 1960 & Fia fGemea iR Taiey ey &1 U s fohue fhar | 3t oft gaht
I € 95-97 Ufdd @ FWR ST @l 8, W 3T IRPR chl ISTAHT o hIRUT SHh{AT ST &




SOR Hdla fenerdl ok "atey faemerat 7 12,000 ¥ sifder ¢facher Uiie ddhe TS §8 8 |
ol & TSMIE "ed W1 W@ 8 | Sigl a¥ 2020-21 & 3eR 1,95,000 s=@ Feia feneal &
gsfAsM Ay gY 9, 31 g8 fiwR "ed-ged 1,39,000 & HUR 3T 7T ¢ | &I gieid Tared el
HEI

7 ue w3 e AR AT o IR H a1 @t | I [T I8 € R ded foegpa @ g
hI TISIIRM & SR M1 7Y ¢ | 8T & IguR, &th 41 ufaea &€ st &l g AR wade e
Urg | 3T I dRME | ag [ath afdfthahe f3fesgsm o1 g i g mar @ | s Ot gHmd
g | digH gy i &) a1d R Mg | el IR aga SR-aR & Gy # gg WhiA df-a &l T8 |
39 o7 10,831 IS ¥Ud ol dte ot oM foham a1, R Rargss T&Ae 526 oS Iud gt
7T | 10,000 RIS TUF hY IASHE o a1 # 526 i IUL T gl Tl Fa=r goi | 39 Iiel
4,788 RIS IUY I 91 1 TS & | TET gletd G3HTS A Y 8- 2,000 TR TUY I I9Te TEHE
3R 800 i3 Rarsss T&He | 59 R iR & I8 1,000 318 392 ¢ | # 58 TR &l e &
afd ISA=ar AFCT § | § TRAR & FeeT s =g g | facd 730 Agiean agi 981 g8 & | #sH,
AR IASRYM & hed H dgd THY & 16 TRIiHH d¢ 8, but we are lacking basic
infrastructure and it needs to be funded by someone. As a parliamentarian, &
GOET &9 # g1 § | 981 Thod | & &I f3ATS § | gH 981 T gl & Ae? W a9y & |
1800 &R hl S¥d g, but there is no way out. R< & U 0¥ 761 g 3R A=< o U 3Td &
dt agi Whiv <161 @ | $® YalleHed gidt 8, I cannot deny that. But the allotment has to be
increased by a substantial number so that the students can at least sit in the class.
That is my point in regard to education. (&au™) MY fhad IR & et @ &7 (SFIUH)
Mg ggi ¥ oft Fie 781 &d ¢ 3R gl @ +ft Sie 781 2 @ 8 | 37U 73 Fgl 4 e &g |
(caasr)

W, ST Sita A & aR # 91d g8 8 | 39 fay af 2025-26 & & H 67 &R &g Uy &

3R Rarsss e 17 89IR #RIS TUU & | 39! Hddd g fob 89 50 §SIR IS JUT W gl
R UTY T STC i ol e chl ThIRART & | STTST ISTRAT hl Tg gleid & fob Ioy= § i & forg
qrt & et T8l § |

IS R GIE & 3R IS F ST Siia= fAF & 9 fohd 389 &, 53U+ deh 78l & Uy
€ | 1S I aiE | g 2021 # 3rars gy e o1 SfAgeM g mam | 500 IS Uy & Ui H
70 a1 Uy sfausE o mar 3R I A F wigd TEHR & Uty & Hiell § uSt g3 8 |
AR & U 70 1S FUY A6l 8 | IAAYRT & fhdH ek IR 98 gU &, aifchd TR & Ui Ik
R & T art o1 g Reew 981 € | ST Shaw A3 ol 9 & o1 vm R ar mar g
TIPR Thel BT TR gTY TR R 946 T8 § | TRHR & U1 Ut & g 49 23 o1 ohls oo 8l & |
Y Motaed &, Sl dav e & [T hsey &f arell & SHifthad & o9 ugl 8 | (aym) 3
frmra SfY, & Mg Faed e ok s ot Sifeiy foh S Sflaw e & Uisiaes ad 2021 &
YF U Y, Ak 3 31T Tk Hrefic 81 §T 8 | (FaeT)




d AR G g arfior dgeh i1 & aR # ST =gdl § fh 19 §9IR aig Iuy dare
fhy Y &, AR g5 G St Rarsst o Rargse todme # 11 §9R i 3uq o oy g &
| 3TST Ter=Hi TTHI0T Tgeh AT T Wi Uhol <t 38T 8, I8 < §U Tidl hl IFaraRAC T8l ot
2 | ST S+ Uarad a9 T2 8 foh darad @ i e JS? H & S S1UR Ma § U9Rd, gsF
IR ol She 1 Hft urau™ g1 =gy | St g8 uget &l gs off, & that oft A/ off, Sigf wr ey
AT T FISIAI0T X @ o, I A Pl HY MAA e i I1d HISY |

d 7901 & GR H el FAredl g | 3 dteft-sft I\ St e # 7R & IR H el g b Iy
AR 40 ufdsrd PR &t |

gufd Tgiey, s ISRYM TRAR 7 48 Tt RIS FUY T4 & Wd fohar § | IoRYM TRBR
Hl 30 3 2 g 3 TaUfeR & forg off i &1 uedr & dt T ISR TRBR & §OIR helg
Y SO S @ ¢ Urgifi? 39 Y O @ 99 & @i AT [OeNd g5 8 | A & siftm R W
o gy el i Y ISR fAeTdT UT, IHeh! TR S W@ 5 |

# Stet Sttt fAsE & a1y =g &l a1d a1 9medT § | 81 8t A/ A Rulé ons 8 | gaRie gs
1R i Ueh $feuse wét & rgar 3t Efgan i dwe arer 39y Hufddt sgd A 8 | [ 10
Tt & OTg AgeT Uiferlt 8 | 99 2050 doh EidE d% arex el & &Athel & 26 AT 8 &
RTeR Fi faTE R GohdT & R ardfdes enffes geg a1 o Tahar & | o oft 39 9 & &g
A &I g1 I T ¢ | 9% d1eR aht ISt & flg 9 991e ¢, 7 TR § 3R 7 81 TI3H g
g dIfth a%e amex ol Y IS R SY | arer Thefél ot Feiig TP SR 1Y | gART 3%
aTex I TR F91G §F 6T 8, BH IGhT IJUANT I el I Towdt &2 T Vel hl RAIATE e Tohell © |

HON. CHAIRPERSON: Rahul ji, please conclude now.

SHRI RAHUL KASWAN: Sir, I was allotted ten minutes. Please give me three
minutes more.

HON. CHAIRPERSON: You have already spoken for 11 minutes.
SHRI RAHUL KASWAN: Please give me two minutes more.

W, I PR T Ig e ¢ b gAR gt A1 Al o1 url gRah sR1eT @ exAMd dfsR whid
AT ¢ | ¢ TAYQT Tt bl ferd 10 & 15 ARE gadR SiHIA ot [fId st it g, afch sRatsm
th IR # TRPR I his TIRKTAC T8l & | 87 Ueh akth 50 AT 7 golg 3R doigd faesn @ 5=
Ul R 3@ € 3R g aWh 3R & forg g oft srote dore =16t fohar w1 8 | #8 WaAR &
ToTRET §, AU & A1 d g, ggrg, TR 3R iR 98 &7 §, Sgi a1 981 JsAN
Ugr g3 g | PR 3RiA &l hRdfeds et af 399 sga srg1 wraer e | gRim wR
TTG-H¢ hl thichg AT ATRY |

H I ASHTT A ST BT, A BIEAST & 3R R T Ioie 9 @7 & AfchT gAR St Re
gTSasT &, 3ehT SfiaR RiUfRIE Jfearssive &f <61 &, $H dedl 51 @I & | & g18d hi s ar




TSI &l g, SR 8 dar foheriTg g15d ey A g, uary geiR Wiy & fag fEsms-s
ETSd UR 3ATST 37191 1 TG 26 §9TR IR da gfessizd &f @l §, 399 31 7 qaritse gid & |
fUoell IR FelivTel shed & Uty YeRiiSed g iR 100 § ifdeh & &l ST 718 | TRepR & U
gT5d o folU s I SR Tl ST IWT & | 39 soie B ST ahl 919 deh ol fordl T |

F ¥1d & fAg e g, < 3 s & fog oie UfRdAT 32 gR aie IU- @ AT AAfh
hdet 30 B9IR IS IUT & @ g | TR cleh T & & oh 3R e ¥ i@, &g g/ Sit 4
Huft HATT AT Hehrd FiaT fAeRR, SR 43 & HigR, TER W3 ¥ gATIE, YR ¥ dRR &
foIg ¥eTd <181 <t feHis 9gd Sumer @ | 8% aR ST §H ¥ ohard 8 ol STRaftag fHifeq et g,
ISRY | The -Tgl 8 | There has to be some viability gap funding kind of stuff or we
need special assistance of money on that. 3mf&R #,

qTal <hl GepTe TSTd! Yl & T

TR TR I oTelt @Y @lelt i @reft
AT R U= THHd g §OTR

STff ok TR fRAgerar ufRamT |

et gvie o1 feara Tai iR 39 dvie &l feara Tai, IoAT ot fgwar 7gl at fAerfaa vra b
Teh ART § 3R Ueh TRT g1 o7 |

SHRIMATI DAGGUBATI PURANDESWARI (RAJAHMUNDRY): Hon. Chairman Sir, I
thank you for giving me this opportunity to participate in this very important
discussion on the Budget that was presented by the hon. Finance Minister Shrimati
Nirmala Sitharaman Ji.

Sir, I would first like to begin by congratulating her on her 9" consecutive Budget
that she had presented in the Parliament. The Budget gives us a clear message
about India s long-term priorities and it also emphatically states where India
intends to position herself in the unfurling global economic scenario. It also clearly
states that the Budget intends to balance growth and macro-stability.

The challenge before the hon. Finance Minister as she was charting out the Budget
was that she had to ensure momentum alongside building resilience. We had a
GDP of around seven per cent with inflation being low and fiscal deficit in the right
direction. This was the momentum that was there in the country, but we need it to
build our resilience against the global trade which was in a flux.

Sir, the fiscal deficit of 4.3 per cent which is marginally lower than 4.4 per cent only
emphasizes that the focus of the Finance Minister has been on continuity rather



than ambition. Since the pandemic, the slow rate of fiscal deficit reduction only
highlights that the focus has been on stability rather than dramatic consolidation.
With the global uncertainty looming large and also the rupee being under
pressure, the Budget that was presented is nothing short of prudent
macroeconomics. Above all of this, the real story is in the increase of allocation of
capex at Rs.12.20 lakh crore as against Rs.11.20 lakh crore which is 4.4 per cent of
the GDP and this clearly underlines that the focus is on investments rather than on
consumption subsidies. This is what we would call fiscal prudence over populism.

The EU Free Trade Agreement would most probably come into operation by 2027
and we also have the US tariff uncertainties looming large. Under these
circumstances, we need to build our domestic capacities to protect our country
from supply chain disruptions.

Sir, against this backdrop, the industrial strategy that has been spelt out in the
budget, reveals a resolve to move up the value chain. It could be an amount of Rs.
10,000 crore allocation for the Biopharma Shakti Initiative or the amount of Rs.
40,000 crore allocation for the Electronic Component Manufacturing or India s
Semiconductor Mission 2.0. They together emphasise that India would want to
become Atmanirbhar or self-reliant in these strategic sectors on which it was until
now import dependent.

Sir, there is also renewed emphasis on service sector and we know that the
contribution of service sector to our GDP is around 55 per cent and it dominates
our exports as well. Sir, the common safe harbour margins 15.5 per cent and the
threshold enhancement from Rs. 300 crore to Rs. 2,000 crore only emphasise that
India s software still remain our reliable foreign exchange earner.

Sir, the proposed Education to Employment and Enterprise Standing Committee
aiming at 10 per cent of the global service market underscores this and the
expansion of AYUSH and Khelo India Mission only revealed the intent of extending
or diversifying service exports beyond technology.

Sir, there has also been emphasis on rare earth mineral corridors. Today, we are
faced with an external environment in which trade as well as multilateralism is in
danger and access to supply chains is being disrupted. Hence, we need to
strengthen, if not protect ourselves against these external shocks. Therefore, the
manufacturing of rare earth permanent magnets or REPM is vital to meet our



growing demands of the upstream industries like electronics, electric vehicles,
aerospace, defence and the likes.

Sir, the need for securing our supply chain arose when China, the world s largest,
if not the only, supplier of REPM curbed its exports giving rise to global shortage
and disrupting industries. This shock emphasised the need for indigenisation.
Today, by indigenising REPM, India could position itself as a global hub of
sustainable manufacturing.

Sir, the proposed scrapping of custom duty on monazite from the present 2.5 per
cent is a welcome measure because this would only attract more investments in
REPM and also improve the employment opportunities for our own children. The
States in which monazite is largely found are Kerala, Tamil Nadu, Andhra Pradesh,
Odisha, Jharkhand, Maharashtra, Gujarat and West Bengal with Andhra Pradesh,
Kerala, Tamil Nadu and Odisha contributing 89 per cent of the 12.73 million tonne
monazite reserves in our country.

Sir, I would only request the hon. Finance Minister here that we would need to
work closely with the States for the single window clearances as well as land
subsidies because this is largely in the control of the States and this would also
hasten and quicken investments into our country in REPM. Alongside, I would also
request the hon. Finance Minister to consider applying PLI or performance linked
incentives for the mining of rare earth minerals because as the very name states,
they are rare earth minerals and we need our efficacy to improve in mining of rare
earth minerals and also apply PLI to REPMs too.

Sir, the Budget further simplifies customs tariff by rationalising exemptions and
focusing on effective rates. The ripple effect of this would be that our domestic
manufacturing sector would be strengthened and our exports would improve.
Customs today are moving towards trust-based, digitally Al-assisted framework
marking a significant stride towards ease of doing business. So, the targeted
exemptions and process reforms aim at reducing the input cost that would
improve certainty for long gestation and capital incentive projects.

Sir, manufacturing is the central pillar of our Indian economic growth and its
contribution to the GDP is around 16 to 17 per cent. It is much lower than what
many of the other countries, for example, China, have. However, measures such as
duty-free imports for the leather and footwear industry, the extension of the
export-obligation period under the Advance Authorisation Scheme from six months



to one year, the announcement of a scheme to support the production of high-
value, technologically advanced construction and infrastructure components, and
the removal of Rs. 10 lakh per-consignment cap on courier exports for MSMEs
would not only improve access to foreign markets but also strengthen domestic
manufacturing.

Sir, in the health sector, the customs duty exemption on 17 additional drugs and
medicines as well as on key diagnostic components, only indicates the commitment
of the NDA Government to the well-being of its citizens. This is over and above the
exemption that was given for the cancer drugs earlier in her earlier Budget. This
reduction in customs duty would provide immediate relief to patients who are
suffering from cancer and rare diseases, signalling a policy towards affordable
health care. This is alongside the Ayushman Bharat, the Jan Aushadhi Kendras which
are already in place in our country.

The PLI allocation for the auto sector has been increased, which is a very welcome
measure, but I would also appeal to the hon. Finance Minister to reconsider the 45
per cent reduction in the PLI for the lithium-ion cells because this is rather
important.

The Exclusive Economic Zone, or the EEZ, span about 2.3 million kilometer in the
Indian Ocean. Catching fish in the EEZ duty-free will not only reduce operational
costs, but would also recognize the fish as Indian catch. If it lands on other shores,
then it would be considered as exports. Many countries, like the US and China
actually follow this route, and this would actually unlock the economic potential of
our country s marine resources. This would also, beyond boosting deep-sea
fishing, facilitate harvesting high-value fish, like tuna, marlin, sailfish, and the likes.
Presently, Indian fishing vessels are not well-equipped for long distance
operations. This would actually call for investments in vessels with on-board
freezing facilities as well, opening up a sea of opportunities for our fisherfolk. The
limit for duty-free imports and specified inputs used for processing seafood has
been increased from one per cent to three per cent over the previous year s export
turnover, and this would actually ease the pressure on the marine sector by
bringing down the cost of production at a time when one of our largest export
earners is actually facing a crisis of the high US tariffs, which have now been, of
course, reduced.

Sir, now I would state about the Budget thrust on high value farm produce and
allied sectors. This would also help in reducing our import cost dependency,



modernize agricultural practices, and also improve farm incomes. The production
of coconut oil has reduced drastically in the past one decade. The production of
coconut in our country is around 600 thousand tons, and of coconut oil is around
450 hundred tons. The oil production has now reduced to 4 lakh tons, and one of
the reasons, if not the sole reason, is that our plantations are ageing and we need
to replace them. Therefore, the hon. Finance Minister coming forward, shouldering
the coconut farmers and assuring them that their trees would be replaced by new
saplings is a welcome measure. The export on coconuts have actually risen to 1.88
lakh tons in 2025 as against the 1.76 lakh tons in 2024, which is a seven per cent
hike.

None of us have actually forgotten the success story of Aruku Coffee. When it was
initiated, there were many people who did not believe that it would succeed. But
today, Aruku Coffee has become a global brand. So, riding on the success of Aruku
Coffee, to emulate it in cashew nuts and coconuts would actually reduce our
dependency on imports.

Exports of cocoa and related products have increased 26 per cent touching 4.54
lakh tons in 2025, up from 36.86 lakh tons. So, I think this is a very welcome
measure.

Sandalwood is an integral part of our culture. Therefore, the support that has been
given to sandalwood farming as well as post-harvest processing would only help us
in restoring the past glory of sandalwood.

Sir, alongside this, the Al initiative called the Virtually Integrated System to Access

Agricultural Resources (VISTAAR) would educate the farmers in every detail of
agriculture and economics, and this is very important for us because 80 per cent of
our farmers are small and marginal farmers who have land holdings which are less
than five acres. Therefore, this technical assistance would help farmers in
innovative practices, thereby enhancing their incomes.

Sir, India s 7.4 million MSMEs would stand to benefit from the Rs. 10,000 crore SME
Growth Fund that has been allocated. This is over and above the Rs. 2000 crore Self
Reliant India Fund that has already been allocated, and this provides access to risk
capital for MSMEs. MSMEs largely supply to PSUs and other large houses, but
payments are quite often delayed, which leads to financial crunch and thereby the
ill-health of the MSME. Therefore, TReDS are being made mandatory where the
invoice has to be settled via the platform with no excuses. It is a big help for the



MSMEs. The chronic problem that MSMEs face, which even our Economic Survey has
emphasized, is their lack of accessibility to capital. Therefore, these initiatives
would surely enhance proximity to capital for the MSMEs, which are one of the
largest employment generators after agriculture.

Sir, urbanization is happening at a great speed and the focus on Tier II and Tier III
and Temple cities is a welcome measure because here the infrastructure would
definitely be upgraded and modernized, making life for migrants, who actually
come into these cities, much better and safer, and they would not have to live in
deplorable conditions as they are doing now. Today, recognizing cities and towns
as growth hubs is the need of the hour. Therefore, I would surely like to welcome
this measure. (Interruptions) Sir, I just need five minutes.

Sir, having said that, a nation s progress is impossible without the empowerment
of its women. Building on the success of Lakhpati Didi, the most important initiative
that has been introduced in the Budget, is the establishment of the Self-Help
Entrepreneur Marts or SHE-Marts, which will provide women entrepreneurs direct
market access and business opportunities.

In addition, the credit-linked support for women-led fisheries and aquaculture
enterprises encourages economic independence in coastal and rural regions. These
initiatives are designed to convert small-scale participation into scalable enterprise.
Another landmark initiative in this Budget is the establishment of one hostel for
girls in every district, especially near the STEM institutions. This step ensures that
talented young women from rural and semi-urban areas would not have to
discontinue education for lack of accommodation. These initiatives collectively
strengthen financial inclusion, education access, and entrepreneurial growth for
women, converting empowerment into leadership. Beyond economic and
educational support, the Budget also gives a strong social message that women
are partners in nation-building and not mere beneficiaries of welfare. Therefore, it
is no longer women s development, but, now, the new story is women-led
development .

Sir, having said that, I would only like to conclude by saying that the Budget has
been crafted and presented amidst unique circumstances in an increasingly
turbulent world. In such circumstances, this Budget is a coherent framework that
laid emphasis on financial prudence, infrastructure-led growth, and human
development, preparing India for the Viksit Bharat 2047 in a volatile and an
unpredictable world. Thank you, Sir.



HON. CHAIRPERSON: Thank you very much. You did not take five minutes further.
The next speaker is Shri Y.S. Avinash Reddy ji.

SHRI Y. S. AVINASH REDDY (KADAPA): Thank you, Sir. I congratulate the hon.
Finance Minister for presenting the Budget for the ninth consecutive time. We
appreciate the Central Government for enhancing the CAPEX Budget for the year
2026-27 to Rs. 12,21,821 crore, an 11.5 per cent higher allocation than the revised
Budget for the current financial year 2025-26.

Sir, now, I come to the allocations for our State of Andhra Pradesh. We all know
that Polavaram is a national project with 194 TMC storage capacity, 45.72 metres
height, and an estimated cost of Rs. 55,000 crore, which have to be spent by way of
100 per cent Central grants.

Sir, in the Union Budget 202627, an amount of Rs.3,320 crore is allocated. There is
a specific mention in the Budget presentation that the revised cost of the project is
Rs.30,436 crore for completion up to the Minimum Draw Down Level (MDDL) of
41.15 meters, and the balanced Central grant for the project is limited to Rs.12,157
crore. At 41.15 meters, only 75 Thousand Million Cubic Feet (TMC) of water can be
stored. The objectives envisaged cannot be achieved if the project is restricted only
to a height of 41.15 meters with only 75 TMC storage.

We, on behalf of YSRCP, bring to the notice of the Government of India that this
national project should be constructed up to a height of 45.72 meters with 194 TMC
storage capacity, with an estimated and sanctioned amount of Rs.55,000 crore. Any
change, any reduction to the sanctioned amount will severely affect the interests of
crores of farmers across the State.

We also request the Government of India to revisit and issue Environmental
Clearance (EC) to the Rayalaseema Lift Irrigation Scheme (RLIS). Earlier, in March
2025, EC was rejected due to lack of persuasion by the present State Government.

I seek to draw your attention regarding the borrowings of our State, Andhra
Pradesh. During the 2019-2024 YSRCP tenure, considering all forms of liabilities, an
amount of Rs.3,32,000 crore was borrowed. Whereas, in the present tenure, in a
span of just 20 months, an amount of Rs.3,20,000 crore is contracted for borrowing
so far. Generally, all kinds of borrowings put together should not exceed 3.5
percent of the State s GDP.



For instance, during 2014-19, the then State Government borrowed Rs.17,000
crore beyond their limit, and this excess borrowing was deducted from the
borrowing limit of the next government during 2019-2024. If the present pace of
borrowing is continued, just like the president stated above, the borrowing limits of
the next Government will be deducted due to the present Government s over-
excess borrowing. Therefore, the next Government will not be in a position to pay
even salaries and pensions if this abnormal pace of borrowing is permitted.

Our State Government is raising off-budget borrowings. In May 2025, an amount
of Rs.9,000 crore was borrowed by way of Andhra Pradesh Mineral Development
Corporation (APMDC) through Non-Convertible Debenture (NCD) issuances. The
worst part here is, a private lender was given direct access to draw his servicing
amount from the Consolidated Fund of Andhra Pradesh, which is highly
unconstitutional and unprecedented. In December 2025, Rs.5,750 crore was
borrowed by way of Andhra Pradesh State Beverages Corporation Limited (APSBCL)
bonds. Recently, the State Cabinet cleared a borrowing of an additional Rs.11,850
crore by way of APSBCL NCD issuances.

During the financial year 2022-23, when the previous Government tried for similar

off-budget borrowing through APSBCL NCD issuances, the Central Government
objected to such borrowings, and the Ministry of Finance issued a circular. The
Ministry of Finance wrote a letter to the Special Chief Secretary of the Andhra
Pradesh Finance Department dated 27" March, 2023 and stopped the State from
taking such off-budget borrowing. This kind of off-budget borrowing will have long-
lasting ramifications. The next Governments will have to pay their entire budget
amount for repaying the interest, duly sacrificing salaries and pensions for
employees and welfare schemes for the poor people. So, I request the Hon.
Finance Minister to give clarity on this issue during her reply.

As I mentioned above, our State, in a span of just 20 months, borrowed
Rs.3,20,000 crore, but it could not allocate nearly Rs.5,000 crore for completing the
10 medical colleges out of the 17 new medical colleges taken up during the tenure
of Mr. Y.S. Jaganmohan Reddy Garu. Bids are called for privatization of the
Government medical colleges and hospitals, which will directly impact the poor, as
they will not be in a position to afford costly treatment in these privatized hospitals.

Sir, an allocation of Rs. 96000 crore is made for VB G RAM G Scheme which is the
new MGNREGA Scheme. Our State s share has increased from ten per cent to 40
per cent because of which it is highly unlikely that the allocated amount is



completely spent in the year 2026-27. We request the Government of India to
implement the new scheme VB G RAM G with 90:10 ratio for our State of Andhra
Pradesh on par with the North - Eastern Stares as our State s financial condition is
very weak. We request the Government of India to set up a steel plant at Kadapa
which is part of assurance given to the Andhra Pradesh as part of AP Bifurcation
Act 2014. We brought this issue to the notice of this august House several times
and we, once again, request the Government to fulfil its promise.

We request the Government of India to stop privatisation of Vizag Steel Plant and
also request to allocate the grants to clear the present dues of Vizag Steel.

Sir, Kadapa to Bengaluru Railway line was sanctioned in 2010 with an outlay of Rs.
2700 crore. Till date, only 10 per cent of the work is completed. We request the
Government of India to allocate sufficient funds for completion of this project.
Initially, this project was sanctioned on 50:50 cost sharing basis between Central
and State Governments.

Sir, post-bifurcation Andhra Pradesh is not in a position to contribute its 50 per
cent share. The Andhra Pradesh Government has already requested the
Government of India to complete this project with hundred per cent Central funds.

Sir, we request the Government of India to consider the same and expedite the
construction of this new Railway line between Kadapa and Bengaluru.

With these submissions, I conclude my Speech on General Discussion on the Union
Budget for 2026-27. Thank you, Sir.

oft AreTSht gAT (PSR R) : AR, MU= T held dIoic R g I4f | fg@n o+ & fog
SraeR fan, gadh g & sruh! e a1 § |

AR, A faed 730t St 3 et aote uvgd fohar | g7 @l i srder off foh 3= oiR wder &
foIq 59 oie # 9gd go oy, dfh  @lar ugrs Ferell gfear  aredt ard g3 |

ARG, A HaAt St T 381 8 foh ag seie [Aemrd=ga, gamasht ok vfasgardt @ 1 @fd, a=
1S Tgl @ fh g Soe HEME @ AT SAT A Agd Tl a1, RISHIR Jareit i S T ar,
foraml ent GReT T8 a1 SR TrRey Ud e S 7 & H AN @ SheRial g | I Seic ksl
hI TR ¢ | 3TH SaT I Sl Rl GHIYH Tg1 & | A 73 St 3 39 97 ol guR &
qUH Fgl | I YR YUY g, Ifcch IUR TaUd 8 | 39 &9 & 53,47,315 g 3ud & &
AT 26.25 URAC chdel SITST UR g G fhdl ST IET & |



AR, Ugat d81 oic /™ SI1dT & 3R foRR @ 181 gt urar | sreft 3t #wgia &fiq 1y, afeh st
focdta adf &1 41 e @ STrer 991 @9 gl 8 U | fusd av @1 St 9nfea aete g, 39
T Ueh ARG IS IUF A gt 1Y |

ARIER, A #@3it Sit 3 Y guxt a1 ot fSieh fohar foh a8 liefa wiRa & fog geremr any ok
Gaah! fama &l a9t & | U, U8 Joic GahT 9Ty gl &1 € | 39 I H I8 It e
ST, T} 3R TUET i g | I fgdl i el e bl hH 39 doie § fohar mar g | 31T
JASHIR 27 T 9aTd @ | 31 § 45 e faafdenaa ¢ | 38 faxafdemem & asg aiger avi §
| IT8 TOH-THE &Y Ug T8l fear AT § | ST 9R el 9y §, 394 fUss ok aferdi & 80 9
64 IRIC U Welt g | T 10 ARG U Wielt g | 39 doie & I UGl ol WA o [olT g @rehr
29 o1 e T fhaT AT § |

ATaR, 39 QTY-TTY 3757 <27 Y I Yo I3 AT 8, g W &l § | TR §I9R giar g, a8
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18.00 hrs

HON. CHAIRPERSON: It is already 6 o Clock. If the House agrees, we will extend
the House till 8 p.m.

SEVERAL HON. MEMBERS: Yes.

HON. CHAIRPERSON: The House is extended up to 8 p.m.



Now, please conclude your last sentence.
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SHRI KARTI P. CHIDAMBARAM (SIVAGANGA): Thank you, Sir. At the outset, I
would like to congratulate the hon. Finance Minister for presenting nine
consecutive Budgets. It is not a mean feat. Vaazhthukkal! Congratulations!
Especially, it is commendable because she represents a party which draws its
inspiration and its genesis from an all-male organisation. In that background,
Finance Minister, a lady from my State, presenting nine Budgets is remarkable.
Meendum Vaazhthukkal! Congratulations again!

Sir, this Budget is in the backdrop of the much-touted trade deal. To my
understanding, this trade deal is nothing but to borrow the words of Winston
Churchill a riddle wrapped in a mystery and inside an enigma. I hope the Finance
Minister, when she addresses the House, will shed some light on this trade deal,
whether India is obligated to buy 500 billion dollars worth of goods from the
United States. Are we allowed to buy oil from our long-standing friend, Russia? Are
we allowed to buy oil from Iran, with whom we have a long-standing relationship?
Will these decisions be taken sovereignly in India or will it be taken by the White
House? Are we obligated to buy oil from the new colony of America, Venezuela?
And most importantly, are we going to allow agricultural products of America into
India at zero tariff? If so, what are the products? The Finance Minister must tell the
House and the nation because we are none the wiser from the statement of the
Commerce Minister because every time he comes and points the finger at the
Foreign Minister, the Foreign Minister is pointing the finger back at him and the
Agriculture Minister is completely absent. I hope the Finance Minister will fill this
gap and answer on behalf of her Cabinet and all her colleagues on what this trade
deal actually means.

Sir, if you look at the attendance here in the House, it is quite sparse. This is quite
indicative of the mood about a Budget. Budgets are losing relevance. People are
losing interest in Budgets and this is a reflection of that. If Members are not
interested, it also means that their constituents are less interested. There is a
reason for this.



Before I get into the specifics of this Budget, I would like to go down memory lane
and recollect some of the landmark schemes our hon. Finance Minister has
announced in the last nine years. AMRUT, SANKALP, DigiGaon, National Nutrition
Mission, National Infrastructure Pipelines, Startup India Seed Fund, PM Garib
Kalyan Package, PM Internship Scheme, MISHTI, National Monetisation Pipeline,
Operation Greens, Deep Ocean Mission all these schemes, when they were
announced, were greatly lauded by the newspapers and the media, but if you
actually look at the details to see where the implementation of all these schemes is,
you will be very distressed. I hope the Finance Minister in her address will go back
to the nine years and recollect the schemes she has announced and give us a
status report of each and every scheme and where it stands today. I will give a few
examples, Sir. In 2021, the Government launched the PM Formalisation of Micro
Food Processing Enterprise Scheme (PMFME), allocating Rs. 10,000 crore,
supposedly to support 2 lakh micro food enterprises. But after five years, only 60
per cent of the funds are spent. Then we have the Animal Husbandry Infrastructure
Development Fund, which announced Rs. 15,000 crore for dairy and meat
infrastructure. But after all these years, only 30 per cent of it is utilised. Then for PM
Mitra Parks seven mega textile parks allocation of Rs. 4,445 crore was announced.
But after five years, we only have 15 per cent of the works done. I hope our officers
are taking notes and they will give us the status reports of all these schemes which
they announced with such great fanfare before.

In the same budget, they announced these are all tongue twisters Atmanirbhar
Swasth Bharat Yojana. * I want to urge the hon. Finance Minister to kindly keep one
or two names of these schemes in Tamil. We find it difficult to pronounce. Every
name is in Hindi. Whether it is implemented or not, please name at least one
scheme in Tamil.*

The allocation of Rs. 64,180 crore has been announced to strengthen healthcare.
Only construction is going on in most of these places, including AIIMS in Tamil
Nadu. There is no manpower in most of the places. There are no trained doctors or
nurses. So, again, this is all bombastic announcements without actual
implementation of anything on the ground.

In 2020-23, they announced the PM Divine for the North-East, for which Rs. 6,600
crore were allotted, but the fund utilisation is not even 18 per cent till date. Then
we have the DESH-Stack e-portal. I do not know what this portal does. The



Government allotted Rs. 400 crore for skilling and job discovery. It failed dismally.
The portal exists, but nobody trusts the portal.

In 2023-24, under the GOBARdhan scheme, Rs. 10,000 crore were allocated for 500
compressed biogas plants, out of which only 40 have been operational till now. The
target was 500. Under the Amrit Dharohar Scheme for conservation of 75 wetlands,
Rs. 3,000 crore were allotted, but barely 10 pilot sites are there. In 2024-25, they
announced an internship scheme claiming to provide internships to one crore
people. Actual internship offers given are only about 15 per cent. Even from the
people who got the offer, about 20 per cent of them dropped out. So, that scheme
is again a failure, but they announced it as if it is going to transform the entire
landscape of employment for young people in India.

The PM Surya Ghar was brought to provide rooftop solar panels to one crore
households, but only 24 per cent of the target is achieved. Again in 2025-26, under
the Urban Challenge Fund, they allotted Rs. 1 lakh crore to reform cities, but
utilisation stands at two per cent. For the PM Dhan Dhanya Krishi Yojana, Rs. 1.44
lakh crore were allotted and it has been over six years, and farmer support is still
not given which was promised under the scheme. So, if people are losing interest in
budgets, it is because only bombastic announcements are made and nothing is
implemented. So, nobody takes it seriously. It is a clear reflection. The
Parliamentarians do not take it seriously, and the public do not trust any of these
announcements made because there is hardly any implementation of these
schemes.

Sir, I will tell you another very shocking fact. In the last Budget, Madam announced
Rs. 100 crores for a Makhana Board. I do not know which State was going for
election. The Government announced this scheme and allocated Rs. Rs. 100 crore.
But the fact is that not even one rupee has been spent till date. Where is this
board? Have you even formed it? This is the status of all these schemes.

Coming back to this year's Budget, hon. Finance Minister has announced
integrated textile programme with five subparts. When they replaced MGNREGA
with VB G-Ram-G Act, there was a lot of pushback because they removed the name
of Mahatma Gandhi. Now, they have come up with another scheme in the name of
Mahatma Gandhi called Mahatma Gandhi Gram Swaraj Initiative . Then there is
an Infrastructure Risk Guarantee Fund. They have also announced 20 new national
waterways. They have allocated Rs. 20,000 crore for city economic regions,
dedicated rare earth corridors in Odisha, Kerala and Tamil Nadu, and allied health



professional institutions to be set up, among countless others. So, all these
announcements, if you look at them one or two years later, will only be there on
paper and nothing would have been implemented. This is the reason that budgets
are becoming irrelevant and the announcements made in budgets are only
bombastic and have no meaning at all.

HON. CHAIRPERSON: Please conclude.

SHRI KARTI P. CHIDAMBARAM: Yes, Sir. What hurts me the most about this
Budget is that it always lacks empathy. And again, the hon. Finance Minister has
shown the true colours of this Government. Disability pension, which the Armed
Forces veterans were getting, was tax exempt. And in this Budget, they have
brought it under tax for soldiers who have laid their lives for India and for soldiers
who have become during fighting. This Government hides behind national security
and patriotism all the time. But when it comes to action, this is the reality. They do
not respect our soldiers. They are now going to tax disability pension. People who
have been getting this pension for years will have to start paying income tax on it. I
wish the Finance Minister withdraws it, and when she replies, I hope, she gives her
account of all the grand schemes she has announced in the nine years and show
what the status is. Thank you very much.

SHRI JAGADISH SHETTAR (BELGAUM): Thank you, hon. Chairperson Sir, for giving
me the opportunity to speak on the Union Budget. I am very happy to congratulate
our hon. Finance Minister for presenting her ninth consecutive Budget. According
to me, it is a mature Budget and a perfect Budget that lays the strongest base for
Viksit Bharat, which is Shri Narendra Modi ji s dream.

Sir, this is a Budget of a mature economy, for an economically stable country, by a
Government that is confidently looking beyond today. The Union Budget 2026-27
signals a shift from crisis management to long-term nation-building, aligning with
Prime Minister Narendra Modi's vision of a developed India by 2047. Rather than
announcing flashy giveaways, the Government has focused on strengthening core
systems like healthcare, education, manufacturing, infrastructure, and now
explicitly, energy security and cutting-edge technologies, including Al. It leaps to
the eye that the Modi Government is preparing India for sustained growth, for a
march towards becoming a developed economy. What does it mean? It clearly
signals faster connectivity between major economic centres. Alongside city
economic regions, new freight corridors, inland waterways, coastal cargo
promotion and support to States, the Modi Government is now thinking in terms of



agglomeration economics. Cities, especially Tier-Il and Tier-III, are being positioned
as growth engines rather than mere population magnets. Manufacturing policy has
been sharpened further. The India Semiconductor Mission 2.0, the Biopharma
SHAKTI, rare earth magnets, container manufacturing, textile cluster revival,
chemical parks, electronic components and construction equipment upgrades
point to a deliberate effort to rebuild India's industrial base. These are not isolated
announcements.

To this end, the Government has brought about several structural reforms like the
introduction of goods and services tax, the introduction of Insolvency and
Bankruptcy Code, the historic corporate tax cut in 2019, and the provisioning of
massive subsidies in the form of Production-Linked Incentive schemes.

Sir, logistics efficiency is another major focus, with plans for East-West Dedicated
Freight Corridors, the operationalisation of 20 national waterways over five years,
and the development of seven high-speed rail corridors connecting major cities.
The emphasis on urban development with a budget of Rs. 25,000 crore over five
years acknowledges the economic power of agglomerations and the role cities play
as engines of growth. The establishment of five regional medical hubs will not only
boost medical tourism but also strengthen domestic healthcare capacity. This will
be complemented by plans to retain 1.5 lakh caregivers and one lakh allied health
professionals over the next five years.

The proposal to create five inner-city townships near industrial and logistics
corridors is timely and strategic. If this initiative is supplemented by outreach to
talented Indians abroad, particularly in the United States, it could catalyse a reverse
brain-drain, which is an essential ingredient for true atmanirbharta, that is, self-
reliance. Artificial intelligence has been given special focus, and cloud services data
centres have been provided with a 22-year tax holiday. There are many such
initiatives highlighted in the Budget, and I do not wish to go into each of them in
detail.

However, with regard to the seven high-speed rail corridors already declared by
the hon. Prime Minister, I request that another important railway corridor should
be announced, namely, the high-speed rail corridor from Bengaluru to Bombay.
This corridor would cover most of Karnataka. Therefore, I humbly request the hon.
Minister of Railways, Shri Ashwini Vaishnaw and the hon. Minister of State in the
Ministry of Railways, Shri V. Somanna that an eighth corridor should also be
announced, which would be highly beneficial for the State.



Another important issue is the establishment of a defence cluster in Belagavi. It is
a defence and military-based city, and around 1,000 acres of land is available.
Therefore, a defence cluster should be declared.

I would also like to speak about the Kalasa-Banduri drinking water project. The
Mahadayi Water Disputes Tribunal has already awarded 3.5 TMC water for drinking
water purposes. Once implemented, this will certainly contribute to the
development of the concerned area. In this regard, I would like to submit that
matters relating to the Environment Department and the Forest Department are
still pending. If the Minister concerned takes an interest and also convinces the Goa
Government, this issue can be resolved. Clearing this matter is essential as it will
directly support the drinking water project.

It is also important to note that the Chief Minister of Karnataka is consistently
critical of the Modi Government and frequently criticises the Budget, claiming that
there are no allocations. However, over the past several years, numerous railway
projects and national highway projects have been announced for Karnataka. The
main reason for delays is that the State Government has not taken sufficient
interest in land acquisition for railway and national highway projects. Due to the
non-acquisition of land, many projects have been held up for the last five to six
years. Despite this, criticism of the Union Government continues unnecessarily. If
all the projects mentioned in the Budget are implemented, they will certainly
benefit Karnataka.

Bengaluru, in particular, reflects the Prime Minister s strategic vision for the State.
This vision prioritises several key areas, including high-speed connectivity, frontier
technologies and innovation, MSME liquidity and support, green tourism and
sustainability, agricultural renewal, housing and urban development and capital
investment and infrastructure. The Union Budget positions Karnataka as a national
growth engine in semiconductors, biotechnology, information technology,
aerospace, clean energy, advanced manufacturing, tourism, and innovation, with a
national capital expenditure of Rs.12.2 lakh crore. Through these policies, the Modi
Government is scaling Karnataka s strengths into global leadership. He has to
understand. Karnataka Government has to understand. So, he has to clear all the
projects. Acquisition has to be completed. Then, see in Karnataka, what is the
development that will happen! The Vande Bharat trains will definitely help so many
people in Karnataka. And UDAN scheme is a very popular scheme. Because of
implementation of UDAN scheme, Modi's dream, in tier 2, tier 3 cities, airports have



been developed. We have so many air connections to so many cities because of
UDAN. The UDAN scheme is only for three years. After completion of three years,
all the airlines are withdrawing. Even if it is economically viable, the airlines are
withdrawing the flights. So, for example, Belagavi has 16 air connections to so
many cities. Now, after UDAN period is completed, they withdraw, they have shifted
to other side even if economically viable. Now, we are only having six connections
to some cities, only six airlines. So, for that purpose, I request the hon. Prime
Minister and hon. Finance Minister that some action has to be taken.

HON. CHAIRPERSON: Now, please try to conclude.

SHRI JAGADISH SHETTAR: At least it has to be extended to five years or ten years.
Definitely, it will be helpful for that purpose.

Lastly, I conclude that this Budget, the Union Budget, firmly positions Karnataka as
a core engine of India's growth under the Modi Government. The Budget does not
impose a one-size-fits-all approach. Instead, it builds directly on Karnataka's proven
strength electronics and semiconductors, biotechnology, pharma, and aerospace.
By strengthening infrastructure, clean energy, leadership, innovation, and export,
the Modi Government is ensuring that Karnataka remains globally competitive
while delivering inclusive growth. This Budget enforces a clear message. Under the
PM Modi, entire India, Karnataka is a growth engine of Viksit Bharat where
innovation meets infrastructure and health meets high technology. Thank you very
much.
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g, % &) =l @l €, ITh foIU g0 37eh! TRIEAT hd & | 59 qiY-a1Y, § gl ag oft shgr
aredT g foh s Ut <t € STt @i ek el ugadl & | 39 ge WY IR WR 39 Hodh H 9ed 99l
AT SRISHIRT &l § | §811 gl St goie UL fohar, 399 sRIvRY & garet @ @l AsaY @l &
A= g1 /AT | 3R 3TN dd+t 8, AR §<di § UM g, 8"R @ At &l dW ST 3@ &, af S9
Gach! afen aulg SFEwIHe ¢ | gFafidsT @lell ST @l &, deat gHaficsT gd @l &, Fex
FFafiaT g @& €, 93-92 Sohfaf wids Ta @ & | 98 99 3@ 8 @ &, Afed St &
agi @ f2f A Rerdt 1@ &, 3o [T i A=hy 781 & | ga=1 IR 491 39 Qo R @ fohar
ST Z61 8, AAfehet Sil a8l @ Ugens 3T T 8, SSIAR &9 3@ 8, Sl &1 3@ 8, S gHarddisl 4 ug
@ 8, I AR, TR R Ik &M & g olg i1 Iofc 7 T8 8 | I LIy,
&t AR fBt?

ASAIR & gaTer ¥ AR Ueh S WhiH off | I8 Tafchand &t a1d ¢ foh 39 Thie @l Sraad fra
T | 9 ThiF SNigLar-enfaw < gt Sl | g7 a8 Taude gl R Johd b We 40 ude
3G forg &t a1 gfae Rl s aoic A @ g e &t | S am & 9 &, 3 e fRg g |
I8 ASHIR oh1 Qe SIRAT Tidl & o1, TG @R o forg o1, I oft T @l aga sarer Jere gsm
| # qaaee! ¥@ar o7 foh St 399 I foear T, I9ah a1g BigAY AfAeR Tifgar i & Steara
EH, Uifcifesra4 SR urfeameRa—4 & STare d@e it Relche 39 & & & o1, 3 39
Iote § IRt fRwTE e, dAfh 3T R & +f 3o =8 gor |




I SRISHIR SR, SleRR a1 hls Toriehdl 68 sl H 1l e Srar @ at gl 98t qarerd gl
& oMk Read oft ol € | g @t Y 1T o7 1 S RISTRY &t AR W &= A, quad
JaTd A gl 3R I HTth $exTe T T AfchT dch 9 g & HhdE QU gl X UT W@ 8 | ¥
¢e S 3Tt Efear ol fEy, STHY-ghsR s & gTerd I8 ¢ foh 39 o # o9 Witk w1 8l 781 8 |
gl MER Felch T T T & 3R FITd-4 HfATR AT 1 AT & | THI-RhHR & Il SRISAIR
&, URcH dhe 8 wifch SRl fhetara &t & forg g off 78T fonar ST 38T 8 | qawrsT & getrenl |
SH]-heHR < sTiciel @iett ST A1fgq | g3t orar & foh St dar deer @ o R fohelt o1 ahgler
WG TE & | (cgaur)

W, g3 die & g & e iR =1fgq | (aym™) 9t Sien & | (ay) sreft at § g da
W WR AT 81 A8l § | # =g g fh YR R, His-d fSuréde grR1 g &H gt il 39 4
R ¥ 35 &M e 8 @M & 3R il Y ST-hR § @ o wrger gl 8 @1 @ | S T
oRarst & T8 Got @ € ok 398 AN ot S wraeT A8 8 T | | (auT)

W, TR Yo &1 39 Foie | ek foham mam € | 9ex & R o1 € iR gReH Taex @ a1 @t

et gt 8, gurt Rarad &t srmHeT gt @ Afh 39 foly S3hrgamR el ST ST @ & |
Fote # fSien foram mam 8 foh Asrer SXIee itk gifeaefaid ST @ 8 | (aem™)

HON. CHAIRPERSON: There is one more speaker from your Party.

(Interruptions)

off i sreaTh Sigwg @ WR, &op & urdl &t a1 8, Ak U TRt ergH e @ | enw g @
e o1 a7 §f9g, & dhcls W E | (FauT)

W, TReA 9gd 981 YRR g | 98 TH-hHR & et R fogd™ & TRIegde a1 agd §igl
SR g wfch a1 7 areed ¢ Sty A8l 8 | 3611 Yok $Xiede o ek fohar @ siafes gt
gotd g arfge | aref # oft g1 anfge, o=y # oft g =gy ofk ek # oft g7 anfgu aa St
AT eht SHeRT ThIraT UgT |

TiteheeR daer o1 fSieh fohar mam 8 1 sfi, Tiimar gadsdt ik giéiaear §8%T &1 Sieh fopam
AT § | STd deh 3TRY heR gl off, WY dR ¥ Wiichear e 3R gicTehear o & oy spig
2gNY R g1 Sl dd deh 39 S8 I IS hIIEl Aol 81 Fehal | STa8 AT srieft a1 g 317l
g al @l S ArEl ¥ud i A g g1 Sl g | (SJ9YT™) 9 g3 TRE ART chl 1 he
AT | s Wieh at ERT AR A a1fgy Fifeh Ta AT vt ToiRT 34 @ 8T 8 |
(CERIE)

HON. CHAIRPERSON: Please mention the last sentence.

(Interruptions)



it gt st 31EHT @ WR, g9 fiF | sHifeiy o4& <@d € difch g dfe a1 Hienr At | W, g
T2 S a1 Sheehels A QST | et gRee wife & St foh sgd e @ | gt offe & mae
%O 81 8l W8T & | 39 J3ic | gIgaed &l agd ek fohar mam g &fh grgered & forg &l o
TEl 8, DS W Tl & | fegea | St 3uah forg St AW far S 3@T 8, I Affefr T8 g
E & | 38 dheld e IR Wd e & oIy g aleh-U-aR 81 8 | & g smuah Aifew & o
TrEdT § | g8 Rtk ufstfodt i g8 deh ¢ |

HON. CHAIRPERSON: Prof. Sougata Ray please.
(Interruptions)

PROF. SOUGATA RAY (DUM DUM): Sir, I rise to speak on the Budget. (Interruptions)
Sir, I rise to speak on Budget. Abhishek Banerjee has already spoken on behalf of
our Party on the budget. Without repeating him, I want to point out that this
Budget shows that the Finance Minister is cruel towards West Bengal.

I remember last year when Bihar elections were there, she gave all the projects to
Bihar and then to Andhra Pradesh. This time, the Budget does not find mention of
West Bengal at all, except for a freight corridor that is to happen from Dankuni to
Gujarat. I strongly oppose this.

The Finance Minister has been practically cruel on Bengal. An amount of Rs.
1,09,000 crore, due to West Bengal, has been held up, both on account of
MGNREGA and the Prime Minister Awas Yojana. I demand again that the Finance
Minister revise her position on this matter and do proper justice to Bengal.

Speaking on this Budget, I feel ashamed as an Indian because this Budget is not
made by the Government of India. It is made by ... *. Two days after the Budget, we
had the so-called Indo-US trade agreement. How? Our tariffs were reduced to 18
per cent, but our exports were made free by America. This is the cruelest blow on
Indian agriculturists, who are our bread givers.

This Government always speaks that we have done the Mother of all Agreements
with the European Union, though the contours of the same are not clear. On the
Indo-US Trade Agreement, where they have allowed free exports by the United
States to India, it is not clear what are the other contours of the Indo-US Trade
Agreement. There is apparently a difference of opinion between the Commerce
and Industry Minister and the External Affairs Minister.

It is shameful that India, which has the potential to be a great country, is subject to
the vagaries of the opinion of a ...*.our Prime Minister is reported to have said, Sir,



may I come and see you? What is this? Maybe we have poverty, but we are a
country with a great tradition, This is Gandhi's country. We cannot bow down our
head like this. I do not know why the BJP people are keeping quiet when the ...*

I would not speak for very long, but I want to point out that this Budget seems like

the Finance Minister was told by the Prime Minister not to make too many
announcements. She has given no projects to Bengal. So, the Prime Minister must
have told her that if any announcements are to be made, he will make it in Tamil
Nadu, Kerala or West Bengal. That is why, this is not a Budget, this is tinkering, just
playing around with a few small, small things and making small, small changes. I
am quite ashamed that the Budget is like this. There are no major changes in the
Budget on income tax slab rates. Implementation of the new IT Act will begin from
April, 2026. There is only minor tinkering with doubling of electronic manufacturing
outlay to Rs.10,000 crore. Duties on 17 drugs for cancer have been waived.

Sir, Rs.1.34 lakh crore have been allocated for education, almost the same as last
year. Then, what is this budget really for? You could have kept every figure exactly
the same. You will notice that only the allocation for defence expenditure has seen
a 15 per cent jump. There is also some mention of high-speed rail, but nobody
knows when it will be implemented.

Sir, you may be surprised. You are from Kerala. You know that Kerala has got
nothing from this Budget, not even for national waterways. Subsidies for food,
fertiliser and fuel have declined by 4.47 per cent. Only textiles, leather and seafood
have received a boost from budget proposals that cut customs duty on certain
imports.

Sir, India s 7.4 million MSMEs will soon be beneficiaries of a Rs.10,000 crore
advance. The deficit is pegged at 4.3 per cent compared to 4.4 per cent last year.
But the Centre will have to borrow Rs.17.2 lakh crore in 2026-27 to bridge the fiscal
deficit. The States share remains at 41 per cent even after the Finance
Commission recommendations. This Budget fails the test of economic strategy.

Sir, the impact of US tariffs on exporters must be declared by the Government. A
protracted global trade deficit is a serious concern. China has forbidden the export
of rare earths to India. They are not allowing tunnel boring machines into India. So,
we are at loggerheads with both the US and China. Where is our foreign policy? We
are losing on every count.



Sir, the widening trade deficit with China is a major problem. The Gross Fixed
Capital Formation remains low at around 30 per cent. The worst part is that this
Government claims to be a great champion of the private sector. It is called the ... *
Government. Yet, the private sector is not investing at all. What is the Finance
Minister s proposal for industry?

There is deep distress among MSMEs. Widespread closures are taking place. Youth
unemployment is rising. This is a very serious problem. Deteriorating urban
infrastructure amid rapid urbanisation is another major challenge for the country.
Every year, the Government announces new schemes. There are 24 such schemes
that have not seen the light of day. Instead of announcing so many new schemes,
the Finance Minister should have focused on completing the existing ones. But they
did not do so. As a result, today we have youth without jobs.

Manufacturing sector is failing. Investors are not investing capital. Tax exemptions
amount to just one humane step. Tax exemption has been provided for motor
accident compensation. The Budget completely ignores unemployment and social
security. The allocation for the Union Labour Ministry is the same as in the last
Budget. There is no scheme to increase job opportunities. The total Central outlay
for urban development where the cities are supposed to be engines of growth, has
fallen from Rs.96,700 crore to Rs.85,000 crore, a shrinkage of 11.6 per cent.

India s long-term economic security arrangement with Russia has gone. Russia has
been our friend. With Trump threatening India, we have said that we will not buy
Russian oil any more. Is this the way an independent country should function?
India s long-term security arrangement with Russia is not there. European Union is
the mother of all unions. Nobody knows what that European Union Free Trade
Agreement holds.

There is a difference between the Foreign Minister and the Commerce and Industry
Minister. The Finance Minister is saying, Deregulate, simplify and reduce business
friction. Some foreign companies that are providing cloud services are being
exempted from duty till 2047. This is no Budget, Sir. We cannot even get a tunnel
boring machine from China; no rare earth from China.

Lastly, I would say that the Finance Minister is not here and the Minister of State is
constantly conversing on the Uttar Pradesh politics. So, what to speak to him? He is
not listening. He is not interested. (Interruptions) Make in India has failed;
Atmanirbhar Bharat has failed; The Production Linked Incentive Scheme has failed.



India needs to encourage investment. The Finance Minister has presented the
Budget with her hands tied behind her back. On one hand, Trump is pulling at her
hand; on the other hand, Modi is pulling at her hand. I am ashamed of such a
Budget.

CAPTAIN VIRIATO FERNANDES (SOUTH GOA): Hon. Chairperson, I thank you for
allowing me to speak on the Budget. I heard the entire speech of the hon. Finance
Minister. Like a small child who used to wait during Christmas for Santa Claus to
come and put some gifts in the stockings, I waited and waited but finally was
greatly disappointed, not because Goa did not get anything, but also not because
the hon. Minister did not even take the name of my beloved State of Goa, because
in the last 11 years, they have taken away everything from Goa, be it our land, our
rivers, our forest, our agricultural land, including our 18 MLAs in wholesale without
GST, without any taxes, lock, stock and barrel.

*You thought that you would leave us helpless. Forget that. We Goans are
generous.* We are people with brave hearts. We know to fight our battle.

18.54 hrs (Shri Jagdambika Pal in the Chair)

AT Ul @ 37T AT UFaes Sit hl Qél hl FIeIiRE @, 319 I T Ich! YHAHATY
QST |

CAPTAIN VIRIATO FERNANDES: Coming to the Budget, the Government has run
out of ideas. The Budget 2026 looks like a swinging of cricket bat in total darkness.
Laga gaya to lag gaya. It does not provide a single solution to India s many
economic, social and political challenges. In the last 11 years, we kept hearing
Mission this, Mission that, and quoting points has become a huge challenge to the
nation with neither any policy vision nor any political will. Today, with not much
details of trade with USA, the deep and committed love for the two ...#, close friend
of Vishwaguru, it has resulted in the betrayal of annadatas of our country. We have
backstabbed the annadata farmers who still await meaningful welfare support or
income security.

In the 1960s, the Congress Government gave the slogan, Jai Jawan, Jai Kisan. But
this Government has backstepped both, our Jawan and our Kisan. When it comes to
defence, today we have taxed the pension drawn by the disability Jawans or
officers, which is a sad thing because they got injured during combat operation or
during conflict. There is a delay in disbursement of funds for the ECHS and that has
affected the treatment of our veterans and their families. Inequality has surpassed



a level seen under the British Raj, but the Budget does not even mention it or
provide any support to SC, ST, OBC, EWS, and minority communities.

Yesterday, after 42 days of chain hunger strike, Amche Warat Goenkar, belonging
to the ST community, won a battle of opposing the construction of a mall close to
the tribal land and a hotspot of diversity. As far as health is concerned, the South
Goa District Hospital is having shortage of doctors, nurses, equipment and most
cases are shifted to GMC, putting a huge burden on the doctors and staff of Goa
Medical College. There is a need to equip our primary health centres. There are
funds needed to augment the water requirement, but the Government is only
giving approval for megaprojects with swimming pools. The moneybags from Delhi
have marginalised Amche Goenkaram. Faulty infrastructure and corruption have
led to repeated expenditure by the State Government. The job scam of massive
proportion has shattered the dreams of the Goan youth. The emerging scam in
handing over garbage handling plants to favoured corporates, be it in Chicalim or
Sancoale, has led to wastage of public money with no desired results. This requires
an investigation by the Central Government.

Today, the Goa Government is known as the event management Government by
spending crores and crores of rupees and this has led to a loan of over Rs. 35,000
crore.

*Today even new borns are burdened with almost Rs. 2 lakh of loan.*

I feel sad to state that today, Goa has turned into a crime capital of the country. It is
a drug capital and unemployment capital. The Arpora tragedy, which has just
happened, has resulted in the loss of life of 25 innocent tourists and staff. There
were no licences of the Excise Department and no fire clearances. There is a total
law and order failure. The only focus of the Centre is to turn Goa into a coal hub
with double tracking, expansion of roads and other destructive projects meant to
help Adani who is transporting coal from Goa to other States. There is a drop in the
Budget for education with implementation of NEP suffering badly. Teachers are on
contract or lecture basis.

Today, the exams of the 12" standard have commenced in Goa. The teachers who
are on contract or lecture basis are not sure, after this academic year, whether they
will get a renewal of their contract or not.

HON. CHAIRPERSON: Kindly conclude.



CAPTAIN VIRIATO FERNANDES: Sir, I have just started. Regarding the 12"
standard, even the staff working in various departments are having temporary
jobs. The then Congress Government in Goa had given Balrath buses to ensure that
poor students from remote areas come to the school. Today, those buses need
replacement. I have been trying to meet the requirement through MPLADS funds.

The Finance Commission which had visited Goa is living in a bliss, providing
absolutely no relief to Goa, which is under severe financial stress due to faulty
policies. There are no jobs for the youth, employment of youth or increasing
participation of women in workforce. I would like to know what is the outcome of
internship or skill development schemes? For poor and middle class, there is no
relief from inflation. There are low savings and there is rising debt. Instead of
focusing on actual infrastructure in Goa, we are demolishing religious places.

Sir, we need a special status for Goa for a sustainable development council. This is
the only solution for my beloved Goa.

*Otherwise, the Goa which our elders have preserved it will be destroyed. Nothing
would survive. Goa will be completely destroyed.*

Jai Hind.

19.00 hrs

oft fosTa AR gIaeTsd (ASTHEA) @ IIAT R, g3t Ut Urél SIgATH 6l Rt ¥ Feie 2026-27
TR Sl T HihT &4 o oIy STgehT 4=garg |

W, AREE Joic H g AteT Ui IgdT ¢, Hilfch SHuedt qe o ary-ary A 6t Jaedts
giRg THY WR g1 e ¥ 9gd I manfai @3l gidl € | TR & 39 Joic # L, fthend
fEfafem ofk ad~s My &hr 919 &I 715 8 | 3R 3Uh Pi<d §H ¢, dt 37t Y SR ST 8
3R TeAiaet ATche d fSI9 kg 9 ¥UT ol 91 fRT §, Ta-He 319-T Tfadl ahl ol Yt Tadw gl
TR @ ¢ | T§ AR ey WR ff fis quear 3t 8 |

1eg gt ey S @ € 1 39 12 et | fhaw o ofk 92 e dg gu? fhaR fAftrmad ok
faferaaod gaR 23 &l SigR o M? fFaa & A SR Sifsg @IW? Sifsy 7 g1 &Y aoig 9
fohat @i A STt ST &7 371 Toft il R TR i ff ST U TR R W@ 8 |

PRAT W, FHNE A A I 91 &1 W@H g, AT quag 38 € & o1 a8 @ w1 & & W
T a6 § g <R & T & | R 1l § Hely @R aher SR Uy o A1y 6eY a9 & 9




R H gAR Tgi & Siaw +ft I 8, o) feeh a1 g & J-Uisae, 39 o o & d1¢ Tgi &
Hre 6t T R gi? sg R ks ferR s=m Tdf k@ @ g |

TR, qTER Y OIS TgT 3Tu TSy U el & | 9gd ¥ U8 e, St guR 320 | g w8
€, 9 gAR & H gul fhy II1d ¢ | & geaddst ggi & @il & folg giehRes 8, @At 8 |

AT W, FId WREC I gT8-MY 3R Gleadl Reer el a1 I 75 & | & ohg Fehal g foh I8 T
TE 9 39 g | A 99 o @ el 8, 7S 9¢1 g8 ¢ ok 99 g ¥ 80 ig At
M & S @1 8, ot fohd aRg § I8 gl ST ahdT g foh TRIE & AT bt aTex fHehrelt a7 87

Ugat TTa-He Yok Igd &l 3TesT 3¢ &t oft foh gant MfAdst 7 ar-arm v fhg iR fohast &
oy | Afh, o o7 fBuTe Sa 8 | S Ry =gt Sa 8 3R @ bt yH F STeT AT € | gER
TEi B coT IS R g 1 g R st F Td T R B E | ST R B Th ¢
gfer, a1 g fham @ e T a1 hts ofY 1, &R cafad i oft fior @t R g wRar g |

W, 39 Mg o1 G RS o o1 9 Wiy T8l @ | ged, Siid arAAeE, T,
IfET, Higar™ ofg 9 R Ta-ide &1 hied T8l 8, 3= feufia aa & fog Rk a8-a8 2ee
ST Ry ST € |

PIRAT W, 37T A1 3% d gige Afche Fi a1 8 @t oft | 39 R 3 7 Snuht dga, Smat
UH, Siifd, o &1 St g ATgld 8, 39 39 WehR o ATl gRT SRR e hech fOmmel STET 8 |
AIOIQR # i goT SR 39 TR 7 99 a8 ¥ dohge IR g dgl geATsll dl 3t 9g &, a8
gl ! AR <hl HAT St fe@Tdr 8 | 37T 3 9H & 1-g18d ol, I1e fgel gred dictaRe, St agf &
Sfeareht &, 3¢ STehT B el 1T ST 6T § |

WIS d T RAMT AR R E | * &1 99 R o1 [Gaerue sam 11 ¢ 3R Iqah Jasg
(gaum™) | 91 @1 g, 93 dieq faar S | (sgaur) S99 a8 o [arereae sam T 8, |@ne
Ig SeuTEdhl & [y # g1, 918 98 IR &all oh Aqreil & IR H g (FIYT)

AT guTufa : s St emu vRa & urfelamie | 327 & aoic R I9f R @ & | 31T SIRES
& ==t HIST |

(FaYT)
1. fAfrenra g (MigT) : SoRAT TR, W Ulse i S & | (Tau™)

o fasg AR gidare : W, # aoic & 1Y gt I Ueal o FR Al T=f IR @ § | (FIH)
Sh! SIgd dehellth 1 81 §, ifch # FeaTs Sl T § | (SHIYM) # Ig ehg FehdT § foh gl o1 g
TRE I T3 h HWR AR 8l 3@ &, I8 [Soipel SR 8 | (Tae™)

A= gurafa : [fderra i, smuent T uige 3ifh 3iTse 87

(caayr)



3T, P gd : IERAT W, T R - 353 Tl ¢ 6 S Al 39 T & waw 7@ § a1 R
FI f3the &R & forg Tgl Hisg gl €, S aR d ol gaR hi *iE ==f 78l g dhdt 8 |
() geifery, * & IR & fSia-t a1d el TS 8, Ikl FUAT YaauST HIfSIY | (SFaeT)

AT gumufa : fasw St e d6 S18T |

(caayr)

off oot HAR glgers : W, St Rede 3f3a1 & ahm & I 8, 38 FooraT gl St Tehal 8, AT8
3MY Tgi s off Fgw are= I1d &2 | (Faum)

A g9Tafd : fosr Sft, o &% a9 gl | e S A S diEe sif Sife Sor 8, & 39
TR ST & 3T § |

(caayr)

oft fasTa AR giuare : W, & U a7l t 31l AT Tl | (FgYT)
AT guTafd : 8 ¢ |

(Faum)
off fosTa HHR giaard : TR, # 3y T T a1di el G kg & A W@ |

A F9Tafa : o, 99 <afey sl a8t R %S &3 o1 aeR T8l €, SYhT A1 9 of a1 Iqh!
RESEEICH

(aem)
oft fasTa AR givare : W, 7 foegper = =81 o g | (ayr)
AT 9TUfd : HUAT, U ST Sl TATE HY |

(gaem)

off fISTT FHR giHarh : T, THIAR 3T &7 chl SHeRAT VRIS gidt eil ST Gt & | H g & &1 &
AT FI & I FHE, S AR 3t R IR € | §AR FHIGR h R & gAEA AT AT R g
HIT 8, BH dl ST ISR Tl G, wAfch 31 | g8 QR fa=arq & A1y g Gehar § foh k!
WhehIl & TR | Ig QX 327 ThehR §I4 ehl UG TR <IeT UST § | STTUehT Sgd-sgd =udTg |

oft IR R (I=<iett) : gvufa Agled, y=gare | | AF-R fdeq w3t St gRT URdd &1 - M=
=4t & forg @eT gon g | 39 a¥ 2026-27 H e 53.5 AR S I IoIe @I & |

AE-T IO @ I57C 31 91 81 74T & foh 39 Siichsl bl dhg | feaha M@ & |



oft Iz g : oR fohelt ot g # Gaena &1, @t & 1 & | I8 fUsa g & smer 7.7 wde
3k g | (TAYT) Tg 7.7 WRIC gHR s T 3 |

AFR Ul : AT e, ST iUt AT g Ik & | IR Sft oft e g A @ €, ot ey
urfeT 7q HIST |

off IR g : 98 4.4 e fBRic & w8 | & 39 919 A Iaf SR &1 =gt g for A
faea w5t Sft & Y & forg 1 @ 62 §9IR 671 aig Smdfed fohg & | g1 9 SiHaT & o gar
321 Y 70 RECT SETET Hf¥ wR AR g | g7 & We ¥ 8§ AR e /3l S 9 @med € ek
39 goIc & 3fdaiich- T gH SR ol foxg @l &, Fiifh fohaml & FUR IR et 96 T 8 | 9
IGh! AT & 77 asie # TRl YR &1 UTau™ g SR 7 g1 THYHUT 6l TRE & S & de o
s UEaUE § |

fUea Al amia HfY @it Sft 9 & U7 Fd & RE IufRd & | gad sifdres sfes AR
Ferder fohamt i & | St 92 foha €, @ W @t 8T e § | 3 STt STHIA l ek Joigyl
! &b WR dTEeR & &Y A 2 qd &, «ifch STa &g smmuer st ¢ ar arg & fanddt shror I o
e A gl ST 8, Sl Agd Jaig gl Sl 8, af Ikl 3a1RT <l fohelt it TRSARY Tgrrar e
A g1 AadT @ 1 #9399 I g o Sy fohar o1 SR A w5t St @ off srder ot fR
IoIC H F© 39 d<ich I UG &e foh Fer8aR fohami & off fga &t 381 8 Ik | 98 TREAR Fqach
farenT en1 aTar el 8, Afch # TRepR & THeT Ug &I |TgdT § fob ehg U, Tgi deh R SHU
Tatet! 7 ff o Sfaai O € fh uah [ # a8 srqyfRa sHenfa # 8 ok g et # srggfaa
sfa & & 1 374 s, ufier, R, @RaR, Fid, ofid, AR € | g onfe Tderor off At fRa
T g | At WEAR Ik Ufd ga-t g @ o S oft e g1, dfea sreft 9o et =
TRHR & R WHIT &R R Gifthche +ff 781 A ur @1 € 3R Iehr vor oft gt |1 & | WapR
3 fed & g 78 & dft, ag off & ST a1gdT § | A ISET STeAet Sit A STUR 7T
# gRg # e & 7 R 59 a8 @ R, aiffe ofk duifties eRied &t T vy =
T oot fohaT, H 37U TUhT ITY Helg e U TRAR o1 & ATehiNd dheal g | H I U
Y 311 § STgi @ AFHIG gUEEs St 9ie 8, a8l W ATeey i s T R sigey R g
T} ot Seh adSd & garst T8 gar @ |

AT 9TUfd @ fuar I o |
oft Rz g 1 @R, ol ot e e i wgi gan 8
AT gTaf : B8 e g §

sft R &5 : TR, Ut gt a1 & | g8 WR A=At 3R 2ar il Wiie # 92 d9™ R i gidl
g | STgi don USMM &1 gardt g, at ondieft, vaft, vad) ofR qumw 2nte & o4 = &, dl a1
Seeit A U TR Ich HfYRRT &l IR e @1 ¢ | # Yeh &5 H 3MUch AT § A Ht
T ST TR AT 16T § [k 18T & &5 # Igi7 Tan g AT §oTR & Hf Aari il
&1 Sole Irrdfed fohar @ | 381 enfdfer Tderor & oft ag et & &6 <7 fUser &7 §, STt SHonfa



e &7 g, 981 R R JUT s ot &Y sl & g 500 &Y &1 sEmag &N, 9 7 ag)
e ITedT g foh gART Jeielt sehielt e & ofk 9gd ot s SHue g | afk agt fRam & &=
# faft Rfeam, sErear iR e ey 33 4 ggi & miel & SR # gur g |

AR GTUfd : Yeh-Geh Afgel gIeet et 381 8 | Igd-agd 9=9d1g |

off IR Rig : W, 7o e | 781ey, Uk 91 ISR & &F | & g1 d1gdT § foh TRaR Sl
faerd & 9 W 9gd SS9 TS o @l At | e Teie 7 Sl e @ wRf A W
A B8 UREC el € @1 § | gt dh RUlE g foh ITH gIRl aie U ol ierer ganm & 3R
& argar g foh SRY efelkd ot agrar 3 Y it 919 3 shgd & gAY TR SR ey & |

AT AU 2 SO deledt chl STt AT 6l 8, Seh! SR Ad hIfSIY | 31d GAT IS |

sft IR &g : a=gag W | * [SIgiA 3116 §9IR IS ¥ & Tiera fohar §, ST 599 QM & |
qaE W | (TGY™)

AT TTafe : a8 SRiaTe! & R a8t gnft |

1. 3MTelleh HAR FAA (MUTeRisT) : g=uare G9TUfd Agled | # YT YR eged T g [
MU g a8 2026-27 & Hald Toie TR U J1d @ T HihT & |

g8 Ugel | 3 A gt off R \idY St gd Al g o ider AR S @
TR e &l g 3R faiy &g @ F 1ot Arfa feq w3t DarAvr Sft &1 SR egerd e
g, [gia ohdeg &Y 93 AUy & 1Y IAd e AfYer aRfRAfG, siarisdia y-aroiifaes amat
AT R, fohreTce Sasaaharstt st & | 3@d §g diF ddedl amt anfde gig &t i &4,
AT T STeniamafl el T A SR Faehl 1Y, Gaahl ey & " Uah dqdferd, qeaeff ik
qefgd ol FalgR @R arer 53.45 ARG i€ I Joic Uid fohar | i 818 huaw ik 818
TV T GG g 3R 39ch 1Y gl T A7 IWRd &N Sunrise Sectors hl Fgia<t & forg faiy
&0 § YA fGar T g, ag dgS SEH A § |

HgIcy, 39 dolc & ©: W 3Nfdah gfg & forg fafmfor st 71fq, foeera & smemt wR ggdtenor,

SHfgd @ &I glaenstt W R, ey snutika e St JgraT, AUR SR Sfiad & grwar aoun
Tl Sifdren faedta Tgrrar & & |

Aglcd, # T8 Ugdl TR T HHR Serd HT | fch dg dIoie B8 Uwgd fowan mam g, forad
had @I &1 &St dgal g, gfceh gg Aifa, Fraa ok fRam wee o=ar 8 | g9 ary-arer 3,
ARG 3R rgaR i1 o1 gu=ag i § |

Agled, # Jod Ugel AR gRI UIfad 12.2 A hxig 308 & GoilTd <ad hl TRIgAT el
TET g, S ST 1 4.4 A< 8 | I8 Urau™ uRage e, et 8, fSfSea afafad

3R Ed-unfior g & g HeA A U Rig 8 | 999 Agayul a1d I8 8 ok a8 =
ASTIR ohl FeTdT &I 3R AR | FEal T |




HEed, AR 7 39 goie | facdiy i ot St & 4.3 e q& Hiffa @ erdasg @ g |
g 3faT 8 foh TRPR [T oft aredt §, TR wearor ot aEdt §, dfcha vfasg 6 difeat =
el a1 a5t ot 78T ST TTgdl | Snfdep A aft ardes g, 59 AR AT @y §f | 34t
G & iy a9 2026-27 & goic | @reed 85 o) A9 &9 § grafdedr & 78 & | & g "gdn
g foh TR 7 Wy &5 & fAy 1 g axis ¥ud 9 3ifdeh ol uray™ fhar g | 59 Soic 7 g
garar 7T g fh 3 Y sifed R ongde 9 wiftd fhy smen ofiRk e sruaret &
SRS g AT Yex FgIY SeA | Sl srearel 1 o SR siyfHehtenvur, sl ifey
IS & d8d 10 §9IR RIS ¥UY o AT i &1d Y 78 g, ST arteiitoled, iR ik wmf
ST St UicdTied Hhaft | 39 dolc  Hag Wy Uke’] (Ygad) ok &g fRfceear dal &
oo R weg forar mr 8, S| 1.5 arg haRfad ot uferor 37 o1 d8g € | g e SR
UdTel ® g AR Hex Wfud fohg Smed, e 24x7 simarderren= R gge gift ofik gffga
ghft | AYAE, HER 3R 17 goiy fATRAT i qargat wR dar gesh d &t @ Sl Sl arTd A
3R Gt ghift | soic # g™ #3t SHSRIG aisHT & folg 9500 s 308 SR I Wy
e & folg 39,390 ais U I SMTdeA Jg[T 14T g, Sit UTufies e dar, A1q-fAY) W@
3R 7 AT At AT BT |

HEled, THYAUAS Yoy 9Rd di srfegawen & dg 8 ok gad oifdes AR a8l @ oat § |
goie § B¢ 3k Ay Jeivil & fAg 10,000 AT 30 arEfed fhg 77 & | TWHR 3 THTETHS
H AT 33 & A sraf R YRT S F 4,000 e Tod Fi sifaRaa AfA Sitew a1 g
@I & | 9 S9IC H dichel ik dlchel chddl ART g1 8, dfceh 39 3Tfefer Aleet & U # uwgd foran
T § | (FIYT)

AT FHTURT : 31T T FAT HISY |

1. ATelleh AR A : W, | AU 1 & e # A1 deal § | 39 SaeR R 7 AFHN faed
AT St AT & U TS &5 MUTeTST dhl dR% SRS AT 1T § | I8l Fedm YaRuie g,
S af 2020 & I gl & A fopar mar o1 | Afh sreft aes sTeh! fafS hi ufehar 781 &t
a7 38t 8 SR Snfder TaT dOR -8l g T B! 8, [o9dh RuT a8 uRaisHT eRidd R Iaa |
faeie a1 AR g @1 g, STafch AR TRAR 149 gaTs 37g &1 Iehl & |

3d: # 39 Had & HiegH @ A W St & gg iy s awar § o wear gmraié & fag
IS IS & dgd afST ufehar & Iry-a1y e Udlche fohar SITQ, difeh sTdhl T SR g9cht
fafs i ufdhar == 8t a9 | g=garg |

2l ISHAR I (ANTd) : U AgIed, U= H3t doie odf # 91T o1 & raer faa,
g9eh faq & anmuehl g=gare a1 § | hdiy aoie W == H 9 Ad §U I8 el 1edl g 1 I8
Folc hadl M- hl AGI-SIGT -Ig! g, dfcth Ig IT URA &l ASAY g St AR, gamacf
3R fARfAd YR & Johed & 1Y 3T ¢ |T & | TE oI 230 ahl 3Mrehienad, fopart i seied,
garaft & quAt ofiR Afgersit di rfer @ ufafds & |



PN R hY rferawen & e ¢ R gg Halw &1 fawg g foh af 2024-25 # 321 3 @ren= 3R
AT It | Ufagiie Repis a9 am 8 | I8 doic fha™l &l 3 g™, dFd geM 3R
SfEH H e Y WE e Ugd T 8 | et 8k getgd & forg =g Ty gt sifeari &
hRIAh TRUMH MR 3T & | TE oo Mad R [Rdr &0 = 6 Ram 7 a8 soic T
oo ser & |

e ol fAictey @t AfYe uga™ Jar TR A T Fad dwor grenm gRfga $i g, afes s
3R dHid fhamT & T oMy & A7 SawR off Oer fohu € | S1ST & foha dhaer e IdTGh
T8I g1, dfesh a8 UYUTe, HeUTe 3R AYHRE! Ul 8 S[ga 3T & fafdy &id 3o @1 8

| a9 2024-25 § 227 &1 A IATe R 200 IRG T deh Uga-l 9 d1d 1 TAT0T § foh
TTHIoT Srefereer Aeled 8l @1 @ |

P & IMYFchieur & foly 39 aoic # ShRgaR R Ay IR fear mar € | gifihear Shrgaer
The & O1eH 4 9dT dRg ohis vud 4 31fdeh a1 st Aasr st g ag garfar & fh aRaR
i Aifaal TR WRIAT FoT @ | WSRUT, Shics I 3R Affoifead & fawR @ fhami &t et Ius
P SgdR oI et @1 8 3R arHior garstf & g IR & saeR 9+ 8 | arior AR ek
faee & & d§ AR A gRefRfar ok Sameedl & Wy gur fhy 8 | 125 &9 do IR,
fefieet a3k TmTfSien Sicheror @ 7 chad YR R AT g sfeds widl & sha afery off
It | Tg TSI UTHIUT AFT hl HSTgd el arell Joie g |

g Soic Afgel TG0l &l faeprg & g & @dr g | 3T 10 s 8 3ifdep afgand @d
eIt Tgl 4 SEI §, & i @ Sifdes Afged eaufa §iY a9 gt & SR Fhaer o avf & 60
ARG 3 a@ufa & s § | T g & AT ofR w1, g uRar' sif ¥ ag arfad
Fd ¢ foh ag soie afgarstt ot et 4gl, Agacdl ST ET 8 |

TETT ReM 3R anfeh ASTedt Uh-gaR & U ¢ | I8 doic WE AL T ¢ foh vRd qrenm &
1Y GHSAT 6] h | HiaRken gren F AT F gur, Arenard! fgar o dfaa g sk gared
I JEIYRT | dleT- Ig 99 far iR g 1 aRomT @ |

JMATHR RT I fEm & IcuTe SmenmiRd Uicarg disHrs = a1 gRomd U § | T &f ard
P FUY P AR, 17 ARG IS I0T T 37T T IATEH, 3R 2025 | 81T ITGH Pl 3¢ T
FAZ IUY UR HAT- Tg Folc YR ol AfYeh AGhera R g6 g1 I Hid FoTgd dedl & | fUsat
11 a9t # 750 faferas Sfer @1 FDI afge fasyr &1 gwmor § |

garstt & forg ag IoTe STaTRl I Ioie ¢ | JET Ao & d8d 38 ARG Hhilg Tud T F0T Sanx 12
FAE @ A garsil ol WISHR & ST 7T 8 | YR I IR FaId F8T WIE-3HU Shied
1 T8 fdr & o a8 aoic AR @IS aredl hl Jgl, ksl 37 aTell bl Joic ¢ |

frem, der-teh 3R i A R gg doie ufasy fY TR axar & | 3ree [l o=, Al 8iR
Yriichearex Uferor, gorm ITI & 3999 ¥ ¥Rd Teh Future Ready Nation S T 8 |




g doic AR & Y- 9Rd ! T%pfd, faREd SR srergm il ot e ohar g |
anifefer taTfa R Hikepfder 1Ra- ST &l ATY @R T ! Ig I YRd &l UgaE &l 3R
HSId ohidl & | Ig ol Ig WE &hxdl ¢ foh [Affa vRa &ls ar1 =181, afesr wue +ifq, aseaa
Aga 3R SRR @ TR g4 arell 787 & |

Hgled, # U 3R a1 shgT a1gdT § o aote 7 R St iR iRt & fog ofik ot gare
& g vray foran mar g | AR e g &/ Afedt o iR @R g S8R gftd St 8 IR
St iefiR it &) 3@ € | gER 3y Y AR A Sgd IR U & R 9917 &, T @it € |
Reeht & g 7 R 31 & AT A1 g =T @ SR gt W A T 3aT gare gt & b Ient
ot g1 & fiaeha gidl @ | BT feh 9T & TSR T 3T 8 | 3R Ueh TR &l Yex, HaT
ff g6t I1Ed 8, Hifch STt TN STERYUTH ¥ Agg oh folg IRTUd gl SiTd g, 9 3Td & Ui gue &
MY Ugd SGN | IfS Gop R ggi o <Y, dt Sit feeelt g # w3 ot qare 8, I9ehl g9 A
PR Ghd & |

W, # op a1 3R ST g | 3t fhat & 79 7 vra oft @ R Wt aRatsett & fag
I 1 sifdger glar @ ofk Iuk forg fham ot St ufder fAerar 8, It 39 W de @ Ued
At & | oTR I8 Wt uRatean & forg s gusiia & SuR R S ot forar Sirar @
dt 39 ufde’ R forar=t @ S ager Siar 8 | 3R 34 i srfdugor & R | o fean sy at
g SR BN |

T & [S-AFAR hl UgAH aTell & 8 | §AR Tgi [S-AGhR & folg Top g9, TaIUIE St a1
R <TG Y Rt &t e S, I I SN @Rt | (@)

AT G9Tafd : I8 ha AIH g foh USRI T8 o1 &5 8, ST dch MU A Sl I8 el
e

1. ISTHHAR TR : Agled, MU= qF dies a1 Hienr a1 8, 39 fag # smuent aga-agd o=
garg ¢ar g |

SHRI SACHITHANANTHAM R. (DINDIGUL): Sir, the Budget is not merely
inadequate, it is structurally anti-people and pro-corporate. At a time when workers
face job losses, farmers face falling incomes, youth face unemployment and
families face rising prices, the Government has chosen to protect profits instead of
people. The working masses of this country are experiencing one of the worst
phases of economic distress in decades. Real wages are stagnating, unorganised
workers remain without security, and unemployment among youth is alarmingly
high. Yet, instead of expanding public spending to generate jobs and strengthen
demand, the Government is obsessed with fiscal tightening for the poor and fiscal
generosity for the rich.



There is no universal employment guarantee for urban youth, no major expansion
of public sector recruitment and no serious programme to revive labour-intensive
industries. This is a Budget that asks the unemployed to be patient while rewarding
those who already control wealth.

Agriculture remains in deep crisis. Input costs, seeds, fertilisers, fuel keep rising.
Climate change is increasing crop losses. Farmers are burdened with debt. But this
Budget does not provide a legal guarantee of Minimum Support Price, large-scale
public investment in irrigation, storage and procurement, and strong measures to
reduce input costs. Instead, policies continue to open agriculture to corporate
control while reducing the State's responsibility. Farmers are being pushed towards
the market without protection, while big agribusinesses are given policy support.
This is not a reform. This is abandonment.

Now, I come to the issue of public money for private profit. Hon. Chairperson, Sir,
this Budget clearly shows a pattern. Losses are socialised, profits are privatised.
Corporate tax concessions continue. Incentives and subsidies are extended to large
private players in infrastructure, logistics and strategic sectors. Meanwhile,
allocations for food security, rural development and welfare schemes do not keep
pace with inflation.

The Government claims that there is no money for expanding social welfare, but
there is always money when big capital demands support.

Labour rights are being weakened in the name of ease of doing business. The new
labour regime reduces job security, weakens collective bargaining and makes it
easier for corporations to hire and fire. But where in this Budget is the protection
for gig workers, contract workers, scheme workers and the vast informal
workforce? Workers are treated as disposable while corporations are treated as
national assets.

Now, I come to the issue of energy transition without self-reliance. Yes, renewable
energy is discussed, but the real question is: who will control this transition?
Without strong public sector leadership and heavy investment in domestic
manufacturing of solar panels, batteries and grid systems, India will remain
dependent on imports. We will become a market, not a manufacturing power. A
genuine green transition must create jobs for Indian workers, not profits for
foreign suppliers and private monopolies.



Defence spending rises, social spending suffers. National security is important. But
security is not only about weapons; it is also about food, health, education, and
employment. What kind of security do we build when the Government schools lack
teachers, public hospitals lack staff and equipment, youth lack jobs, and farmers
lack income security? A hungry and unemployed population cannot be the
foundation of a strong nation.

HON. CHAIRPERSON: Kindly conclude.

SHRI SACHITHANANTHAM R.: Regarding science and research, this Budget had an
opportunity to stand with workers, farmers, youth, and the poor. It had a chance to
expand public investment, generate employment, and reduce inequality. Instead, it
has chosen the path of corporate-driven growth, weakened labour rights, and
shrinking welfare. We believe in a different vision of India where public investment
creates jobs, where farmers receive guaranteed remunerative prices, where health
and education are rights, not privileges, where workers have dignity and
protection, and where economic policy serves the many, not the few. This Budget
fails that vision. Therefore, we strongly oppose this anti-people, pro-corporate
Budget.

oft a1 U1 (ITRT): ARG g9l Agled, 7 MU a1d 39, 399 Ugd 3ieR-19 fasg &u #
fSvaTel & &R e # gQ fasa &y A9 | fAgR & d9g ge=f 3 80 #ai R 175 31 =1 iR &
gfean ol Sfia g, sads forg & dvwa gfdsfht ofk & o At qug ar § |

¥ 2026-27 o1 seic s ORIl sote @ 8k sRerr & aoie g, safoig 7 39eh! qErhd
AT § | SoIc ol T hgl ST g7 &, SIofe b1 09T gl 3gTd! garrehl § feward Tef ug @1 & 1
FeAl-TTeft 99 @7 8, T ga-gferar SR 7 &) ardior fahra &1 sl i 8t 8T @ | 89 @il ot Ui
RIS IUD AT 8, 89 NI &1 gaT 9t s U chl Y ST oM T8 € ot g9 ol &7 R ?
gole o1 09T 98T @4 A8l 81 W1 8, 39 hs W UK ca1d § |

Heleg, # 3MUch #1egH 4 TR ¥ e ol § foh oA & & 39 A &l 30 ig 20 foman
ST | 3MMUeh! oic fSigent 31 &, ST, Afch & @ | 28Tl Scttent A & =, 99 & 3 g
ST & 9T §, 89 @ IR YT G919 8 | 3a- f& 81 T, dAfchT Uah ATell AIg! a1, Tah el gl
I | 39 ot 7 UM, T, &g, e, ta 3R Fesit Ie1 et aret foham & aR | 1 urad™
e fopar T €, @ R HAN? URA-SHRGT Gl ST SATAR GHSAT g g, o s iy Ic
grel IR SR ERW o o mar a8 vRd & fohaml ok et saaefiat & et # i ot thal &t
T | ot St R RAE 8 |

AT 9TUfd @ 39 R 9 TRIe Sit Sl 931 3T AT 8 |



off e U9TE : AR GETafd Jgied, 9 Ui & Skt HIg H AgRIE & JaddTe fod | 21
foReTT 3 Aot SR =1 T aolg & STHABAT T ol | AGRIE | T I 3R TR 37 | o1 ghmm ?
AR T R uget St ¢RE A1 a1 g9 St AHE deid 9, I9 W S ¢RE U1, IFehR! F g
Tl e chl AR F HT &l § |

e, TR US Af & AW 3R ISl U3 ST SR S & A1 | el Bt Jg exall?
AT G9Tafd @ 319 Huar A 7 o |

™1 U91G : HTATd Agled, 3R U hId SITGH df Ig eRdl hdl Teiill? aRg goiR foheriier |
foepr & AW R I uRatsHIsT & fol, shtge @4 & forg, sy 3k s uRkatssn & forg dsf
&Y hers gt | Ieh! T UR SireT fam i 3g1 € | gl & St gt et snfeardt 8, Ient gferw
T oh STRT geTahr 3R Ich AR ahl ASRSIETST e ahl 1T dHTH ISdi § I 38T & | 39 IRBR
H S AT €, T 3k S9 o oIy gl gER U8 R STHIE @i off T8 87 99 Rl IR U A8l @,
at gfe &a @ M? 519 arR & IR U He SIEH, dt g7 AN ol Sifadtor hd fAenfl? urht sgl &
fem? @<t 6 ghifi? safog &9 7 a8 o 59 giP ot T & forg 87 vame &t g |
a1 oft ardt aft @, 59 g8 eRdY /It | SHTAT i hers IR &t T Aeh s Sy | WRAT &
10 3R 50 Uehg STHIT ST ahl UTeRWIiE I & g & &1 718 | Ueh 3Ud il ofie R fhy 79 39
3fTeied @ € fohaT ST |

AT GHTUR : UAT 376 37T 70T I FHT Y |

off G UTE : FRA ht @A e St AT St JIeHT oS 72 € | 599 AT vRa & Aeidl @t
STt & ohT SRR e o, ag SR W & f&ar T 8 | 31d: 39! I8 fahar STy | dsR
HIE o SIRY AoTg! & f2al Y &7 & g 44 o1 PIET Tl @H Feh 4 DT A T & | TR I
QR Sl AT MY, Y bl WA fohar S1g |

3d |, 99 98 IR 89 AT ST & A1 Y 19 R @ € | 3R I8 ST/ §4 SIdT g, df #e

g f9gR & 8 [Sial &t 42 Ar@ Yehs S i [=ms gt | I 718t a1 smeyfiehtenvor fovar STq |
G 91 gl VISR # Yoh LA T TRhR FH0T &l & | 4=9a1g |

*32 ot STt fohemR (STRY) : GTafd Hgled, # SMTUeRT SMTHR Uehd &l =gl § foh SIa H3t ay
2026-27 & ST TR el ot Hieh fam | § orge 327 & gy H3ft smeruftg HRg urs #id) Sft sik
farea =i feten diareor St &1 SR Uehe AT TTEaT § | guTE H3 Sit & Aga # fed w5 St
g 2026-27 &1 Seic dgi uxdd foRar |

Hgied, g8 aoic ay 2047 # fAafid yra a9m fi g, Ight snurfer @1 auic g | T8 doie
R R R &I A o1 ¢ | 4 & vy will SfY A gt o 8w e arelt difedt @l Uk sreet ok
el TRA e oY 3R fasg & YRA ek Ueh WR & a7 sk g | &Y feam # ug swie
Uch heH g | o9 al I8 goic a¥ 2026-27 & o o mar g, Aifchs g I o aTet 5 aul &l &
JAT 9 2047 deh S R 81 A 8, S8 AU~ e d [T IhT zeTd ST 9 2026-27 F
S Y TG R W@ 5 |




HEle, Ug doie HAd: 3 W dhacdl R MYRT 8 | Ay dR W ugen wde, gt waf &
gl I T §, 98 3 gieg AT shear SR a1q @, gt afd off 31 $iR s=mg oft @,
oo Iareerdr SR ufdwayf st ST aur dffer Iua-gud & ufa srefegeen ot dg=fte s=m=1
g | T1Y gt Fafd gig ok didfenteild AL SMTenfiid AT 39 oic & ATedH & TAR hI d 8 |

HEIed, GURI, STehielTq 3R &THdT ol fAHToT | YR o ATTReh] Y STTeniettstl af OxT e, fre,
HIA, TSR F FIAE AT 3R AXY IR W SHAT HF YRT Sl FHfeg T HRNER T | 8
Ueh YR & g &I §1dT g foh a8 YRd ol 3 & ST & o 3rgAr gifda Rumd ofR vRa
Al AMAFMMR T FT drd AR | U TgH FA St A Ig S Hehed fordT €, IF Hehed ol O
A & T gg gote 97 fopar maT € | Oy dR iR 9”1 ohded §, 9ot 1Y, It f[de, St
g Hit Sft hl @ 8, S SR URA S 56 T 8 | 5 Wig-A1y g, Fwrasht faery gRiga
AT, &R URAR, &7 3R T deh IaWR Uga™I, HSer I 3R &g dged iR SR 34
ST fowat R 59 avie o1 e Aty R wR Shfed fohar mar g |

Heled, TSl Y Tgf W I1d hel TS | IJUTe BT TRAhUT AT, AT ahl TR 7 317,
3gfIy SMeRR faaroft, SMEESIR &t TRA s9M 3R B axerdrett & forw gt d & 37 &1 1=

d19 59 S9IC B @1 AT 8 | 39 1Y g1 89 99 SId 8 foh 12 T1RG deh chl 31 TR o 9 B &l
TE 8 | Ug Iga S Wed 3% o v HAY off e 91 gy 37 R ARGt & T R |

Heled, U 9gd & & g, [S1dhl 3R avic & gRT &9 srrenfya fowar mam ¢ | uRagd, e, arfior
faenrd, 778 o SR Y il ewrafery, e, S, @rey, s fAwm, srEdt $ik REER, arfis
g 3R Ie, Gl shearur, fagm, dfRe v, ex usmaq, fadsr o, faea dur gafar

faente o foIg a8l WR agd 9RT UTae™ @1 1§ | ek Q-4 g1, # Ig At qarn <=gan g o
Y JFR A TgA IS AT A S A T TS 8 |

Tgiey, ferm ofk e &F d 9gd 921 Uray™ 89 doie § 3@ T §, d1fch o ardt e # g
& HIotar 378 @ Ug, Hirerged gl 3R At eRkar &t iR ot 9 | & ahgen =g g fob ot &t
St 3 St fade agt R AR TRAR A Ten agd I8t Agd UTHIUT &5 & ATt & @ | 1R aret
&t , St st g 7 off, 37 FHAAT Fl R Ak, YRER Fl R weeh, sAffaanst at ¢
hech, dt off ST I St Sit foret «ran man, 599 Sgd 98t Agd «il ot Ao areft 8 | # g =g
g o <21 & gum w5 St 7 6 gOIR foham e [fY foram &t & o St oty forar o, a8 siga
81 sreo1 Al o1 | gHRT STt g Jeeh hl ARG ST @t oY, 98 TegaedT 39 dsil & a1y
M 9 T & |

YT T 918 J1G S gRT et S ok Ik gRT 9 fohg ST 38 Eidientet= SUTd &
IR few & g | 99l & HRUT YR ol rfegeet gfAar i ged A9 de dret srefegean
AT ST 38! & SR g9 arell & | RA ohl srefeuaer fasg it Tt dar i srefeuaeem aanT a9
& 71 2 | 39 SrcTrar Ht 9gd AR S 3= FieH] It 7 €, 3 oft 9gd st € | A s
TR Uhe SheT 1T § foh ST H3t a9 3 & 9ag fam &




Heled, dhe & g agd o o1, Afchd & ST IMYR Uehe AT =T8T § foh TRHR 3 dgd 3
BT gole U fhar 8 | Ity dR IR & 3R TRI-3edR &l 91 o dt 39 dolc # TH-hHR &
forg 3 gOIR @ e Tud wareT oY TG § | 36T Areal & WY F SIUhT SR Uhe hedl § | &F
gaTg |

oft g9 SFftaret (AFR) : TTUfd Jgiey, # T Uget 3HTUeh! 4=Ia1g &I foh 31TeT 9e § gare
U @ T4 oY g8 8, 39 fog ST uetl &t g=iarg A1 91fgY | 98 SR Uie-91d i uget IF
Bl ST, It A & A §ART 3R & T THY df @RS Aol gial | g9+t Iegufad fHywor R g
CIGESCH

AUl Agled, he TRAR I S 3TH Foie 31T, 390 19, fham™, #sigy, gar $ik degw aif i
3w gidl € | STd SIoTe HTaT ¢ ot 321 SRl Udeh o IRfie @ dT § foh 31al gwic g 3R gH o
fasiy =g & dhmd e, Afha guia & @i oft af 59 st & Sarer g 781 8 | TAR 'Faht
1Y, elenT fAehTd’ &l ART & 8 | I8 Soic §© MR-g HIURE SRMT T Juic - 3§ TAT 8 |
g9 W gd gerredt 4t agi aga «eli-hS) a1d a8 |

gYMIfT Agied, AR < 7 S, SR, IUhR R Sivgdt Ifgd fAfd= ueRr & & &
FHRUT qegH o, AN prart 3R Uter ot snfdfer wu @ Mfvd Aggy R @ ¢ 3k gg =it
&R I TN Gl 8, Tg ANTREI h! ar&dfeer 3T 3R s=d i THR &Y § go1fdd & @1 8
| 3Gch STES[G ToIC H ARhR 7 I 3R Tg-hAUM ehl UUMTell H JUR & T hls 319 ASAT
IR 781 fohan & | ag aoie 3R ok et & dffw WS gem arer doie § | 3R Wy i ek
caferTd Sfiaa fi\T IR SHgad) T a &1 8, AR ISy Tfgd g wedl # o dufaat 3 09
AT IR 99 HATH g TSR dt Al & 8 | AR PR 39 I1d hl WhR i ¥ ThR
& I8! §, 39T ABd & T W R@rar e § TRPR vl SUTET WA § |

g9ufa Agted, | 19 ISRy Uid & 311dT §, g8i ¥ A8 &l @R 25-25 e At 8, srereh!
TR ot 3muent 14-15 HiE O € | 3T e & T o1 Sk dos =781 fohar mar & | g9 Toie
I o foIg sgd 9t A &I off | STgi-518T gA1@ 81 8, 31U I AT IU W hl AeG dhid ¢ | 319
UTET TR & g Aoigd gidl & | AT I8 IIg & b 59 aoie R faeq 73t St glawy sae &, at
I ASTAT ohT fSTeh STR e, ifch ST ohl Aiota, fohar Td U aif 399 AR ¢ foh
MU ASTAT ohT fSIsh deh 81 fhaT | ISR it fAW I & & i 919 af \ify, 3y IS
U T A af & A | T ST & AT I8 B & |

Ul A8l 29 soic A dgms iR Hqegw aif &y sFeE i 1€ 2 | 99 e @ I, w=idl,
Udle, Siordt, TEE A9, @rer yerdt ofR garedl & e AR 96 @ &, df 39 guie § Iefie off fh
HETS &l dheldd e o fTT 31T g JoTTelt TS | ST0 HEME & AGd &4 &l his JIF UG
T frar g 1

gTufd Agled, 39 Joic # fhamt ok arfior wRd & 919 o=y gan @ | Heled, foham
g 2 | 59 T Sricte gom o1, a9 317U+ THT aF] shet SR fohaml i o &t Tt st




o1 areT fohar o7 | Fe # STST AR Ueh Garel Y oI g3 AT | g9 JF MerAle siard fear g
g 39 a1d &1 @ foh O fhaml 8fR STl 3 Siueh! TReR 18, 3R &R &sie | I8 IR
BT ol ot feha SfR STa fohd Rt SITET | 3=1 | @7 STl &Y d<ich @ e ot g | &:T
3 & foh 39 W aote & 7ame & | 39 § @e-seT 787 &l <@ &, gRan ik gt & oy ardrrst
GG

gHTufd Agied, 327 o Gatsil o 1Y U ASHIR & his S 1Y IHTSId el hl 1 g1 <hl
21 3 U oI 99 A <@ @1 o7 foh gur=eat i fder aiesm & st 49 S @1 8 @
YYTH ehiRTe faehr AT & STt dhe s g 8, 98 ol 781 8 | ¥Rt &g @ 8 fh e
e I 38T &, AfchT a8t R @ oft 781 & | Fei-chal AN = SUAT TR T I&@T §, el TR Tl
1 It g 3R gl TR Toh<) UTeA g1 38T & | T i faehrg dieT § YseaR 9o BT & |
ggi tR H3ll St &8 gu € 1wt SfY anu e € iR ISy # e W A 3R Sigi-oTet Teed! 8
Tl 8, 32 TRER &R 3R Hifieng Sig iU | 3Mueh! Teh A4S AT T118T, AfARRITOT 3Tueht
gl 91d g1 9dTd 8, Ig Igd 981 gHa § |

YU Agicy, Tauadl St gdemsi § uuR <fieh, 9di & << 81 Bt & | S9! his ASHY -l & |
IS & df AT IR g IR 313¢ 81 3@ & | SNuHaR e # east, IT9 Ugal SIRutgadt
HleTel, QHIMS el S8 A 8 | W1 3 e ¢ foh o 3y dcheist e, arfes garsi et
BERHGIIEEE

AT guTUld : I8 I59 RR &l fAva ¢ |

off g7 STt : gWTafd AEley, TSI T AL, A Reel F aR A G I W E | R 3T d TR
3 8 @ € | i & off 9w an3e gy & ofk +ff 5e gy €, fER # gy, dwer 7 gy, woRye A
8T | W1 3 ¢ foh o1 UUR gt 13 g S, &t ASTa “RI9T hd ahm? 3y wR At af =i
g | 3T 9 IR IR 93 §, 3T dleh T 3ede gl g, dfech GHTAN &, wfchT NT 3Tl dich
AT el & FUH gl @ @ & | (UIY) 39H g9 hl IS a1 781 & | Tg Fal ¢ | 31U J3t
forer g, & 3Tt uter s &, s Sit doT &, ag e & | 9y at Ues R & gt @ 8§
| 3mmuch A1 B aF goft o oft, e fhew omeft off | T sum 3t 87 &W ST utet St @t
I 99 T H ¥, a9 gAd & | (F9u™) AT gH AieT dt @rsH &Y | gHER 39 aR ot STueh!
et oft 78 STeft | (cTauT) 39 Joic # e 3R Wy & &7 H dhae SIvoY g3 8 | 31T 3%
UdTell ® Siaed "ol g SR Ve A ohg gRT Udlfeld [deerdl # @it hd oAl SY, 39 IR H
3MTUh! ST & h STTaIehdT § |

Teley, HrogsR fi Ay & =gy & g g AR ol 59 | I & S8R, SR,
SR, SegR afgd 31 & Jam el # St Agfn gt 3@ & ok o & 8t @ € ot agl ddfda
.. Al HIE T8 gpar g | i gof St 6l ged §, 8 A8l gST ST §, Hifch & drTell 3 9
s 91 [Hepldd fd & | 31 TR UTY Ug &l 90T di § 7gl, 3R & Ug-Ug e Ut a1d Heprerd &
for T 559 ed & b TTew, i St & a8t a9t & 8l w1 & | g9R Tgl oft 3y v HfSY
| T Shael [AfRIeRTT ST & TgT TH A T DIH IA SITT?




AT gumafd : e e St & Ty 31 sy |
(FaYT)
1. fAfrenra g (ig) : My SToe SRS STTg R 31 Sy | (SFayT)

off e7A S-aTel @ 3FR # 311 Sk ot fR iueRt fiaepa gt | (egaem) # at |rgan g ok sy
99T &7 I o HA G | (SFIYE) U QR Sfiad 9R |07 g &d g 6T | (FaY™) g
3MTUeh MM TFT ITga € | 3T gt Y & ary fSa=m wrwor 37, I &) /@30 o= & 3genT
TR e ST | (TGT)

AT FHTURT : 3T ot fawyg & SR died 3R STUHT W07 FAT e |
(=aem)
off AT staTe : g9TUfa Agled, # $o AT AR T § |

Tgied, T1.41.uY. &l TR GuR & U § ga1 W@ g, A T=a1g a8 ¢ 5 397 sdailRal
Rerrde gqrenm ot g # 31t faar g | gt R dem whi (sitdigy) 7 gwrHsHe 3R [Afga
Sfias o1, ggl TA.0.0H. # iU &l INTR o RIY Big $a1 11 8§ 3R AR A hi a1 et
=

guufa Jgieg, &<t 77T g o 0w Al afga aam F=<ig efdal & fog ot.dt.uw. &t sgra
forar STQ aifeR ont.d.ug. & ues wRiT o, fRRar oft, g a1 | (swgum)

W, BT & 3< gl deich U dAlehdiAeh cIaAT &l Ul fohar STHT a1fey | gaRT faem gaqrait
1 St ¢p Rapis §, a8 STl &l -8l &, @ifch T8t a8 Sl ¢ | safely 39 &I a1 g8 die
o1 9Hg fear &L | 399 T fieepd 87

guTafd Agiey, # g goia & &1 § | ISy ol faudia Hiiferes fRafaat @l ded gy s
&t 'y g’ o1 g1t Rear . |

RIS S7et faaral a1 AR e & folg doTe R o1 8 ISRy & R o1 gt e
# tueta gd f&ars 8q e 98 & St §. R Y IS IR g, R, IR fagiy
gole afrEifed forar STy |

R THEN & AR & SeamT-gard St #, A1 # Aled 6l SaRicdiy #et wifia &t 911y |
ANTR T gard ugt ot faearR foRam g |

IR &t fasa fareara um, Aedt 9fta T & 40 9 3ifden Iarel ot Sht.emg. & far s | R
T & AR & F (&6 iV faafdener i uro=r &Y S | (Faem)

AT GUTafd : S1F ST 37T HTYUT AT hIfSIT |



oft aregdt e A |
(Faem)

o g7AF SHIaTe ¢ W, 7 99 g AFe A SO I I R @I g | RS9 8 AR &
SreamT-gamH it & FamE J e S Wicy gHaiict st Wigd fhar SI1g | (e )

W, AR St & ST 85 7 dmie g fAfdam & @+ g a & | Fi9al & TAd | & deie
&t TeTohR 25 s ¥ foham WY | g it afafa &1 Io=A Tigel &t a9mar S ofk gigel
F TS AR AT | SRIGeAT F FME W Ak oF M | (HIYH) THR 59 R G & | (SHIYH)
Yg W UHE &Y 9 AUE ¢ | (FIYT)

AT F9Tafa : off Heeg A |
(gaem)

AT GATAd : 37eger Wfe W18, SMUehl Heeg A Sft & a1g dtert ot Hienr &7 1 et s ds
ST |

oft Ao A 1
(aem)

DR. MALLU RAVI (NAGARKURNOOL): Hon. Chairperson, Sir, thank you very much
for giving me an opportunity to speak on the Budget. This Budget is meant to serve
as a roadmap that reflects the aspirations and needs of the country. The question
before us is whether this Budget truly reflects that responsibility. The answer is
evident and requires little elaboration. The Budget has been a disappointment for
the common citizen. It conveys a clear message that Dilli abhi door hai . There
appears to be a lack of sensitivity towards the difficulties faced by the people, and
the Budget reflects that growing disconnect between the Government and the lived
realities of the citizens.

This Budget does not meet the requirements of the unemployed youth. The focus
of the Budget is on increasing capital for corporations alone, and not on mass
employment generation. Secondly, with regard to unemployment in agriculture,
even there the issue of MSP has not been addressed, which could have ensured
better production of foodgrains. That aspect has also not been attended to. Food
security, too, has not been adequately addressed. On the issue of unemployment
once again, women, the poor, and informal workers are facing increasing
struggles, compounded by weakening social safety nets. Over recent years, public
investment in food security has declined significantly. Allocations under the



National Food Security Act, including key programmes such as Integrated Child
Development Services, PM POSHAN, and maternity entitlements, have been
reduced by nearly 50 per cent. This reduction has weakened India s nutrition
safety net at a time when it is most needed. Since 2014, the rupee has depreciated
over 50 per cent touching Rs. 90.12 per USD by January, 2026 and it was among the
worst performing Asian currencies in 2025. This has weakened further to nearly Rs.
92 per USD. This shows how the economy of India is weakening in the world
economy.

Sir, I come from Nagarkurnool, Telangana. Telangana s proposals for other major
infrastructure-heavy projects such as Hyderabad Metro Rail Phase-II, Regional Ring
Road, Musi Riverfront Development Project and the Palamuru-Rangareddy Lift
Irrigation Project are neglected in the Budget in spite of the repeated
representation given by the Chief Minister and the Members of Parliament from
Telangana.

Overall, this Budget represents a clear shift away from the needs of farmers,
workers, students, patients and States and instead prioritises capital, markets and
balance sheet presentation over constitutional obligations and social justice. Thank
you very much.

off 3egeT e @ (TRIHET) : TR TR, 3MMUhT dgd-agd Yfsham | 7 U hedigg=t &6t ferig
Hgg AR @l ugd 81 & gohl § | g3t SHHIe & foh a8 IqehT =Te T |

A guufd g Tsg d S a3 & | ag Y smueh aId Alc R B & |

off areget jefie <RE @ oy TR | 3TY Ugel A MU 91 g, Let us admire those people who
really fight for their convictions and commitments. IT AT & AFT & GaFG AR
R St §, St 3T S IBH h TG AT THT UG § | i off Wi &, Iqah! 7 St W G |
3! # U R @ HaRepdTe a1 § | Cutting across his political ideology, 34 41y #
3T Bl YerdT g, cifch f99 aRE & I8 31U A3 H wige &hl, I8 g ff & I7er! HaRewarg
3a1 g | STH-heHR il fohdhe &9 ugelt R dithrg=et # ugsll, St oft # HaRepdre & dehal § |
3t # ST F g, g9feIq agi ST 781 JehdT § |

g9eh 1Y g1 # diSitt 3R SilY A1 & gsthice Reae o1 A1gdl § | 89 99 § 4 g 3!
PhgdT g fh 140 TRis T ST @184 & foh iue ©8 Al dop 39 89T ol gt ol v@1? I8
3Tghl SRR 781 & | I§ 7 3-Ichl & 3R 7 81 3MUhI g | TUehl 3T AfIhR fhant f&am 82 Tgl
R oY gadist ot € | urfefarde 3 & fow &R 91 R 3¢ ARG Iud AT 9ed & | Tgi g9 MUl
% 983 3@ IR e ¢ SR §9 I gl ol & | B SMUH TgT TSR RN | Tg IRT gl



for ggi <fisr Sffr SmifSie &t diea T8 ar mar ik ursw AR gea off 78t x| 399
urfefare o1 STt €<R €, please, for God s sake, think over that.

AT gumufd: fie a1ge, Sy asie )R Sifau |

oft Sreget efie G : TG, Tg TSI Bl & | 3¢ HAS IUY Toh 6 & g @I g1 @ & | & Tgt a1
3TUY g T g |

TR, STgl deh Joie i I1d §, AR SHI-hHR & S dith AR 8, 3 TR & faagpe IRt 8§
| (FgYT) AT, TR AT QWA @ af # U 91d g ¢ | AR ot dith AR amed €, I
R < Yfehar 31er foha @ for g9 aga oo e @1 8, Afe, 89 S8 U9 &l &M &, 7R gl
SAA-LMd 8 7 g1 | IR HT ST 8 foh 5 3Tkd, 2019 & d1¢ SRY-heHR H Yeh AT hHR o1
21 8 a1 @ fh 3R & 3 a1d # Tl & at & ek €1 O & ok 39 g9 H $© i
IUL E | TH-hHR ok AT I Tep Bler a1 Rihad &1 &R g foh aram 9 anféarat 370 3R 35T
EH ¥ G &2 9% [T 7 T SATUhT Tgd IMHR Uhe it |

W, IGSh I1E A Yop T[onRer & foh oy arg fohamm oft a2 €, agi i ggenl W arg ar ot
feer &, (cgaum™) Siu AR dech A 91 gFT | MUehl Snféehed 370 3R 35T g& o A1Y
o AT IS |

AT GHTUT: UAT 3MY U ST AT e |

ot Sreget wfie @ 1 W, # U a1q FAT 81 R BT § | 3T YT 6l R Fehd & | A T
TSR 8 | (FAYH) MU= gAR HUR JATIR fohar | mu<ht ssfeatarst off, emg @i | 3 gd
100 I ST Us, Afeh 3muent 3mfderer 370 3R 35T 34T &Y U= | (gaem)

20.00 hrs
AT guTufd : SMuch! a1 81 718 & | 319 31TT 37U a7 cht JHT che |

(caayr)

oft Sreget 2Rfig @ 1 3R URT 370 T & | (FIYH) el TR, IS I1d gl | (TFYT)
AT G9TUfd : Sfeget e A1 fehar, STUeh! a1 3118 8 |
(caaT)

A G9TUfd : o1 Y hrddral shel guUaR fédic 11 wal, 2026 @l Ura: 11 a9t deh & folg ¥
JfTd Y STret 8 |

20.01 hrs

The Lok Sabha then adjourned till Eleven of the Clock



on Wednesday, February 11, 2026 / Magha 22, 1947 (Saka).



